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(Saka)

The Lok Sabha met at Eleven of the Clock.

[MR. SPEAKER in the Chair]

st it aw o (fgare) : HXY aw o
Fraw) forar g - (sawean)

seaw wEYaw : o9 faafad 1 e 7
w1 Jrara ot F )

OBITUARY REFERENCES

MR. SPEAKER : As we meet today
after an interval of about two and a half
months, it is my sad duty to inform the
House of the passing away of Shri K.B.
Choudhari, a sitting Member and nine for-
mer Members, namely, Sarvashri Purushot-
tamdas R. Patel, S. Radhakrishnan, M.G.
Uikey, Shrimati Ganga Devi, Sarvashri
Biswanath Das, G.P. Mangalathumadom,
Shrimati Shyamkumari Devi, Sarvashri
Udbavrao Sabibrao Patil and K. Balakri-
shnan.

Shri K.B. Choudhari was a sitting
Member from Bijapur constituency of
Karnataka. Earkier he had been a Member of
the Sixth Lok Sabha during 1977-79 repre-
senting the same constituency. He was also
a Member of Railway Coavention Commi-
ttee since 1980.

A businessman and agriculturist by pro-
fession, Shri Choudhari was associated with
several social and educational organisations
jo various capacities. A keen social and

political worker, he worked for organising
the backward classes and for their uplift-
ment. He was Vice-President of Bijapur
City Municipal Council.

Shri K.B. Choudhari passed away on 17th
June, 1984 at Bijapur at the age of 51 years,

Shri Purushottamdas R. Patel was a
Member from Gujarat during 1957-1967
representing Mechsana constituency during
the Second Lok Sabha and Patan consti-
tuency during the Third Lok Sabha. He
took active part in the proceedings of the
House. Earlier he had been a Member of
the erstwhile Baroda State Legislative
Assembly during 1946-49 and Bombay State
Legislative Assembly during 1949-1957,

A veteran freedom fighter, Shri Patel
actively participated in the freedom move-
ment and suffered imprisonment.

A keen social worker and educationist,
he worked for the eradication of the custom
of child marriage and was associated with
several social, educational and other organi-
sations connected with the welfare of people.
A wellknown journalist, he was editor of
‘Rashtra Dharma’.

Shri Patel passed away on 18th May, 1984
at Ahmedabad at the age of 85 years.

Shri S. Radhakrishnan was a Member of
the Fifth Lok Sabha during 1971-77 repre-
senting Cuddalore constituency of Tamil
Nadu.

Barlier during 1952-57 he had been a
Member of the then Maflras Legislative
Assembly.

An agriculturist by profession, he was
also editor of a bi-monthly Tamil magazine.
Prior to his election to Lok Sabha, Shri

, Radhakrishnan served in the Information
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and Publicity Department of Government
of Tamil Nadu during 1965-67.

Shri S. Radhakrishnan passed away on
18th May, 1984 at Cuddalore at the age of
60 years.

Shri M.G. Uikey was a Member of the
First to Fifth Lok Sabha during 1952-77
representing Mandla  Constituency of
Madhya Pradesh.

An able parliamentarian, he took keen
interest in the proceedings of the House and
also served on the Estimates Committee
during 1959-61 and Parliamentary Consulta-
tive Committee relating to the Ministry of
Home Affairs during 1952-67.

A prominent social worker, Shri Uikey
was recipient of Padma Shri award in 1969.
He was associated with several social and
educational institutions and took special
interest in the welfare and upliftment of the
downtrodden and the tribals.

Shri Uikey passed away on 2lst May,
1984 at Bhopal at the age of 83 years.

Shrimati Ganga Devi was a Member of
the First to Fifth Lok Sabha during 1952-77
from Uttar Pradesh. .

A social worker, Shrimati Ganga Devi
took keen interest in the welfare of weaker
sections of the society and eradication of
social evils like child marriage, caste-system *
etc. Besides being Member of the Central
Social Welfare Board during 1958-60, she
was associated with several othcr social
organisations connected with upliftment of
backward classes. She had also been a
Member of the Tea and Coffee Boards
during 1952-54.

An able parliamentarian, she took keen
interest in the proceedings of the House. She.
served on the Estimates Committee during
1963-64.

Shrimati Ganga Devi passed away on 24
May, 1984 at Ghaziabad at the age of 68
years.

Shri Biswanath Das was a Member of the
Constituent Assembly and Provisional
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Parliament during 1946-52. He was elected
to the Orissa State Legislative Assembly in
1962. Subscquently he was appointed Go-
vernor of Uttar Pradesh. He was Chief
Minister of Orissa during 1971-72.

Prior to Independence, Shri Das was a
Member of Madras Legislative Council
during 1920-30. He was elected to the
Orissa State Legislative Assembly in 1937
and became the first Prime Minister of the
State (1937-39). Later, he functioned as the
Leader of the Opposition in the Orissa State
Assembly.

A veteran freedom fighter, he actively
participated in tne freedom struggle and
suffered imprisonment several times.

An able parliamentarian, he took keen
interest in the proceedings of the House.

An advocate by profession, Shri Das held
various high positions during his career.
He was associated with Servants of People
Society and became its President. An ardent
believer in the philosophy of simpie living
and high thinking, Shri Das was founder of
several trusts connected with the welfare of
poor students. He was also associated with
many other social and political organi-
sations.

Shri Biswanath Das passed away at
Cuttack on 2 June, 1984 at the age of 95
years.

Shri G.P. Mangalathumadom was a
Member of the Fourth Lok Sabha during
1967-70 representing Mavelikara consti-
tuency of Kerala.

A social and political worker, Shri Manga-
lathumadom took keen interest in the wel-
fare of the working class. He was associa-
ted with several workers’ unions, besides
being founder of certain educational and
art institutions.

Shri G.P. Mangalathumadom passed away
on 16 June, 1984 at Trivandrum at the age

"of 70 years.

Shrimati Shyamkumari Devi was a Mem-
ber of Third Lok Sabha during 1963-67
representing Raipur constituency of Madhya
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Pradesh. She was elected to the Rajya
Sabha in 1968 and again in 1974. Earlicr,
before coming to Lok Sabha, she had been a
Member of Madhya Pradesh Legislative
Assembly during 1952-1962.

An eminent social worker, she took keen
interest in the rehabilitation of the handi-
capped and donated liberally to charitable
institutions connected with their 'welfare and
helped in setting up cducational institutions.
Besides being President of the women’s wing
of Bharat Sevak Samaj, she was associated
with several other social and religious insti-
tutions. ' .

Shrimati Shyamkumarti Devi passed away
at Fingeshwar in Madhya Pradesh on 6 July,
1984 at the age of 74 years.

Shri Udhavrao Sahibrao Patil was a
Member of the Sixth Lok Sabha during
1977-79 rcprexcmix}g Latur constituency of
Maharashtra. Earlier, he was a Member
of Rajya Sabha during 1964-67. Before
being elected to Rajya Sabha, Shri Patil had
'been a Member of the Hyderabad Legislative
Assembly during 1952-57 and Maharashtra
Legislative Assembly during 1957-62. He
was re-clected to Maharashira Legislative
Assembly in 1967 and continued to be its
Member till 1972.

An able parliamentarian, Shri Patil took
keen interest in the proceedings of the
House. Besides being the Leader of the
Opposition in the Maharashtra Legislative
Assembly in 1958, he was Chairman of the
Maharashtra Public Accounts Committee
during 1969-70. He also served on the
Estimates Committee in Lok Sabha.

A veteran freedom fighter, Shri Patil took
active part in the freedom movement and

suffered imprisonment.

An agriculturist by profession, Shri Patil
was Director, Maharashtra State Coopera-
tive Land Development Bank Ltd. during
1973-77, and other connected institutions.

Shri Udhavrao Sahibrao Patil passed away
at Osmanabad on 12 July, 1984 at the age of
64 years.

Shri K. Ralakrishnan was a Member of
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the Fifth Lok Sabha during 1971-77 repre-
senting Ambalapuzha constituency of
Kerala. Earlier he had been a Member of
Travancore-Cochin  Legislative Assembly
during 1954-56. °

A veteran freedom fighter, he took active
part in the frcedom struggle and suffered
imprisonment several times. )

A noted journalist, Shri Balakrishnan was
author of several publications. He was a
Member of Coir Board of India during
1957-60.

Shri K. Balakrishnan passed away on 16
July, 1984 at Trivandrum at the age 61 of
years.

We deeply mourn the loss of these friends.

We also pay our respectful homage to the
personnel of our armed forces, para-military
forces and the Police who laid down their
lives for upholding the secular i{deals and
sanctity of holy places, civilians killed by
the terrorists and other innocent people who
lost their lives.

I am sure the House will join me in con-
veying our condolences to the bereaved
families.

The House may now stand in silence for a
short while to cxpress its sorrow.

(The Members then stood in silence for a
short while)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : Sir, we have
given an adjournment motion. (Interrup-
tions)

PROF. MADHU DANDAVATE : (Raja-
pur) : Sir, we have given an adjournment
motion. (Isterruptions)

SHRI SATYASADHAN CHAKRA-

BORTY : Mr. Speaker, Sir, kindly listen
to us. (Interruptions)

MR. SPEAKER : Nothing will go on
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record. 1 am not allowing anybody.

(Interruptions)**

MR. SPEAKER : Question No. 1—Shri-
mati Jayanti Patnaik.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Kindly listen to us for a minute.
1 have given adjournment motion. (Interrup-
tions)

-

MR. SPEAKER : 1 have rejected it.

PROF. MADHU DANDAVATE : Sir,
I have a submission to make. Kindly listen
to our submission one hy one.

MR. SPEAKER : No submission.

(Interruptions)

PROF. MADHU DANDAVATE :
Please listen to our submission one by one.

MR. SPEAKER : No question. They
are absolutely irrelevant.

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
kindly copsider what is the barm in listening

to us.

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, will you kindly listen to us ?

MR. SPEAKER : 1 cannot listen to
irrelevant things. Please sit down.

PROF. SAIFUDDIN SOZ (Baramulla) :
Sir, this is unconstitutional. ...

MR. SPEAKER : Sit down. Without
my permission nothing will go on record.

(Interruptions)**®
1am not going to transgress any rules.

You have invested me with the authority to
decide and 1 bave to go according to what

the rules say to me. There is nothing else....
Your notice under Rule 388 has been
rejected. ...

1 want to add one thing more.

F ara § e wg g 1087 99 3@ @
21

Let me say something to you.

AT &3 NEC | AQ qa g Afag 4
ATYHY QF ATT AT AT FIEATE )

u.(mm)n.

ASTA AT : AT §3 ATEC | HAT A1
AT FrT N FaTAY Par 1 AR I
ot &% 3@ qrw 1 & Ao oF a@A
JATAT ATEIT § | AT 43 A1, W+ Wgq |

...(m).u

Fegw wgiag : 4 wredrqwa o 18
g @ I Ay A g

au.(m)c .o

PROF. MADHU DANDAVATE : Be-
fore you give your ruling....

MR. SPEAKER : I have already given
my ruling...Not allowed.

(Interruptions)

HETN QD : AT ATT T G AR
¢, A aw 7t

.u(wm")...

weaw agam ¢ Ky s 93 &) aga
B ITGARE

(Interruptions)
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SHRI SATYASADHAN CHAKRA-
BORTY : I have given notice. .. .(Interrup-
tions)** -

MR. SPEAKER : 1 have rejected it. I
know my job. Not allowed.... .No question.
1 will now take up Questions....

I have considered all the requests for sus-
pension of the Question Hour. These are
all irrelevant. Iam now going ahead with
the Question Hour,

(Interruptions)**

Not allowed. No point of order during
Question Hour. 1 am aware of the rules ; I
have studied them completely.

(Interruptions)**®
AeqA WEAY : T F19 AN I1Q G K,
aY a9 AN | AT &S ATEY, TEY AR |
& o) xgy a1 g1 , ag g7 &t ) A,
aq &1 faargare @ 1 &% e faar

...(m)n.

HEUW NPT : HTT qIT AT G § 1 A
_x@a@ w1 wrgar g i §3
ATY |

.-(ma)-u

qeqW ARG : K SR FEAT AUV
wfa®rT § 1 91a% Fga § 7@ T )

(Interruptions)**

MR. SPEAKER : Not allowed....Sit
down.... You do not even have the decency
to sit down when I am on my legs. Sit
down. Listen to what I say.... Sit down.

HeTW WRAT : AT F9AY GE 9 5
e

u-(m)u.

MR. SPEAKER : If you do not go back
to your seat, I will name you. Please go
back to your seat.

(Interruptions)**

MR. SPEAKER : I adjourn the House
for fifteen minutes.

11.22

The Lok Sabha adjourned till thirty

five minutes past eleven of the Clock on

Monday, July 23, 1984|Sravana 1, 1906
(Saka).

The Lok Sabha re-assembled at Thirty-
five Minutes past Eleven of the Clock

[MR. SPEAKER in the Chair}

SHRI KRISHNA CHANDRA HALDER
(Durgapur) : I rise on a point of order.
(Interruptions)

PROF. MADHU DANDAVATE : Mr.
Speaker, Sir : I rise on a point of order.
weaw wgrE : & £ FAT AZATE 1
(Interruptions)

PROF. MADHU DANDAVATE: Ina
legal manner, I am rising on a point of
order. 1 seeck your permission to raise a
point of order. Please listen to me.

HETW WEYED : 1T ALY AT A FAA |

During the Question Hour, there is no
point of order.

PROF. MADHU DANDAVATE : Itis

regarding the procedure to be followed.

Mo dggta ava (aragar) : gw fergeard
N 713 ®Q §, 39 AT K a7 v Q@ )
...(m)... \

Ak Seadpfys (BN LA 0L )
RSN

(Interruptions)

**Not recorded.



i1 JULY 23, 1984 12

PROF. MADHU DANDAVATE : Shall
I formulate my point of order ?

ATR WYY : FIEA J1AT F qQ
ATEE AT ATET Fg e

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, you had suspended the
Question Hour on an earlier occasion...

MR. SPEAKER : No ; 1did not. 1did

not.

SHRI SATYASADHAN CHAKRA-
BORTY : You suspended the Question
Hour.

MR. SPEAKER : 1did not.
(Interruptions)

MR. SPEAKER : You have to listen to
me...if you want to.

SHRI GEORGE FERNANDES (Muza-
flarpur) : What about my notice under rule
388 ?

MR. SPEAKER : 1 did not allow it.

(Interruptions)

SHRI SATYASADHAN CHAKRA.
BORTY : This is not the first time. ...

(Interruptions)

aegw ApEw : aw WO e a@
g 1 a1 el F1 Iw s R &
A9y faadt F@IE | A9 §3 I AN
A7 a1a g Afag i (smagw) -

There is nothing during the Question
Hour.

PROF. SAIFUDDIN SOZ: Itis most
unfortunate. He calls me,*® when we talk
of Indian Constitution, when we talk of

democracy.

...(m).n

AeaW ALIT : ATY IEY FQAMAT AT
AT DA FTAT R Y | AT &3 A% 1 AT

# @er g, aY srawy 3 wrAn wfge )
.o .(wm) vee
SHRI JAGDISH TYTLER (Delhi

Sadar) :
qifeear & gmEan @ §, @ 9

g Arar 100 (sqagTA)-

PROF. MADHU DANDAVATE : The
hon. Member is repeating the charge that
some Member is®*

(Interruptions)
MR. SPEAKER : Have you said this ?
(Interruptions)

Jeqm wRIW ;A9 &30 A, av &
FATSHAT H 1°** (Sqwer) A Gy gy wrg
%W aTg W A1a 7Y wg awAr A A R
g, A g+ faqrs sTAE @)
FuvAT T agi 9T A wgAr wifgg

(Interruptions)

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):

..-(m)-n
Fsqm WA : A9 &3 ATE, A Fawa
€| JI9FF AT R Y .

SHRI SATYASADHAN CHAKRA-
BORTY : It is cxactly this attitude...

(Interruptions)

AT WERT : A9 &3 ALY | I GISA
a2 &< fear a1, aq wr§ et aia gg g, A
gt @ affa ¥ aan R wif a@ A gl
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§ 1+ (sawenar) - &% gav §, N I Wy
AR CE L X (s o

WeTR wEYaq : aan §, 7 faq ¥ wwaw
IR AY B | AT AT &3 ATEY |

PROF. K.K. TEWARY (Buxar) : When
Mr, Bahuguna was called by Mr. Charan
Singh*® what action was taken ?

(Interruptions)

ssam agen A fawr §, IR & 59
v g § e aw g A §
R Tt & W wgAT TIEATE

MR. SPEAKER : Why don’t yov listen
tome ? Please sit down.

SHRI SATYASADHAN CHAKRA-
BORTY : 1 always listen to you.

(sawa#)

wsqw wpvaa : 17 4653, & g w3 o
wr § | AT, & we wg A@@rE,
19 AQ qT g & |

Afgd, K ag agTagar § fesa W
wifen g€ @ 1 gk A FifawA & Jav §
ITHY Y, gy HTE HATET F wANTOr Y
W s gad A oY e 8] amar @
T o o A A G & A wd-
g @t @ fs gu frg e & SEFA
¥faw q¢ o1 a8 feeswa saaT gy
& oft % gy a, o R g T )

(srwer)

weqq wivEw : A9 AQ AT GTF | AW
N ey gt § o A AR wrd W@ &)
fore ot arre A0 agraar A w1

(srerw)

—

**Expunged as ordered by the Chair,

Feqw AP : AT wE Qrr gy guw
a & A1 it gug, A9 ¥ T3 A e gawar
gl

WU WEA : F7 W ara gk 4, o
w1 g€ & 1 & ag wgAr 1gar § fr oo @
S%T a1 rsa JTaT § AT AR W 48
g1 & % a7 frg v A grom &Y sgaeqy
TWEN, B AT qNFE qFX  FANT | IgHY
a1 & e ag fadew we v wgan g o
9 A N wgafa ¥ ot faer a7 9 §
IaH ¥ A A FF, Av sm A Ak
m...

(swrama)

weaw wEvea : q & wdfiw g A gr-
fedt & g ag s )

SHRISATYAGOPAL MISRA (Tamluk) :
Rape of Democracy should get first priority.

MR. SPEAKER :
decide.

Itis not for you to

()

st gt oR g (fgere) : ogaTxr
ghaaom, gaTa Ieq™, AT qATT |
@1 8, OF-TF §Z O & g axE w@r

weqw AERE : Ay dfsg AR A q
g sifag 1 & smoet wraAve A W afe-
sqfed T T § A a9 AT w1 WY
srfvaafea v IIEAT § |

st oA wee @ent (SRR)
93N w1 FA X AT O AF-2% faqn
FRAEITFITA I@ K NI TR
LG4

WA WL : B F @ R ? S AT
wWlgAawagHTaa N




15 JULY 23, 1984 16

wga agar g1 ¥ faw erdwr q
qgar § fo & few qwe & gree w
a1 § 1 X w9 ot g1 91, AT WY w3
w1 g § foe q e Wit wgwfa g€ @
f& At Feaww 1 TTT FI®, g9 W
feerea FUSTT | ag T Ay MG QG
AT AT oY AT RAT AEAT

(sTaam)

oeqw AP : AQ A ar g |, JW
maw g i
This is my guarantee.

it W oW A FEi W w3 g,
W aEd § 1 g A AR

(wawam)

Feqw wgrEy : A aa g7 S
This is my prerogative. 1 am not golngto
abdicate that.

¥ qra fafea w7 # 1 ¥ @ S v

&3 ¥ Y I qar w7 a1 f& g
qrafdis )

(sTauTa)

st g ewTT AT () - 3N
SV ¥Y quegr g av A% ?

HWA WEAQ : JqH §) AX Y &3
A 1A AR A & ag
&A1 Fgar 9 & A9 93 fgaw ¥
sratfErs & g § 1 o qare fas wq W
2 A Iaw Ffasrc eNFT N 1 FroF T
a% gw u $uf 92 fast @ §, & 39 afa-
FR % 81 & fag dareagi g & Aw
g a8 a9y aroR) & wfew A
AT | 98 g9 A qrfas § AT & gawr
&% g 1 N W 7 § grar g, ArE-auwny,
aw-Ngdt ¥, gamifyw v ¥ TwER N

AT FTA1E | 9A7 78 § fw WA @1 oS
9™ T R AT |1 arg Fag ?

.n(m)u.

&% ag wg1 9gar a1 fF s W
R qana ot a1

.n(m)...

&% farely faga &Y 7y ) foar
& & Fva §, 37 gw ) fewwwa
FUAFAT |

"'(“Im)"'

9g® A a1 g Hifag | §8 H &
g 73 dar 1 §, Igi gfearet it @
1 &1 Ty Je dr g ¢ afew, N
AW wEegt F & A §) A7, giamon
aRqae 2@ 1 & agr qw g1 oagr o
& w3t &1 frara) £ suw awrg & YR )
¥ e § e A Twf awwr §, ag it
ot agt s wTAT § 1 AT FA § AR &R
&l W gea qgar £ ¥ g, WX
e R AL ghamon ¥ @ gweE
qgat § faawt sezrar A aaTaT A awaAn
8 v qarg Pk § ) wATH A w1 B,
¥z w7 § 1 A Y A g wE AT ¥Y AN ?
aare fad aga s w1 1 &, Q9 faegt
97 femswa s wgar g1 @@ qYQ
favara 31

u-(m).n

¥, o & feasw & wr §, quardie
e TEt

It is my prerogative.
(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Just one point, Sir.

MR. SPEAKER : 1 will listen to you
after the Question Hour,
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SHRI SATYASADHAN CHAKRA-
BORTY : On an earlier occasion you sus-
pended the Question Hour.

EAR WEAT © AT, FTU FHA T 5
wede T Q) Ay & wxdary §y wrq o e
8, isa ¥ wJqw A fHar § 1 T &A@
% forg &are § 1 ®9-388 FT A gATAw A
&1 A8 v |

If the House agrees, I will doit. 1 will
put it to the House.

(Interruptions)

MR. SPEAKER : Ican doit.
T HTT T FAT gy § ?

SEVERAL HON. MEMBERS : No.

mw@m‘:m darfas alx 9T
A @ awar, foe @ feasaa $T@T )

PROF. MADHU DANDAVATE : You al-
ready made up your mind, how do you know
the mind of the House ?

...(m)..-

MR. SPEAKER : 1 will get it discussed.
1 have to discuss the modalities.

oft wzw fagrdt arwdat (7% faeell): $1a
3§ fawa fag std, gas1 wge & 1 9T, faw
&q % fawal qx 7=t g, dady Arwax &
gE%T W A 31 gW URAHAT WA
aETagA §, AT AR I Aw @ § 0
(va=ar)

Weam AERA : A9 & G 1 F I
qar &ar £

...(m)...

gad 3 feg ara ®Y @, 9 ol &
qfgd YT oY a7 ITEd |

(vamreT)
oft e fagrdt aTwdd : o Y IAT
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%mmmt,mzarﬁaﬁasﬁ
g

SHRI SATYASADHAN CHAKRA-
BORTY : On a point of order under rule
388. This is important. You tried to take
the oplnion of the House under what rule ?
«.(Interruptions)

oeqA wERY g fraw 58 & dlaR
gue %1 ey | Ia¥ a1 faer gam 1A
&Y ATTHT QRN T AT @I 2|

Wt e fagrd aToEd o gw I
aamr @ § f qEedfiz flwa arar w9
JEAR |

MR. SPEAKER : 1 can understand it.
No question now.

————
.

ORAL ANSWERS TO QUESTIONS
Promotion of Marine Fishing Trade

¢]. SHRIMATI.JAYANTI PATNAIK :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have taken steps
for the promotion of marine fishing trade in
the country ;

(b) whether the coastal areas of different
States have been developed therefor ;

(c) if so, the schemes prepared therefor ;
and

(d) the details of the steps taken in
Orissa ?

THE MINISTER OF AGRICULTURR
(RAO BIRENDRA SINGH): (a) to (d).

A statement is placed on the Table of the
Sabha.

Statement .

(a) to (c). A number of steps have been
taken for promotion of marine fishing
enterprise. Schemes for the development
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of coastal infrastructures relating to marine
fisheries like fishing harbours, landing cen-
tres, processing plants, ice plants, access
roads, boat building and repair facilities
have been under. implementation for a num-
" ber of years. Under the welfare measures
for the coastal fishermen, housing colonies,
cyclone shelters, etc., have been constructed.
In addition, subsidies and loans for the
acquisition of fishing craft and gear are also
available.

(d) Some of the important steps taken for
the development of coastal areas in Orissa
for promotion of marine fishing are :

(i) Coostruction of a Brackishwater
Fish Farm at Mudiratb in Chilka
Lake area at an estimated cost of Rs.
8 lakhs has been sanctioned in
November, 1983.

(ii) A minor fishing harbour at Dbamra
bas been completed at a cost of
Rs. 70 lakhs.

(iii) An Integrated Fishing Harbour at
Astrang at an estimated cost of Rs.
642 lakhs has been sanctioned in
January, 1984. -

(iv) Four landing centres at Chandipur,
Sabelia, Pathara and Chudamaui at a
total estimated cost of Rs. 32 lakhs
have been sanctioned upto March,
1984.

(v) Engineering and ecooomic investiga-
tions for locating minor fishing har-
bours at Gopalpur and Rushikulya
have been completed.

(vi) Model studies at the Central Water

and Power Research Station, Pune, at
an estimated cost of Rs. 4.99 lakhs for
locating a fishing harbour at Paradip
has been sanctioned in July, 1984.

(vii) The State Government have set up
Orissa Maritime and Chilka Area

Development Corporation Ltd. The
Central Government have permitted

the Corporation to charter foreign
fishing vessels and thereby build its
own deep sea fishing fleet.

JULY 23, 1984
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SHRIMATI JAYANTI

PATNAIK :
Sit,.... (Interruptions) '

e e fog @ 9w ot @ T e
I WY @ war )

Recommendations of Agricultural Prices
Commission Re : Price for Paddy

<+
*2. SHRIK.LAKKAPPA :
SHRI M. RAM GOPAL REDDY :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the Agricultural Prices Com-
mission has recommended the price for

paddy for the agricultural season 1984-85 ;
and

(b) if so, details of the same and whether

that price has been accepted by Govern-
ment ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) Yes, Sir.

(b) The Agricultural Prices Commission
recommended a procurement price of Rs.
137 per quintal for varieties of paddy in the
‘common’ group for 1984-8% marketing sea-
son and the Government has accepted this
recommendation.

SHRI K. LAKKAPPA : The Agri-
cultural Prices Commission has recommend-
ed a procurement price of Rs. 137/- for
various kinds of paddy. Has the Agricultur-
al Prices Commission taken into account
the cost of production ? Has the cost of
production been worked out by those ex-
,perts who work in the field ? If so, what is
their observation and bow far these observa-
tions have been incorporated in the recom-

mendations of the Agricultural Prices Com-
mission ?

RAO BIRENDRA SINGH : All factors

that go into the cost of production have been
taken into account.

SHRI K. LAKKAPPA: My second
supplementary is whether for fixing up the
prices of agricultural commodities, the



21 Written Answers

Minister will take into consideration various
factors like scarcity of land, cost of irriga-
tion, solar electricity and all other inputs
concerned, and whether he would like to
treat agriculture as an ‘industry’. ...
(Inserruptions).

RAO BIRENDRA SINGH : The cost of
production in the various producing States is
taken into consideration... .(Interruptions)
As regards the consideration of agriculture
as an ‘industry’, this is a suggestion....
(Interruptions).

SHRI K. LAKKAPPA : 1 could not hear
the Minister properly,  Sit....(Interrup-
tions).

SHRI SATYASADHAN CHAKRA-
BORTY : Is this the democracy, Sir....

MR. SPEAKER : You are making it.
(Interruptions)

MR. SPEAKER : You are doing their

(Interruptions)

SHRI SATYASADHAN CHAKRA-

BORTY : This is your job, Sir....(Interrup-
tions).

RAO BIRENDRA SINGH : Sir, ...
(Interruptions). They are not interested in
the reply, Sir. 1 will reply directly to him.
1 shall write to him. (Interruptions)

MR. SPEAKER : Question hour is over
now,

——————

WRITTEN ANSWERS TO QUESTIONS

Creation of Jobs in Irrigation Projects

*3, SHRIA. NEELALOHITHADASAN
NADAR : Will the Minister of IRRIGA-
TION be pleased to state @

(a) whether Government are aware of
the vast scope for creation of jobs in irriga-
tion projects as revealed by ILO study (vide
News Time dated 16 June, 1984) ; and

(b) whether Government propose to look

SRAVANA 1, 1906 (SAKA)
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into this aspect as also recommendation of
ILOs Asian Employment Programmes inclu-
ding those for reliance on draught power ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
Presumably, the Member refers to the News
Item in the Economic Times, New Delhi,
dated 16th June, 1984. Government are aware
that irrigation projects in the country can
absorb a large number of rural people
during the construction phase. Government
have also noted the finding of the Regional
Seminar on Rural Development Policies in
Aria held under the auspices of International
Labour Organisation that irrigation in any
form has a positive effect on employment,
and the other recommendations of the Semi-
nar. Government have already launched a
massive programme for development of irri-
gation in the country. In this programme
the States adopt labour intensive techniques
for works for the project depending on the
work situation. Depending on the resources
available with the States, the irrigation
programmes will be continued and even
accelerated to the extent possible.

According to the informati~rn available,
though the Seminar discussed farm mechani-
sation, it did not make any recommendation
regarding use of drought power.

Badanalla Irrigation Project

*4. SHRI GIRIDHAR GOMANGO:
Will the Minister of IRRIGATION be plea-
sed to state !

(a) whether the World Bank loan has
been released for Badanalla Medium Irriga-
tion project in Orissa since its agreement ;

(h) if so, year-wise credit released so
far ;

(c) funds provided by' the Government
of Orissa since its clearance upto the year
1984-85, year-wise ;

(d) whether it is a fact that in compari-
son with other projects in Orissa, the pro-
gress of this project was tardy ; and

(¢) if so, the reasons therefor ?
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THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) The
Badanalla Medium Irrigation Project in
Orissa had been included as one of 18
medium irrigation projects included in the
Project styled Orissa Medium Irrigation 1
assisted by World Bank credit 740-IN.
Since this project was not completed during
the credit period 1977-83, it was included in
the project styled, the Orissa Medium Irri-
gation II assisted by World Bank under
credit 1397-IN (1983.87). .

(b) The credit given on Badanalla Project
is not compiled separately.

(¢) Year-wise expenditure incurred on
the Badanalla Project by the Government of
Orissa is as under :

JULY 23, 1984

Year Expenditure

(Rs. lakhs)

1980-81 0.32

1981-82 34.48

1982-83 103.66

1983-84 28.31

1984-85 33.00 (Proposed
budget allo-
cation)

(d) and (¢). The priority for the projects
is decided by the State. The Badanalla
Project would not get completed under the
World Bank Credit 1397-IN and hence
Government of Orissa have decided to give
a low priority to this project.

Increase in Prices of Vanaspati

*5. SHRIB.D.SINGH :
SHRI RAJESH KUMAR SINGH :

Will the Minister of FOOD AND CIVIL
SUPPLIES be plcased to state :

(a) whether the price of vanaspati has
been raised recently ; and

Written Answers 24

(b) if so, the details thereof stating the
rationale for increasing the price of vanas-
pati and its likely impact on the consumers ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD):
(a) Yes, Sir.

(b) In the wake of the hike in the prices
of imported oil in the international market,
Government had to revise the issue price of
imported oil for manufacture of vanaspati
from 24th May, 1984. Allowing for some
increase in the input costs, the maximum
retail price of vanaspati has been fixed at
Rs. 234/- per 15 Kg. tin. The increase in price
of vanaspati per Kg. is approximately
Rs. 1.45 paise.

With a view to providing this cooking
medium to weaker and vuloerable sections
at comparatively lower prices, the product
is being made available to consumers in
poly pouches of 1 Kg. at a maximum retail
price of Rs. 16/- local taxes extra.

Implementation of Schemes for Landless
Poor

*6. KUMARI PUSHPA DEVI SINGH :
Will the Migister of RURAL DEVELOP-
MENT be pleased to state :

(a) the schemes under implementation
for the removal of poverty of the landless
poor of the villages ;

(b) the details of such schemes imple-
mented in Madhya Pradesh during the Sixth
Plan and coverage made under those
schemes ; and

(c) the details of the bencficiaries under
those schemes in other States ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRT HARINATHA MISRA) : (a) to (c).
The major programmes for the removal of
poverty in the rural areas being implemented
by this Ministry are the Integrated Rural
Development Programme (IRDP), National
Rural Employment Programme (NREP) and
the Rural Landless Employment Guarantee
Programme (RLEGP). Out of these nro.
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grammes, RLEGP has the specific objective
of expanding employment opportunities for
the rural landless with a view to provide
guarantee of employment to at least one
member of every landless labour household
upto 100 days in a year. .

2. The details of the implementation of
these programmes in Madhya Pradesh
during the Sixth Plan (1980-81 to 1984-85)
are given in Statcment-l.

3. The State/Unjon Territory-wise details

SRAVANA 1, 1906 (S4KA)
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of the beneficiaries covered under the IRDP
and the number of mandays of employment
generated under the NREP are given in
Statement-11 (a) and II (b) respectively.
The information regarding the employment
generated under the RLEGP is yet to be
recelved from most of the States/Union
Territories as the programme was started in
August, 1983 and some time was taken by
the States in formulating and getting the
projects sanctioned and in making adminis-
trative arrangements for implementation.

Statement-I

Statement showing the details of the IRDP, NREP and RLEGP implemented in Madhya
Pradesh

A. Integrated Rural Development Programme (IRDP)

Year Total allo- Central allo- Central Utilisa- Total Nos.
cation cation release tion of benefi-

(Rs. in lakhs) claries

assisted

1980-81 - 1145.00 708.94 1232.63 234000

1981-82 2748.00 1374.00 1374.00 2310.14 231861

1982-83 3664.00 1832.00 1814.00 3665.66 313870

1983-84 3672.00 1836.00 1928.00 3970.44 325093
(as on 18.6.84)

1984-85 3672.00 1836.00 -— 116.96 33457
(as on 31.5.84) (as on 17.7.84)
B. National Rural Employmest Programme (NREP) <

Year Carryover Funds allocated Total  Funds uti-  Employment
funds from Central State funds lised dur- generated
Pre. year share share availa- ing the (in lakh
ble year mandays)
(Rs. in lakhs)
1 2 3 4 5 6 7
950.10 - 950.10  743.48 661.31

1980-81 -
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1 2 3 4 s 6 v
1981-82  206.62 132000 132000  2846.62  2846.62 365.43
1982-83 - 1704.50  1704.50  3409.00  3171.58 279.93
1983-84 237.42 167000 208820  3995.62  3501.87 267.40

C. Ruoral Landless Employmeat Gearantee Programme (RLEGP)

For 1984-85 the Central allocation is Rs. 1676.00 lakhs and the first instalment
amounting to Rs. 921.00 lakhs has been released.

Year Allocation Release No. of Project Approved cost
(Rs. in lakhs) (Rs. in lakhs) approved (Rs. in lakhs)
1983-84 780.00 823.28¢ 10 5147.85
1984-85 3900.00 1588.38 —_ -—

(*includes advance assistance of Rs. 43.25 lakhs)

Statement-I1 (a)

Statement showing the coverage of beneficiaries under IRDP during S'xth Five Year Plan

No. of Beoeficiaries assisted during

Sl. No. Name of the States/ 1980-84 1984-88, till
U.Ts. June, '84 (Prov.)

1 2 3 4

1. Andhra Pradesh 939371 2949¢

2. Assam 142467 18352

3. Bihar 1321298 37840

4. Gujarat 579347 10606

5. Haryana 386238 1150
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1 2 3 4
6. Himachal Pradesh 172018 6192
7. Jammu and Kashmir 117052 617*
8. Karnataka 532450 17913
9. Kerala 425265 19037
10. Madhya Pradesh 1104824 33457
11, Maharashtra 728243 11040
12, Manipur 20191 1446
13. Meghalaya 19786 985
14. Nagaland 371373 720
15. Orissa 608642 10405
16. Punjab 321626 9304
17. Rajasthan 551082 8776
18. Sikkim 6105 NR
19. Tamil Nadu 1162752 22064
20. Tripura 40966 86*
21. Uttar Pradesh 2737398 51220
2. West Bengal 436510 34692
23. A and N Islands 330 65
4. Arunachal Pradesh 31583 280
23. Chandigarh 1097 NR
26. D and N Haveli 907 148
27. Delhi 13645 508
28. Goa, Daman and Diu 23930 1320
2. Lakshadweep 876 3
30. Mizoram 8918 55*
31 Pondicherry 8654 226
- All .ln;u_,_:mw N 12580946 301456

*Information till April, 1984.
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Transportation and Sale of Timber in
A and N Islands

¢7. SHRI MANORANIJAN BHAKTA :
Will the Minister of AGRICULTURE be
pleased to lay a statement showing :

(a) the total quantity of timber lying in
different parts of Andaman and Nicobar
Islands, felled and logged ;

(b) whether it is a fact that though the
A and N Administration is not in a position
to transport these logs, they are not permit-
ting its sale by coupe holders ; if 30, the rea-
sons therefor ;

(c) the total damages caused since last
one year to timbers felled and logged and
lying in different Islands and whether the
coupe holders are permitted to supply timber
to local small saw mills to meet their raw
material requirement ; if not, the reasons
therefor ; and

(d) if the logs cannot be transported
from such areas, the reasons for not stop-
ping felling and logging forthwith ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
total quantity of timber lying as on 27.4.1984
is 25,359.096 cubic metres.

(b) The Andaman and Nijcobar Islands
Administration is transperting all the timber
surplus to the requirement of coupe holders,
selling the same ecither to the local saw mill
owners or using in the Government’s
Chatham Saw Mills.

(¢) No damage to the timber has been
reported in the last one year. The Forest
Department is responsible for distribution
of timber to the local saw mills according to
their requirement.

(d) Baxtraction of timber is confined only
to such areas from where logs can be trans-
ported. Stoppage of felling will affect the
economy of the Islands which depend on
forestry in a large measure.
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Import and production of edible oils

*8. SHRI PRATAP BHANU SHARMA :
SHRI AMAR ROYPRADHAN :

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state ¢

(a) whether it is a fact that Government
are still importing edible oils from various
sources ;

(b) if so, the reasons thereof and quantity
imported during the year 1983-84 ; and

(c) when India will be self-sufficient in
edible oils ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD):
(a) Yes, Sir.

(b) There has been a gap between the
demand for and availability of indigenous
edible oils in the country for the last scveral
years. The gap is partly being met by
imports. Concerted efforts are being made
to attain self-sufficiency in vegetahle oils in
the country. However, in spite of these
efforts, it has not been possible to achieve
self-sufficiency as along with the increase in
production, the demand for oils is also in-
creasing. During the financial year 1983-84,
the S.T.C. imported a total quantity of 12.17
Lakh M.Ts. of edible oils.

(c¢) Itisnot possible to indicate a time
limit within which the country can become
self-sufficient in edible oil production.

Delay in Completion of Construction
work by I?DA

*9, SHRI NARAYAN CHOUBEY:
Will the Minister of WORKS AND HOUS-

. ING be pleased to state :

(a) whether it is a fact that there is no
time limit for completing the constructions
undertaken by DDA in Delhi ;

(b) whether Government are aware that
a hotel building adjacent to the Indoor
Stadium, Indraprastha is still not ready and
the work is going on at a very slow spoed ;
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(c) if 90, the reasons thereof ; and

(d) when it will be completed and to
what use these premises will be put to ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH)':
(a) No, Sir.

(b) to (d). The date for completion of the
building was 15-8-1983. Work was pro-
gressing satisfactorily initially but slowed
down on account of non-finalisation of the
collaborators for the Hotel. Basic structure
of the building to be used for running a hotel
has been completed. Finishing and services
will be provided in consultation with the
collaborators as and when they take over the

hotel.

Central Assistance for Meeting Floods
and Ses Erosion in Kerala

*]0. SHRIP.K. KODIYAN:
SHRI K.A. RAJAN :

Will the Minister of AGRICULTURE be
pleased to stato :

(a) whether Government’s attention has
been drawn to the floods and large scale sea
erosion in whole coastline of Kerala result-
ing in huge loss to the dwellings, coconut
trees etc ;

(b) if so, the details thereof ;

(c) whether the State Government have
sought Central financial assistance for relief

measures ; and

(d) if so, the details thereof and Union
Government's 1caction thereto ?

THE MINISTER OF AGRICULTURB
(RAO BIRENDRA SINGH) : (a) and (b).
As per memorandum received from the
State Government, 20 lakh persons, cover-
ing all the 14 districts of the State have been
affected by floods, land-slides and sca-cro-
sion during South West Monsoon for the
period upto 18th of July, 1984. 74 persons
are reported to have died and 5800 persons
were injured due to these calamities. A
___t_c_ml area of 22076 ha. under Paddy, Tapioca

JULY 23, 1984

ﬁ'mm Answers 40

and Ginger is reported to be affected besides
damages to other crops like Banana, Areca-
nut, Pepper etc. Only 7020 number of
Coconut trees have been reported to be
affected by floods/heavy rains. 1.10 lakh
houses have been damaged. Damages have
also been caused to irrigation works, ports,
roads, public buildings as well as in the
fisheries and dairy sectors.

(c) and (d). A memorandum seeking
Central assistance of Rs. 159.00 crores has
been received only on 18th July, 1984, which
is being processed. However, a sum of
Rs. 5.00 crores has been sanctioned as Ways
and Mecans advance on ad Aoc basis on 12th
July, 1984 to meet the emergent expenditure
pending the visit of the Central Team and
sanction of a ceiling of Central assistance.
The State, also, bas a Margin Money of
Rs. 1.59 crores to meet natural calamities.

Allocation for Agricoitural inputs for
Rice Produciag States

*11. SHRI LAKSHMAN MALLICK :
SHRI K. MALLANNA :

Will the Minister of AGRICULTURE be
pleased to lay a statement showing :

(a) whether it is a fact that Central
Government have recently allocated some
amount in favour of rice producing States to
purchase and distribute agricultural inputs
like fertilisers, seods and pesticides for the
current year's Kharif programme ; and

(b) if so, the details regarding the Stato-
wise allocation of funds as well as the direc-
tions issued for its distribution ?

THB MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) and (b).
In addition to certain amounts of short-
term loan sanctioned to the States including
those covered under Special Rice Production
Programme, a sum of Rs. 5.00 crores as
short term loan was sanctioned during
current Kharif 1984 scason for meeting the
needs for purchase and distribution of agri-
cultural inputs, namely fertilisers, seeds and
pesticides in the identified blocks covered
under the said Programme and particularly
for assisting the small and marginal farmers.
A statement indicating the short-term loan
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sanctioned to the concerned rice growing
States during the current Kharif 1984 season,
is attached.

In addition, a Central Sector Pilot Project
for increasing Rice Production in 6 Eastern
States has been sanctioned with an outlay of

SRAVANA 1, 1906 (SAKA)
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Rs. 5.00 crores for crop production and
Rs. 10.00 crores for credit. The Project
provides assistance for several items such as
seed, fertilisers, minikits, plant protection,
demonstration, training, implements, land
development etc.

Statement

Short term loan sanctioned to concerned rice growing States

(Rs. in crores)

Name of State Short term Additional short Total sanc-
loan earlier term loan sane- tion
sanctioned tioned for identi-

fied blocks

Assam 345 0.40 3.85

Bihar 8.05 1.00 9.05

Madhya Prddesh 15.60 0.90 16.50

Orissa 7.50 0.70 8.20

Uttar Pradesh 17.50 1.00 18.50

West Bengal 8.00 1.00 9.00

Total 60.10 5.00 65.10

Additional Allocation of Foodgrains to
West Bengal, Tripura, Assam and Bibar

®12. SHRI CHITTA BASU : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(a) whether there is scarcity of foodgrains
and off-take thereof from fair price shops
has increased due to the recent flood and
water logging in different parts of West
Bengal, Tripura, Assam and Bihar ;

(b) whether the Governments of these
States have asked for larger allocations of

foodgrains to meet the increased demand ;
and

(c) if so, details of the present allocation
and request for additional allocations (State-
wise) ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUB-
PLIES (SHRI BHAGWAT JHA AZAD):
(a) Thereis no scarcity of foodgralns in
the States of West Bengal, Tripura, Assam
and Bihar. No reports about higher offtake
from fair price shops in these States due to
the recent floods and water-logging have
been reccived.

(b) and (c). A statement indicating details
of the demands and allocations of foodgrains
to these States for the month of July, 1984 is
attached.
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Statement

Statement indicating details of the demand and allocation of foodgrains to the States of
West Bengal, Tripura, Assam and Bihar for July, 1984.

(In 000 tonnes)
Allocation

Rice Wheat Rice Wheat
PDS  RFM PDS  REM
West Bengal 150.0 130.0 50.0 110.0 126.0 40.5
Tripura . 15.0° 0.5 23 7.5 25 1.5
Assam 62.0 30.0* 38.0 20.0 24.0 9.5
Bibar 50.0 100.0 40.0 18.0 720 20.77

P.D.S. = Public Distribution System.
R.F.M. = Roller Flour Mills.

*  Their normal monthly demand in the current year was 10,000 tonnes. They strossed
on allocation of 15,000 tonnes of rice in the context of floods.

**  Their demand for likely floods etc. was 5,000 tonnes of wheat.

Voluntary Organisations Iavolved In
Implementing Social Forestry Programme

*13. SHRI HARIHAR SOREN : Will
the Minister of AGRICULTURE be

pleased to state @

(a) whether Government lm;c involved
voluntary organisations in implementing
Social Forestry Programme ;

(b) if so, the names of the States where
such programme has been introduced ;

(c) the details of the work done by
voluntary organisations since the inception
of Social Forestry Programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) and (c). A statement showing the
pames of the States and of some of the
voluntary organisations involved in implem-
cotation of the Social Forestry Programme
and the broad details of the works under-

and taken by them is attached.
Statement
Name of some important voluntary States Works dooe
organisations
1 2 3

[ e

1. Ramakrishna Mission, Ranchi.  Bihar

Raising orchard over 2.5 ha,
arjuna plantation for tasar
cultivation over 6.0 ha, farm
forestry on 14.7 ha and distri-
bution of over 45,000 of fruit,
fodder, fuelwood, etc. plants
during 1980-81 to 1982-83.
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)
1 2 3

2. Ranchi Consortium for Com-  Bibar Distribution of 10.68 lakh of

munity Forestry, Ranchi. fruit, fuelwood and timber
plants covering 1660 households
during 1981-82 and 1982-83.

3. Village Reconstruction Organi-  Andhra The programme commenced in
sation, Guntur. Pradesh May, 1984 and includes social

forestry extension and training.

4. Doonghati Shiksham Sanstban, Uttar Organised Mahila Mandals in
Dehra Dun. Pradesh . five villages for raising fuelwood

and forage plantations in 1983.

5. Society for Promotion pf Waste- Andhra Pradesh, The programme commenced in

land Development, Delhi. Bihar, April 1984 and includes promo-
Gujarat, tion and development of waste-
Haryana, lands through afforestation and
Himachal Pradesh, planting fuelwood trees.
Punjab,
Rajasthan,
Tamil Nadu, and
Uttar Pradesh.

6. Nehru Foundation for Develop- Gujarat The programme commenced in

meat, Ahmedabad. February 1984 and includes
support for technical assistance
to Non-governmental social
forestry programmes.
s

7. Foundation to Aid Industrial Andhra A consortium of 11 voluntary

Recovery, Hyderabad. Pradesh agencies has been formed in
1981-82 and they bave under-
taken to disseminate knowledge
on social forestry. It has
carried out studies in social
forestry in 6 non-governmental
Institutions.

8. Bharatiya Agro-Industries All India Fodder development and soil
Foundation, Maharashtra, conservation and afforestation.
Poona.

9. Xavier Institute of Social All India Community Forestry.

Service, Bihar.

10, Krishi Gram Vikas Kendra, Bihar Social Forestry.
Ranchi.

11.  Vanvasi Seva Kendra, Bihar Forestry.
Adhaura, Rohtas Distt.

12.  Arya Kanya Gurukul Padha  Haryana Planting of trees,

Sabha, Karnal,
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1 2 3
13. Kangra Forest Cooperative Himachal Afforestation and thelr mana-
Society, Palampur. Pradesh gement.
14. Verala Irrigation and Develop- Maharashtra, Tree Planting.
ment Project Society,
Sangli.
15. Yusaf Mechurally Centre, Mabharashtra Afforestation.
Bombay.
16. Kasturba Vanvashi Kanya Madhya Agro-Forestry.
Ashram, Nivali, Nimadh Pradesh
Distt.
17. Vanapremi Sang, West Tripura Planting and preservation of
Tripura Distt. trees.
Ifea 77w gErAt ¥ W A A ¥ g A, mAafas faawor gored
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(@) afz gi, Mo agraw & s 28
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1 2
3. gAY &fa
(%) & 76.2 ara R
(@) 772 1279.92 %38 T
4, &Y ¥y @fa
(%) g=ar 22.9 A1E@
(@) 7= 306.62 FUT WY
() vg-gafa 1.53 a1@
(=) srv-gifa 3275
(%) sa-gfaars
wrgifa 873.45 F0T WQ
|, g a9T A9-
gfaaral ) g o«
gift: 2459.97 U3 T
Seeds Produced by NSC
*16. SHRI HARISH KUMAR
GANGWAR : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether National Seeds Corporation
is supplier of all kinds of high quality seceds
to the nation (Patriot, dated 18 June, 1984) ;

(b) if so, the quantities of secds produced
marketed/sold by NSC during the last three
years ; and

(c) whether NSC has worked out the
total optimum needs of various kinds of
quality seeds actually needed for the country
and if so, the details thereof vis-a-vis actual
quantities produced/sold by it ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) Ths
National Seeds Corporation supplies certi,
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fied/quality seeds of cereals, pulses, fibres,
vegetables and fodder to farmers. They also
supply fondation seeds to the State Seceud
Corporations and private seed producers.

JULY 23,1984
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(b) The position of production and
distribution of seeds during last three years
is as follows : .

(figures in lakh quintals)

Item 1981-82 1982-83 1983-84
(estimated)

Production 4.70 6.65 7.94

Distribution 4.62 4.17 5.00

s (€) Assessment of the requirements of
certified/quality seeds of the country is done
by the Department of Agriculture and
Cooperation. The N.S.C. along with the
State Governments, the State Sced Corpora-
tions, =tc. is associated with the exercise.
The N.S.C. is one of the seed producers and
suppliers aod it supplics seeds to various
Scates/Union Territories in accordance with
the allocations made by the Department of
Agriculture and Cooperation.

Participants ia Olympic Games and
Expenditure Thereon

*17. SHRI N.K. SHEJWALKAR :
SHRI NARSINH MAKWANA :

Will the Minister of SPORTS be pleased
to state :

(a) bhow many participants have been
selccted from India to join the coming
Olympic Games in USA ;

(b) what are the criteria for their selec-
tion ;

(c) how much expenditure is going to be
incurred on them ; and

(d) bow much staff is to go with the
participants and the amount of expenditure
to be incurred thereon ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS. SPORTS AND WORKS AND

HOUSING (SHR! BUTA SINGH) : (a) 48
players have gone to Los Angeles for partici-
pation in Olympics '84.

(b) A copy of the criteria for clearance
is enclosed as statement.

(¢) Government will bear passage cost
amounting to about Rs. 6.00 lakhs on the
participants.

(d) 18 sports officials have gone to Los
Angeles. The passage cost involved will be
about Rs. 2.00 lakhs.

Statement

Criteria for clearance of sportsmen and

women for the 23rd Olympics being held

at Los Angeles from 28th July to 12th
August, 1984.

Inthe case of sports where performance
is measureable, comparison with the 8th
position performance at Montreal Olympics/
latest World championship in the concerned
discipline, whichever goes in favour of the
player, for men and with 10th position per-
formance of the Montreal Olympics/latest
World Championship in the concerned
discipline, whichever is in favour of the
player, for women. These positions to be
determined after ignoring the positions
obtained by sportsmen and women of those
countries which are pot parsticipating in the
forthcoming Olympic Games at Los Angeles.

For pon-measurcable sports, the recom-



53 Written Answers

mendations of Indian Olympic Association
and consideration of merits of each case as
brought out by I0A.

qaeet & Jearrw ¥ afy o @ & o
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g€ ¥ ) JUT W H A Y HAY A & w100
g1 &Y & aql § JeqraA & wHY avefY § 9y
1983-84 ¥ IqIEHAT AT A Fafas I
2

(@) o faaeor awr 9za 9T @ faar
TR
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s & fau a3% ¥y gfag afc-
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211980-81 ¥ IaTT & 35 $0F W &
afcera & gawe fawra A oF fay afe-
QAT 99 WY& 1 1980-81 ¥ IR H3WM
afga 9 s vty TeaY ¥ ngA fawgw
fasra srww, foad gawet ot mfaer @,
we fFar war ar1 1984-85 & wrea a-
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faaTw
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R 1980-81 1981-82 1982-83 1983-84

(afram) (sreaaY)
vy 3w 660 990 737 1041
qorTa 174 996 638 864
wAfew 581 755 656 885
qgras 733 843 945 1027
I 1340 1352 1420 1368
afaae 862 1222 940 1011
AT AWM 701 971 613 643
sl wraa 736 972 756 947
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Import of Skimmed Milk Powder from
USA

*]19. SHRI SURYA NARAYAN SINGH :
Will the Minister of AGRICULTURE be
pleased to state

(a) whether it is a fact that huge quantity
of Skimmed Milk Powder (SMP) from
America has arrived in the country during
the last few months ;

(b) if so, the details of the agrecment
made in this regard ; and

(c) the quantity of SMP arrived since
April this year ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) to (c).
In accordance with the agreement entered
into between the Indian Dairy Corporation
(IDC) and the Cooperative League of U.S A.
{CLUSA), the CLUSA will donate 20,000
M.T. of S.M.P. from the U.S.A. for creation
of a buffer stock. Between 18.5.84 and
22.6.84, as per the bills of lading, 9958 M.T.
of Skimmed milk powder arrived at the
Indian ports, of which 6886 M.T. were
cleared till 19.7.84.
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Revised Cost of Irrigation Projects

1. SHRI ATAL BIHARI! VAJPAYER:
Will the Minister of IRRIGATION be
pleased to state :

(a) State-wise number of major and
medium irrigation projects ;

(b) original estimated cost and uptodate
estimate of revised cost of each one of them ;
and .

(c) names of those projects which were
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started during the Third Five Year Plan and
are yet to be completed, amount of estimated
and escalation of cost in each case ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) State-
wise number of major irrigation projects is
given in Statement-]1 laid on the Table of
the House. (Placed in Library. See No. LT-
8419/84). State-wise number of medium
irrigation projects is given in Statement-1I
laid on the Table of the House. (Placed in
Library. See No. LT-8419/84).

(b) Original estimated costs and revised
estimated costs of ongoing major and
mediuws schemes of VI Plan as available
are given in Statement-111 laid on the Table
of the House. (Placed in Library. Ses No.
LT-8419/84).

‘) Information relating to Major
Projects as available is given in Statement-
IV laid on the Table of the House. (Placed
in Library. See No. LT-8419/84). Similar
information for Medium Projects is not
maintained at the Centre.

Use of Ethylene Dibromide by FCI in
Storage of Grains etc.

2. SHRI RAM PRASAD AHIRWAR :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to refer to the reply
given to Unstarred Question No. 5874 on 2
April, 1984 regarding ban on use of pesticide
and Unstarred Question No. 10113 on May
7, 1984 regarding use of EDB for fumiga-
tion of foodgrains and state :

(a) the quantity and value of Ethylene
Dibromide (EDB) used by Food Corpora-
tion of India in its storage of grains etc.
during last three years ;

(b) the names of the manufacturers who
manufactured the EDB used by FCI in each
of the three years and the names of the

suppliers who had supplied the EDB to FCI;
and

(¢) the conditions and circumstances
under which use of EDB was banned by
the Environmental Protection Agency in the
USA 2
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) The quantity and value of
Ethylene Dibromide (EDB)'used by the
Food Corporation of India during the last
three years is given as under :

Year Quantity Value

(in M.T.) (in lakh Rs.)
1981 38.6 3.61
1982 30.3 2.93
1983 1.72 0.16

(b) The EDB used by Food Corporation
of India during above three years was
imported from Italy through the S.T.C.
during 1979.

(c) Itis understood that Environmental
Protection Agency has banned the use of
Ethylene Dibromide in USA due to health
bazard envisaged under the condition of its
usage in that country.

»
Losses due to Floods and Model Flood
Law

3. SHRISURAJ BHAN:
SHRI CHINTAMANI PANI-
GRAHI :

Will the Minister of IRRIGATION be
pleased to state

(a) estimated losses due to floods in each
of the last three years in terms of human
lives, cattle, crops and property, State-
wise ;

(b) such losses in the first yecar of each
of Rive Year Plans ;

(c) whether enactment of a model flood
law was suggested to various States in 1974 ;
if so, names of States where this has been
enacted : and



59 Written Answers

(d) if so, salient features of the model
flood law ?

1

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) The flood
damages for the last three years, i.c. 1981,
1982 and 1983 as reported by the State
Governments are enclosed at Statements I,
11 and III laid on the Table of the House.
(Placed in Library. See No. LT-8420/84).

(b) A statement showing the details of
the flood damage as reported by the State
Governments for the year 1956, 1961, 1969,
1974 and 1980 is enclosed at Statement-IV
laid on the Table of the House. (Placed in
Library. See No. LT-8420/84).

(c) A model bill for flood plain zoning
was circulated to the States in 1975. So far
only the Government of Manipur bave
enacted the necessary Legislation.

(d) Salient features of the Model Flood
Plain Zoning Bill circulated to the State
Governments are as follows :

(i) Setting up of flood zoning authority.

(ii) Undertaking of surveys by the autho-
rity for determining the extent of
Aood plains of the river and delinca-
tion of the areas with reference to the
relative risk for different flood freque-
ncies for safeguarding the health,
safety and property of the general
public occupying the flood plains.

(iii) Netifying the limits of the flood plain
arcas on the basis of the above
surveys.

(iv) Prohibltion or restriction on the use
of flood plains in the interest of
general public occupying the flood
plains.

{(v) Payment of compensation as a result
of such prohibition and restriction.

(vi) . Removal of unautborised obstruction
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by flood zoning authority in flood
plain areas.

Production of Rice, Wheat, Oliseeds, etc.
State-wise

4. SHRI AJIT BAG : Will the Minister
of AGRICULTURE be pleased to state :

(a) the State-wise and item-wise details
regarding production of rice, wheat, potatoes
onions, oilseeds and pulses since 1970 to
1983 ; and

(b) the target fixed for the year 1984 ?

.

THE MINISTER OF STATE OF THE
MINISTRY OF AGRICULTURE (SHRI
(a) The
State-wise details regarding the production
of rice, wheat, oilseeds and pulses for the
years 1981-82 to 1983-84 and for potatoes
and ooions for 1981.82 and 1982-83 are
given in the enclosed statements (I to VI).
Similar information for the years 1970-7)
to 1980-81 is readily available from issues 64
to 70 of the Publication entitled “Arca and
Production of Principal Crops in India™ by
the Directorate of Economics and Statistics,
Ministry of Agriculture.

(b) The targets for the important crops
for the year 1984-85 have been fixed as
below :

Crop Target (Million
tonnes)
Rice 61.5
Wheat 45.6
Oulseeds 13.0
Pulses 13.0
Potatocs No target fixed
Onion -do-
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Estimates of production of Rice (Total)
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(Prod. in lakh tonnes)

——

State 1981-82 1982-83 1983-84

Provisional
Andhra Pradesh 78.7 75.8 85.7
Assam 224 25.8 254
Bihar 42.6 30.6 50.1
Gujarat 7.4 ‘49 7.5
Haryana 12.5 12.8 13.3
Karnataka 23.6 20.6 21.7
Kenala 134 13.1 12.4
Madhys Pradesh 383 34.0 474
Mabharashtra 4.4 19.5 24,6
Orissa 38.5 29.0 $0.6
Punjab 37.6 41.5 454
Tamil Nadu 56.1 33.0 44.3
Uttar Pradesh 59.0 55.3 61.9
West Bengal 58.3 49.5 76.1
All India 532.5 464.3 594.3

Statemeat-11
Estimates of production of Wheat : 1982-83
(Prod. in lakh tonnes)

State 1981-82 1982-83 1983-84

Provisional
1 2 3 4
Bihar 220 20 25.5
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1 2 3 4
Gujarat 14.1 13.5 163
Haryana 36.8 43.5 44.5
Himachal Pradesh 43 4.6 25
Madhya Pradesh 331 36.8 40.9
Maharashtra 9.9 8.0 14
Punjab 85.3 91.8 94.0
Rajasthan 29.3 378 34.5
West Bengal 39 6.1 1.0
Uttar Pradesh 1225 1529 164.1
All India 374.8 4250 449.7

Statemesnt-ITI

Estimates of production of total pulses : 1982-83

(Prod. in lakh tonnes)

State 1981-82 1982-83 1983-84
Provisional
Andhra Pradesh 4.7 S.1 5.3
Bihar 77 . 8.2 7.3
Gujarat 3.5 4.4 5.6
Haryana 34 31 36.
Karnataka 6.2 4.6 5.9
Madhya Pradesh 24.7 24.1 26.8
Maharashtra 104 9.6 12.6
Orissa 9.4 9.2 9.5
Rajasthan 15.3 ‘ 15.7 19.2
Uttar Pradesh 22.6 25.1 22.5
West Bengal 2.2 2,0 3.1

All India 115.1 118.7 126.8
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Statement-1V

Estimates of Production of Total Oilseeds

(lakh tonnes)
State 1981-82 1982-83 1983-84
(Provisional)
v

Andhra Pradesh 15.5 12.1 18.2
Assam 1.1 1.1 1.3
Bihar 1.1 ) 1.1 1.2
Gujarat 25.2 179 23.4
Haryana 1.5 1.5 1.8
Karnataka 8.6 11 10.2
Madhya Pradesh 9.5 8.3 11.6
Maharashtra 12.3 12.4 14.6
Orissa 6.0 6.2 7.0
Punjab 1.7 1.3 1.2
Rajasthan 6.5 6.2 9.5
Tamil Nadu 13.0 10.4 11.6
Uttar Pradesh 17.1 16.5 12.5
West Bengal 1.8 1.8 1.8

All India 1219 105.5 126.8

N Statement-V
Estimates of Production of Potato
X (Production in lakh tonnes)
State 1981-82 1982-83 1983-84
(Provisional)
1 ) 2 3 ‘.

Assam 28 2.5
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1 2 3 4
Bihar 12.3 124
Gujarat 2.4 29
Haryanp 19 14
Himachal Pradesh 0.5 . 04 0.3
Karnataka 1.0 0.9 0.8
Madhya Pradesh 31 2.8 34
Maharashtra 0.7 0.6
Meghalaya 1.3 1.4 1.4
Nagaland 0.3 0.4
Orissa 0.7 0.7
Punjab 6.5 52
Tamil Nadu 1.2 0.8 0.9
Tripura 0.3 0.3
Uttar Pradesh 43.8 “o 57.6
West Bengal 19.8 232 30.4
All India 9.1 101.1
Statement-VI
1 2 3
Estimates of Production of Onion
Karnataka 22 22
. (Prod.lakh tonnes) ) e Pradesh 1.5 1.6
State 1981-82 1982-83  Maharashtra 79 7.5
) 2 3 Orissa 30 2.0
: Punjab 0.1 0.1
Auadhra Pradesh 12 1.5 Rajasthan 0.3 0.4
Bihar 1.0 1.0 Tamil Nadu 1.9 1.9
ttar Pradesh 36 .6
Gujarat 34 34 v ‘ 3
All India 26.5 25.3
Haryana 0.1 0.1
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Ownership Rights to the Allottees Living
In DDA Slum Quarters

5. SHRI R.L.P. VERMA : Will the Minis-
ter of WORKS AND HOUSING be pleased
to state :

(a) whether Delhi Development Autho-
rity has decided to grant ownership rights to
the allottees/occupants who are at present
residing in the DDA slum quarters on
licence fee basis ;

(b) if so, the criteria/conditions fixed for
grant of such ownership rights ;

(c) the amount that the allottees/occu-
pants have to pay to the DDA ;

(d) whether the amount has to be paid
in lump sum or in casy iostalments ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPAKTMENT OF PAR-
LIAMENTARY AFFAIRS (SHR]1 MALLI-
KARJUN) : (a) Yes Sir, it has been dccided
to grant permanent lease-hold rights to allot-
tees/occupants of slum tenements in Delhi
and the cost of the tenements for the pur-
pose has been fixed with reference to the
licence foe for the tenements.

(b) Please see the attached statement.

(c) The allottee/occupant shall have to pay
the 20 years annual economic licence fee.

(d) It can be paid in lump-sum or instal-
ments spread over a period of 10 ycars.

Statement

Criteria|Conditions fixed for grant of

permanent lease-hold right in respect of

tenements constructed in Delhi under the
slum clearance scheme.

1. Thecost of liquidation of the tene-
ment would be ,fixed as 20 times the
annual economic licence fec.

2. The leasc-hold right will be granted
cither to the authorised allottee or to
the “Unauthorised Occupant” except
trespasser,
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The allottee/occupant will have to opt
cither to pay the cost of the tenement
in lump-sum or in instalments to be
paid in not tmore than 10 years. If
the occupant eclects to pay th2 cost in
instalments, he will pay 10 per cent of
the full cost in advance and the
balance in 9 annual equated instal-
ments with interest at the rates pres-
cribed by Government from time to
time.

The licence fee already paid will not
be adjusted against the cost of tene.
ment.

The arrears of licence fee, if any,
should be cleared before the tenement
can be transferred on lcase-hold basis.

The option to continue in the tene-
ment by paying licence fee is with-
drawn. The allottee/occupant should
apply for grant of lease-hold right on
or before the 30-9-84. If the allottee/
occupant fails to apply within the
prescribed time limit, it will be pre-
sumed that heis not interested in
securing the lease-hold right.

The allottee/occupant who does not
apply for grant of lease-hold right
within the prescribed period shall be
charged the market rent for the tene-
ment with effect from 1-10-1984. He
will also be liable to eviction from the
tenement.

The allottee/occupant shall not trans-
fer the house by sale, gift, mortgage
or otherwise till he has paid the full
cost and for a period 5 years there-
after, without the permission of the
Lt.-Governor, Delhi or an officer
authorised by him in this behalf, pro-
vided that the limitation on transfer of
the house will not extend beyond a
period of 10 years from the date on
which an allottee elects to pay the full
cost on an instalment basis.

In addition to the instalments payable
towards the full cost of the house,
the allottee/occupant will pay ground
rent for the land on which the house
and its appurtenances stand, to the
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Goveroment and Municipal taxes,
water charges and scavenging charges
etc. to the local body.

Rise in price of Vanaspati

6. SHRI CHINTAMANI JENA : Wijll the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(a) whether it is a fact that the vanaspati
is manufactured from the imported oil only ;
and )

(b) if so, whether the prices of imported
oil have been increased ; if so, by how much
and if not, th= reasons why the price of
vanaspati has been increased ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) No, Sir.

(b) The prices of imported oil have been
increased from Rs. 8,500/- per M.T.
to Rs. 9,500 per M.T. from 24th May, 1984
as a result of the substantial price hike in
the international market. Commercial
allocation price has also increased to Rs.
13,000/- per M.T. as against Rs. 12,000/-
per M.T.

Assistance for Development of Selected
Reguiated Markets and Primary Raral
Markets ia Backward Areas of
West Bengal

7. SHRI SANAT KUMAR MANDAL ;
Will the Minister of RURAL DEVELOP-
MENT be pleased to state the amount of
assistance given by the Central Government
during the current year for the development
of (i) Government selected regulated markets
and (ii) primary rural and wholesale markets
in backward areas in West Bengal, like the
Sunderbans ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHR1 HARINATHA MISRA) : Under the
central scheme for grant of assistance for
development of selected regulated markets,
primary rural markets and wholesale mar-
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kets in recognised backward “arcas, no
central asgsistance has been sanctioned to
West Bengal during 1984-8S so far.

International Year of Aquaculture

8. SHRI ARJUN SETHI: Will the
Minister of AGRICULTURE be pleased to
state ¢

(a) whether it is a fact that India has
urged the United Nations Food and Agri-
culture Organisation (FAO) to declare 1985
as the International year of aquaculture ;
and

(b) if so, the reaction of the United
Nations Food and Agriculture Organisation
in this regard 7 »

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
leader of the Indian Delegation to the World
Conference on Fisheries Management and
Development held in Rome from 27th June
to 6th July, 1984 in his address to the
Plenary Session suggested that it would be
a fitting climax to the World Conference on
Fisheries if the FAO decides to declare 1985
as the International Year of Aquaculture
(IYA).

(b) The Plenary Session of the Conference
in one of its resolutions has invited the
Director General, FAO, to consider the pos-
sibility of proclaiming an International Year
of the Fishermen. The Conference also
requested the Director General, FAO, in
this resolution to consider proclaiming a
World Fisbheries Day on 27th June every

year.
Revamping of IRDP

9. SHRI K. PRADHANI: Will tbe
Minister of RURAL DEVELOPMENT be
pleased to state

(a) whether Government are considering
the revamping of the Integrated Rur:| Deve-
lopment Programme and widening of its
scope with a view to cover some more
million families and to enable them to cross
the poverty line ;
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(b) ifso, the broad outlines thereof and

the extent of tribal population to be covered
by the new plan ;

(c) the progress made so far in the uplift-
ment of the tribal population under the
IRDP in Orissa during the Sixth Plan and
the pitfalls, if any, noticed in the implemen-
tation of the Plan ; and

(d) the steps being taken to remove them
during the Seventh Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) : (a) and
(b). Precise proposals regarding the changes,
if any, in respect of the Integrated Rural
Development Programme are yet to be for-
mulated and finalised.

(c) Against the target of at least 309
coverage of SC/ST families under IRD Pro-
gramme, the actual coverage of SC/ST
families in Orissa during the first four years
of the Sixth Five Year Plan was 43.299%,
Separate figures in respect of the number of
Scheduled Tribe families assisted under the
programme are available for 1982.83 and
1983-84. The coverage of Scheduled Tribe
families during these years was 21.7% and
22.3% respectively. Against a total expendi-
ture of Rs. 2,248.96 lakhs under the
programme during 1983-84, an amount of
Rs. 641.01 lakhs was utilised for providing
assistance to the Scheduled Tribe families.
Similarly, of the total term credit of
Rs. 2,948.15 lakhs disbursed during 1983-84,
an amount of Rs. 607.78 lakhs was provided
to the tribal families. No pitfalls have been
brought to the notice of the Ministry in re-
gard to the implementation of IRD Pro-
gramme in respect of the tribal population.

(d) Does not arise.
Production of bulk packs of Vanaspati

10. SHRI G.Y. KRISHNAN : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(a) whether it is a fact that Government
have asked the manufacturers of certain
brands of vanaspati to step up production of
bulk packs for meeting the requirement of
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consumers in view of the fact that there was
a temporary shortfall in the production of
these brands in the capital ; and

(b) if so, the details regarding the arrange-
ments for steady supply of vanaspati to
consumers ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) Yes, Sir.

(b) The sale of vanaspati in Delhi is regu-
lated under the provisions of the Delhi
Edible Oils (Licensing and Control) Order,
1977. According to this Order, the following
steps have been taken by the Delhi Admn.
to ensure availability of vanaspati in ad-
equate quantities :—

(i) The two manufacturers of the Union
Territory of Delhi have been directed
to make available each 2 500 M.T. of
bulk pack of vanaspati for sale in
Delhi ;

(ii) The sale of vanaspati to consumers is
made through licensed dealers only ;

(iii) The consumers are issued 2 kg.
vanaspati at a time for the benefit of
common man ;

(iv) The sale of vanaspati by one whole-
saler to another wholesaler is prohibi-
ted.

(v) The sale of vanaspatiin loose and
poly packs is also made to the consu-
mers at a reasonable price through
Mobile Vans by Delhi Civil Supplies
Corporation Ltd. and Delhi Consu-
mers’ Cooperative Wholesale Stores.

Registration of Insecticides/Pesticides
under Insecticides Act

11. SHRI BABURAO PARANIJPE : Will
the Minister of AGRICULTURE be pleased
to refer to the reply given to Unstarred
Question No. 8425 on 23-4-84 re ;- Import of
1nsecticides/Pesticides and state :

(a) the names of insecticides/pesticides
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registered under section 5 of the Insecticides
Act till date stating the measures taken to
ensure standards of ecfficacy or safety by
the Registration Committee ;

(b) The names of the pesticides/insectici-
des which are allowed to be imported and
what arc the criteria followed before allow-
ing imports ; and

(c) whether there are any insecticides/
pesticides allowed to be imported which are
banned in USA anJd Europe as being hazar-
dous to human/or plant life ; if so, details
thereof ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH): (a) Ason
date, there are 118 insecticides for which
registrations have been granted by the Regis-
tration Commitice under section 9 of the
Insecticides Act, 19¢8. A list of these insec-
ticides is given in the statement sttached.
The Registration Committee grants registra-
tion for an insecticide only after satisfying
itself with regard to efficacy of the insectici-
des and its safety to human beings and
animals. The Registiation Committee arrives
at such satisfaction after scruumsing the
data on various paramecters relating to bio-
efficacy and safety which bave been laid
down in detail.

(b) All the insecticides, the import of
which bas not been specifically banned, and
which are duly approved for use as insecti-
cides and which stand registered for import
under the Insecticides Act, 1968 (except
small quantities allowed to be imported for
trial purposes), arc alowed to be import-
ed into the country in accordance with the
various instructions and requirements laid
down by tbe Central Government while
anpouncing the Import Policy every year.

(c) According to the available informa-
tion, the United States of America has bann-
ed the use of certain pesticides like BHC,
Sodium Cyanide (which stand approved in
India), Dicldrin (the use of which is restrict-
ed in India). They have only restricted the
use of certain pesticides like Aldrin, Chlor-
dane, Heptachlor, 2,4-D, Chlorbenzilate,
DDT while these stand approved in India.
In the countrics of the European Economic
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:
Community, the use of pesticides like DDT,
Heptachlor, Chlordane, Aldrin, etc., bas
been restricted while these pesticides stand
approved in India. Import of such pesticides
is also governed by the Import Policy
referred to in reply to part (b) above. India
bas also not approved for regigtration 18

pesticides in consideration of their toxic
cffects.

Slatement
List of imsecticides for which Registra-
tions have been granted by the Registra-
tion Commirtee
1. Aldrin
2. Aluminium Phosphide
3. Allethrin
4. Alachlor
S. Alpha Napthyl Acetic Acid
6. Atrazine
7. Aurcofungin
8. Aldicarb
9. Acephate
10. B.H.C.
11. Butachlor
12. Benomy!
13. Barium Carbonate
14. Benthiocarl
15. BMMC
16. Copper Oxychloride
17. Cuprous Oxide
18. Copper Sulphate
19. Carbryl

20. Chlordane
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32.
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39.

41,

42.

43,

45,
46.
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Captan

Calcium Cyanide
Chlorbenzilate
Coumachlor
Chlormequat Chloride
Carbendazim (bavistin)
Carbofuran

Carboxin
Chlorfenvinphos
Chlorpyriphos

Calixin

Copper Acceto Arsenite  (Paris
Green)

Cypermethrin

D.D.T.

Dimethoate
Diazinon
Dalapon
Dichlorvos
D.D. Mixture
Diuron
Dicofol
Difenphos
Difolaton
Dinocap

Decamethrin

Dithianon

Dicamba
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49,
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54.
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70.

71.
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EMC
Ethylene Dibromide

EDCT

Endosulphan

Ethion

Ediphenphos (Hinosan)
Ethepon

Ferbam

Fenthion

Feanitrothion
Fluchloralin (Basalin)
Formothion
Fenvalerate
Gibberellic Acid
Glyphosate
Heptachlor

Isoproturon

Kitazin

Lime Sulphur

Lindane (Gamma BHC)
Malathion

MEMC

Methyl Bromide

MCPA
Maleic Hydrazide
Metaldehyde

Monocrotophos

74
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Mancozeb 103. Simazine
MSMA 104. Streptocycline
Methyl Parathion 10S. Thiram
Methabenzthiazuron (Tribunil) 106. Thiometon
Metoxuron 107. Trichloropbon (Dipterex)
Menazon 108. Tetradifon
Nicotine Sulphate 109. Trichlore Acetic Acid (TCA)
Nickel Chloride
ickel Ch 110, Triallate
Nitrofen
111. Thiophanate Methy!
Oxydemeton
112. Warfarin
PMA
113. Zineb
Pyrethrum .
114. Ziram
PCNB
115. Zinc Phosphide
Paradichlorobenzene
116. 24D
Pentachlorophenon (PCP)
Phorate 118. Dibromochloropropane.
Phenthoate Breach i Bhakra Main Lise Near Ropar
alove 12. SHRI DIGAMBER SINGH : Will
Paraquat Dichloride the Minister of IRRIGATION be pleased to
state ¢
L
Pr
opoxtt (a) whetber the repair works for plugging
Propanil the breach in the Bhakra main line near

Paraquat Dimethy! Sulphate
Pirimiphos Methy

Quinalphot

Sulpbur

Sodium Cyanide -

Sirmate

Ropar in Punjab have since been comple-
ted ;

(b) if so, the total expenditure jocurred
on plugging the breach ;

(c) the measures taken to prevent such a
sabotage ;

(d) whether it had been possible to
apprehend the saboteurs in this case and
bring them to book ; and
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(e) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) to (e).
The Punjab Government have reported that
the repair work for plugging the breach in
the Bhakra main line has been completed.
The canal started running on 10th July, 1984
and that the cost of repairs was estimated to
be about Rs. 1.5 crores. Concerned autho-
rities have been advised to take appropriate
precautions. Punjab Government have
taken appropriate precautions to prevent
sabotage depending on site situation. Go-
vernment of Punjab have reported that the
causes of breach are still under investiga-
tion.

Allocation of Himachal Pradesh for
Irrigation

13. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of IRRIGA-
TION be pleased to state @

(a) whether Government arc aware of
the poor allocations for irrigation sector for
Himachal Pradesh especially for the utilisa-
tion of underground water resources which
can be harnessed through tubewells/Rigs
etc. ;

(b) 1if so, the allocations made for finan-
cial assistance given by the Union Govern-
ment to the State Government for each of
the years of the Sixth Five Year Plani.e.
1980-81, 1981-82, 1982-83 and 1983-84 as
also the current financial year 1984-85 ; and

(c) whether Government would increase
the allocation during the current year ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) to (c).
Irrigation is a State subject and irrigation
schemes are planned, financed and imple-
mented by the State Governments themsel-
ves. The financial assistance given to States
by the Central Government for plan activi-
ties is in the shape of block-loans and
grants and is not related to any specific
sector of development or project.

However, the likely expenditure during
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the Sixth Plan in the Irrigation Sector in
Himachal Pradesh will be higher than the
approved outlay for the Plan. In case of
tube-wells, the anticipated expenditure
during the Sixth Plan is likely to be more
than double the original approved outlay.

Constraction of Shops in Residential Pre-
mises in the Resettlement Colonies

14. SHRI HIRALAL R. PARMAR 1
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether some allottees in Resettle-
ment Colonies have constructed some shops
in their premises and rented them out ;

(b) whether the tenants of such shops are
allowed to run Fair Price Shops/Kerosene
Oil Depot/Coal Depot etc. there ; if so,
details thereof ;

(c) whether D.D.A. treats such shops as
authorised/unauthorised ; and

(d) if so, the details of such cases brought
to the notice of D.D.A. and action taken
thereon so far, if any ? :

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI MALLI-
KARJUN) : (a) Yes, Sir.

(b) The Delhi Development Authority
has reported that the tenants in resettlement
colonies are not allowed to run shops as the
dwelling units are strictly for residential
purposes. However, in accordance with
Resolution 140 dated 29.12.1976 of DDA,
the Food and Civil Supplies Department of
Delhi Administration has allotted/issued
licences for fair price shops/coal depots/
kerosene oil depots, in some cases.

(c) All shops, except those which are
covered under DDA's Resolution, run in the
dwelling units are treated as unauthorised by
the DDA.

(d) The DDA has reported that so far
about 12716 cases had come to its notice.
The occupants of the plots/tenements have
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been served with notices, excluding fair price
shops/kerosene oil depots/coal depots. In
most of the cases allotment has been can-
celled and action is being taken for un-
authorised occupation under the Public
Premises (Bviction of Unauthorised Occu-
pants) Act, 1971.

Sbortfall in Sugar Production

15. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state ©

(a) whether shortfall in the production
of sugar in 1983-84 is attributable to fall in
production of sugarcane or its not reaching
the sugar manufacturing units ;

(b) if so, the details thereof ;

(c) the steps that are being taken to
augment production of sugarcanc in the
country, to arrest the downward trend in
production ; and

(d) if so, the precise plans drawn up for
each of the sugar growing States with parti-
cular empbasis on Maharashtra ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a)and (b). The shortfall in the
production of sugar during the current
season 1983-84 is attributable mainly to a
fall in the production of sugarcane in some
of the States particularly Tamil Nadu,
Andhra Pradesh and Maharashtra wbere
last year’s drought had adversely affected
the cane crop. Other factors responsibic
for the short fall and (i) comparatively low
recovery in Uttar Pradesh and (if) damage
caused to the cane crop by floods in some
parts of the country.

(c) and (d). The steps being taken by the
Central Government to augment production
of sugarcane and sugar include :—

(1) adoption of a strategy to ensure pro-
duction and distribution of quality sced
cane ; expansion of area under irriga-
tion ; larger application of fertilisers ;
cfficient management of ratoon crop ;
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adoption of intensive plant protection
measures ; transfer of technology ;
and training of personnel.

(2) increase in the statutory minimum
price of sugarcanc payable by the
sugar mills in 1983-84 from Rs, 13/-
to Rs. 13.50 per quintal.

(3) increase of about Rs. 17/- per quintal
in the average ex-factory price of levy
sugar allowed in 1983-834 over the
price fixed for 1982-83.

(4) creation of additional buffer stock of
S lakh tonnes of sugar from October,
1983 raising the total buffer to 10 lakh
tonnes and providing to the industry
holding costs and 100% credit from
banks against the buffer thereby
generating additional credit to eoable
the mills to make payment of cane
price to the growers.

(S) regulation on monthly relcases of
sugar to stimulate internal consump-
tion.

(6) aflording of liberal credit facilities
and reduction in bank margios
allowed to the industry.
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Performance of Centrally Sponsored
Scheme for Loans to small farmers for
Dalries etc.

18. SHRIN. DENNIS : Will the Minis-
ter of RURAL DEVELOPMENT be pleased
to state :

(a) whether Government are satisfied
with the performance of the Centrally spon-
sored scheme in so far as the question of
giving loans to the smsll farmers to select
dairies, poultries ; for digging wells etc. is
concerned ;

(b) if so, whether Government have
received information regarding the benefit
derived by the small farmers ; and

(c) whether Government propose to ex-
tend co-operation of scientific approach
regarding milch animals or running poul-
tries, particularly to protect the interest of
rural areas ?

P4

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHR] HARINATHA MISRA) : (a) Pre-
sumably, the Hon’ble Member has in mind
the loaning under Integrated Rural Develop-
ment Programme for different types of
assets like milch animals, poultry units,
minor irrigation etc. Progress in respect of
the IRDP is satisfactory.

(b) Some) studies conducted in a few
States show that by and large the beneficia-
ries including small/marginal farmers and
agricultural labourers and rural artisans are
deriving intended benefits from the various
development programmes.

(c) The Government have already adop-
ted such a policy.

Supply of Foodgrains to Orissa

19. SHRI MANMOHAN TUDU : Will
the Minister of FOOD AND CIVIL SUPP-
LIES be pleased to state :

(a) the total'metric tonnes of rice, wheat
and other foodgrains demanded by Govern-
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ment of Orissa from the Centre under
Public Distribution System in last three
years ; and

(b) the quantum of rice, wheat and other
foodgrains actually allocated and supplied
by the Centre to Orissa in these years ?

THE DEPUTY MINISTER IN THE

.
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DEPARTMENT OF ELECTRONICS AND
IN-THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a)and (b). A statement indica-
ting demand, allotment and offtake of food-
grains from the Central Pool for Public
Distribution System in respect of Orissa
during the last three years (1981 to 1983) is
attached.

Statement

Statement showing demand, allotment and offtake of foodgrains from Central Pool for
public distribution system in respect of Orissa during the years from 1981 to 1983

(Figures in "000 tonnes)
Year Deomand Allotment Offtake
_ Rice
1981 25.0 — 0.1
1982 190.0 70.0¢ . T 619
1983 477.0 190.0 | 153.3

.

* In addition, a quantity of 5000 tonnes of rice was allotted due to cyclone on

replacement basis.
Il. Wheat for Public Distribusion
1981 202.5 61.0 63.2
1982 146.5 90.0 86.0
1983 282.0 225.0 203.4

Allotment of imported oils to vanaspati
manufacturers

20. SHRI MOHAN LAL PATEL : Will
the Minister of FOOD AND CIVIL SUPP-
LIES be pleased to state ¢

(a) the number of vanaspati manufactur-
ing units functioning in India, State-wise ;

(b) the auantity of edible oil imported

during the year 1983-84 and quahtity supp-
lied to each State for preparing vanaspati ;
and

(c) the criteria adopted to allot quota of
oil to vanaspati manufacturing units ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
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CIVIL SUPPLIES (DR. M.S. SANJEEVI
A statement js annexed.

(b) The total quantity imported during
.1983-84 (Financial Year) was about 12.17

RAO):

(a)
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State was as per statement annexed.

(c) The allocation is based on the average
monthly production of vanaspati achieved

Jakh tonnes. The quantity supplied to each during the preceding oil-year.
Statement
(in M.Ts.)
8. No. Name of State/U.T. No. of Vanaspati Imported  oil
units allotted during
1983-84
1.  Andbra Pradesh 6 29,667
2. Assam 1 313
3. Bibar 3 9,712
4.  Gujarst 10 61,338
S. Haryaos ¢ 21,92
6.  Himachal Pradesh 1 4,071
7. Jammu and Kashmir 2 7,559
8. Karnataka 6 4,444
9. Keraha 2 9%
10.  Madhys Pradesh 4 15,382
11.  Maharashtra 14 98,935
12.  Punjab 9 1,08,836
13. Rajasthan 6 41,169
14.  Tamil Nadu 5 19,807
18. Uttar Pradesh 11 1,07,408
16.  West Bengal 6 41,851
17.  Delhi 2 74,265
——
Total : 92 6,46,769

T r—"
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Misuse of Charter Permits for Foreign
Fishing Boats

21. SHRI SUBHASH CHANDRA BOSE
ALLURI : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether Government have received any
representations about the sale or misuse of
charter permits for bringing in foreign fish-
ing boats ;

(b) the steps Government have taker
to stop such corruption in charter permits ;
and

{c) the names of companies who have in-
dulged in such activities ? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a)and (b).
Some representations alleging sale/misuse of
charter permits for chartering foreign fishing
boats have been received. But they have
pot been substantiated as yet.

(c) In view of (a)and (b) above, the
question does not arise.

Solation of the Problem of Saaitation
s Urbas Aress

22. SHRI AMARSINH RATHAWA:
Will the Minister of WORKS AND HOUS-

ING be pleased to state :

(a) whether it is a fact that a technologi-
cally and financially viable solution to the
problem of sanitation in urban areas has
been now projected by Government with the
help of the United Nations Development

Programme ;

(b) if so, the broad outlines of the new
scheme ; and

(c) steps taken to iatroduce it in the
country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):

__(a) Yes, Sir.
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(b) Low cost sanitation system developed
by the Government of India in collaboration
with U.N. Agencies involves twin-pit pour
flush water-seal latrine (with one pit being
used at a time) involving an expenditure of
Rs. 650-Rs. 850 per unit. The UNDP con-
ducted feasibility studies on conversion of
dry latrines into sanitary ones/introduction
of low cost sanitation techniques in 110
towns in 7 States in the first phase and 100
towns in 11 States and 3 Union Territories
in the second phase. Master plan reported
for the implementation of the low cost sani-
tary programmes have been submitted/are
being submitted to the States concerned.
The States are required to implement the
programme.

Central loan exclusively for low cost
sanjtation techniques is available to the ex-
tent of Rs. 1S lakhs under the scheme for
Integrated Development of Small and
Medium Towns. The Ministry of Home
Affairs also provided during 1983-84, 20 per
cent grantsto 33 towns in 14 States for
making the towns scavenger-free.  HUDCO
provides loans to the States at S per cent rate
of interest in the case_of low income group
and cconomically weaker sections beneficia-
ries and at 10 per cent rate of interest in
respect of schemes intended for others.

(c) According to information readily
available, 41,672 low cost pour flush latrines
(27,683 units in States covered by phase |
of UNDP study and 13,989 units in States
covered by phase I1 of UNDP study) bave
been completed upto December, 1983,
Another 51,738 low cost pour flush latrines
in different States are expected to be comp-
leted by 1984. However, as sanitation is a
State subject, precise information in this
regard will be available only with the States/
Union Territories concerned.

Subletting of Governmeat Accommoda-
tions at Aram Bagh

23. SHRI PIYUSH TIRKI: Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether Government are aware that
more than 50 per cent actual allottees of
Government accommodation at Aram Bagh,
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New Delhi have completely subletted
Government accommodation ;

(b) if so, whether it is in violation of rules
and regulations sct up by his Ministry ; and

(c) whether Government would conduct
a thorougli inquiry in this matter ; if so, by
when ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):
(a) Some cases of alleged subletting of
Government accommodation at Aram Bagh,
New Delhi have come to the notice of
Government.

(b) Yes, Sir.

(¢) A random survey has already been
conducted by the Directorate of Estates.
Action against whom subletting is alleged, is
being taken under the Allotment Rules.

Use of SMP and B.O. by Mother Dairy
and DMS

24. SHRIT.S. NEGI: Will the Minis-
ter of AGRICULTURE be pleased to state :

(a) the quantity of Skim Milk Powder
and Butter Oil used annually by Mother
Dairy and Delhi Milk Scheme since their

inoeption ;
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(b) whether thisis in keeping with the
aims and objectives of Operation Flood
project ;

(c) whether it isa fact that failure of
original § year Operation Flood project has
led to starting of Operation Flood-IT and
now of Operation Flood-1IT ; and

(d) whether Government are aware that
new version of Manthan is also being plan-
ned in support of the ailing project ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) A state-
ment indicating Skim Milk Powder and
Butter Oil used by Mother Dairy, Delhi with
effect from 4th December, 1974 and Delhj
Milk Scheme from inception of Operation
Flood I (1970-71) is attached.

(b) The Operation Flood Project provides
use of gift commodities received under the
project together with indigenously procured
supplies by the Dairy plants to make the
shortfall in fresh milk procurement for
maintaining the level of milk distribution.

{c) No, Sir. The encouraging results of
Operation Flood-I bas led to the launching
of “Operation Flood-1I". There is no pro-
posal at present to start Operation
Flood-111.

(d) The Department of Agriculture and
Cooperation is not aware.

Statement

Statement indicating the approximate yearly quantities of skim milk powder and
butter oil used by Mother Dalry, Delhi and Delhi Milk Scheme.

(In M.T\)
Year Skim Milk Powder Butter Oil
Mother Dairy Delhi Milk Mother Dairy Delhi Milk
Scheme Scheme
1 2 3 4 5

1970-71 —_ 3823 - 387
1971.72 -— 4456 -— 857
1972-73 -— 5296 - 1437
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1 2 3 4 ) L]
1973-74 - 7991 -— 2071
1974-73 14° 6056 18° 1363
1975-76 498 5108 94 689
1976-77 2089 4843 503 386
1977-78 k) px} 7408 1126 1348
1978-19 4681 4921 1657 430
1979-80 4613 3191 1347 42
1980-51 6052 o0 ' 1547 546
1981-82 11534 7786 2448 2075
1982-83 9840 6360 464 738
1983-84 11391 7189 1040 859

sw.c.f. 4th December, 1974 to 31st March, 1975,

Coasomption aad Baffer Stock of Segar

25. SHRI N.E. HORO : Will the Minister
of FOOD AND CI1VIL SUPPLIES be pleas-

ed to state ©

(a) whetheritis a fact that the existing
pattern of massive release of free sale sugar
is likely to result in wiping out the buffer
stock before the start of the new sugar  sca-
son in October, 1984 ;

(b) if so, the details regarding the con-
sumption of sugar at present in the country,

State-wise ; and

(c) the quantity of buffer stock at present
with Government ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a)and(c). The monthly releases
of freesale sugar for internal consumption

are being made having regard to the availa-
bility, requirement, price trends, etc. Thus
the quantum of monthly froc sale quota is
decided in a judicious manner taking into
account the interest of cane growers, consu-
mers and producers.

Sugar factories were maintaining 10 lakh
tonnes of buffer stock of sugar comprising
S lakh toones initial buffer created in
October, 1982 and S lakh tonnes of addition-
al buffer created in October, 1983. It has
been decided to liquidate the additional
buffer stock of S lakh tonncs of sugar in a
phased manner and thus 2 lakh tonopes has
been liquidated in June, 1984 and 1.50 lakh
tonnes in the current month of July, 1984
and another 1.50 lakh tonnes will be liquida-
ted in August, 1984, Therefore, taking into
sccount the quantities liquidated during June
and July, 1984, the remaining buffer stock
with the factories is of the order of 6.50 lakh
tonnes. Since sugar factories are having
adequate quantity of non-buffer stock of
sugar, the liquidation of additional buffer
stock of S lakh tonnes will not have any
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adverse impact on the availability and prices
of sugar in domestic market.

(b) The current sugar secason 1983-84 is
stil continuing and will expire on 30th
September, 1984. The State-wise sugar con-
sumption for the season 1982-83 as a whole
is given in the enclosed Statement.

Statement
Statement showing State-wise consump-
tion of sugar during 1982-83 sugar year
(October-September)

(Figures in Tonnes)
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17.

Jammu and Kashmir 36443

18. Delhi 133727

19. Himachal Pradesh 33802

20. Manipur 2564

2], Tripura 9159
22, Pondicherry/Karaikal/

Mahe/Yanam 6029

23. Sikkim/Bhutan 3360

24. Goa/Daman/Diu 17207

25. Nagaland 8358

26. Andamans -—

Mi;oram -

28. Meghalaya 2134

Defence 56479

All India 6471079

Note : Figures include the quantity of
sugar allotted for gate sale quota
to CR.P. and B.S.F. etc.

Scheme for Small and Marginal Farmers

26. SHRI

to increase Production

CHHITUBHAI GAMIT :

Will the Minister of AGRICULTURE be
pleased to state ¢

(a) whether it is a fact that Central

State 1982-83
1 2
1. Andhra Pradesh 378661
2. Assam/Arunachal Pradesh 138855
3. Bibar 386158
4. Gujarat 491698
3. Mabharashtra 974526
6. Kerala/Lakshdweep 288215
7. Madhya Pradesh 405033
8. Tamil Nadu 424073
9. Karnataka 314732
10. Orissa 141347
11. Punjab 378699
12. Haryana 181797
13. Chandigarh 17878
14. Rajasthan 308330
15. Uttar Pradesh 851531
16. West Bengal 480284

Government have earmarked an amount of
Rs. 100 crores for a special scheme enabling
small and marginal farmers to increase far-
mers productivity and income ; and

(b) if so, the details regarding this scheme
alongwith its objects ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) A Centrally Sponsored Scheme of
Assistance to Small and Marginal Farmers
for Increasing Agriclitural Production was
launched during 1983-84 in all the Blocks of
the country with a view to improving their
economic conditions. The scheme envisaged
an annual outlay of Rs. S lakh per Block
to be spent on subsidies on IRD pattern for
minor irrigation works (Rs. 3.50 lakh),
plantation of fuel and fruit trees (Rs. 0.50
lakh) and lumpsum allocation for free distri-
bution of minikits of seeds and fertilisers
for oilseeds and pulses, land development
and staff (Rs. 1.00 lakh). The expenditure
under the scheme is shared equally by the
Central and State Governments. In the case
of Union Territories, the Central assistance
is 100%. The Government of India released
asum of Rs 85 crore as their shareto
various States and Union Territories during
1983-84.

The Scheme is being continued during
1984-85 on 1983-84 pattern. Government of
India have released a sum of Rs. 3484.47
lakh, as their share for the first quarter of
1984-85 to various States and Union Terri-
tories.

Out of Tarn Allotment of Plots to Persoas/
High Dignitaries

27. SHRI BHEEKHABHAI : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) The number of plots allotted to
persons/high dignitaries without registra-
tion ;

(b) the number of plots allotted to
persons out of turn though registered with
DDA ; and

(c) if so, who are responsible for such
allotment and action proposed to be taken
against them ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPOTRS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
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PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) No plots have
been allotted by DDA to persons/high
dignitaries without registration. However
145 plots were allotted to Members of
Parliament, Members of Moetropolitan
Council etc. against the quota reserved for
them. This reservation has been stopped
with effect from 2.1.79.

(d) No such out of turn allotment of a
plot has been made by the DDA.

(c) Does not arise.
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Livestock Production Programme ip
Madhbya Pradesh

29. DR. VASANT KUMAR PANDIT :
Will the Minister of RURAL DEVELOP-
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MENT be pleased to state :

(a) whether a special livestock production
programme under Centrally sponsored scheme
was launched in Madhya Pradesh for be-
nefit of small/marginal farmers and agricul-

tural labourers ;

(b) the funds released by Central Gove-
roment to Madhya Pradesh during 1980-81,
1981-82, 1982-83 and 1983-84 for the pro-
gramme ;

(c) whether any assessment has been
made regarding the success of this scheme
in Madhya Pradesh and if so, the number
of beneficiaries undes cross-bred calf rearing,
poultry, piggery and sheep production with
number of units started ;

(d) the amount of subsidy/assistance
given during the above years under the
above categories ; and

(e¢) whether Madhya Pradesh Government
have given any performance report on this
scheme to the Centre ; if so, the main
achievements therein and if not, the reasons
therefor ?

-

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) :
(a) Yes, Sir.

(b) to (¢). A statement showing the funds
released to the Government of Madhya
Pradesh for Special Livestook Production
Programme, funds utilised and the number
of beneficiaries assisted based on the report
furnished by the State Government is
attached (Annexure). No impact assess-
ment of the scheme in Madhya Pradesh has
been done.

Statement
Year Funds released Funds utilised No. of benefi-
by Govt. of (including ciaries as-
India State sisted
‘ share)
. 2 3 P
(in lakhs) (in lakhs)
1980-81 (i) Cross-bred 9.50 40.30 3534
Calf Rearing
(ii) Poultry, Piggery 16.34 56.34 1896
and Sheep
Total 25.84 *96.64 5430
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1 2 3 4
1981.82 (1) Cross-bred 22.30 44.60 1387
Calf Rearing
(ii) Poultry, Piggery  38.70 66.00 1272
and Sheep
Total 61.00 ¢¢°110.60 2659
1982-83 (i) Cross-bred 26.10 42.072 1981
Calf Rearing
(ii) Poultry, Piggery 9.00 52,766 818
and Sheep
Total 35.10 94 838 2799
1983-84 (i) Cross-bred 1276
Calf Rearing }68.47 94.792 ,
(i) Poultry, Piggery 1164
and Sheep -,
Total 68.47 94.792 | 40
Grand Total 190.41 396.870 13,328

*Derived from the Central Share of expenditure reported by State Government.

***Estimated.

Proper Dict to Athletes from Kerala for
Olympics

30. PROF. P.J. KURIEN: Will the
Minister of SPORTS be pleased to state @

(a) whether any complaint has been
received to the effect that the athletes from
Kerala sclected for the Olympics are not
receiving proper care with regard to their

food ; and

(b) if so, the steps being taken in this
regard ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT): (s) No, Sir.

(b) Does not arise,
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Appointment of General Manager of
National Secds Corporation

31. SHRI RASHEED MASOOD :
SHRI R.N. RAKESH :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether an Administrative Officer
bas been appointed as the General Manager
of the National Seeds Corporation in
addition to the Chajrman of National Seeds
Corporation who is also a non-technical
officer ; and

(b) whether these appointments are in
keeping with the recommendations of the
National Commission on Agriculture and
Government’s declared policy of putting
professional men in undertakings such as
NSC which require expert technical know-
ledge ang experience ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
SHRI YOGENDRA MAKWANA):
(8) Yes, Sir.

(b) The various Divisions of the Corpo-
ration dealing with production, marketing,
tesearch and  development, quality
sontrol and finance are placed under
the charge of technical experts who
possess the requisite technical knowledge
and experience for managing the concerned
Divisions. The post of General Manager
has been created for co-ordinating the work
relating to implementation of National
Seeds Programme, looking after administra-
tion of the Corporation and for co-ordina-
ting the work of various Divisions of the
Corporation. An officer with general
administrative experience is found to be
desirable for this post. Appointment to
¥nior positions in NSC are made keeping
in view the knowledge and experience of the
appointeg.

Activities of Central Inland Fisheries
Rescarch Institute

32. SHRI AMAL DATTA : Will the

x;:)ister of AGRICULTURE be pleased to
e
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(a) the activities being carried out by the
Central Inland Fisheries Research Institute,
the break up of the expenditure incurred on
different activities, State-wise, during the last
three years ;

(b) the achievements in promoting fish
cultivation in the areas where it is working ;
and

(c) whether there is any proposal for
increasing its activitics, particularly for
promoting pisciculture in the Eastern
States ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
YOGENDRA MAKWANA) : (a) The
Central Inland Fisheries Research Institute,
Barrackpore, conducts studies on ecology
and management of natural fisheries in
rivers, lakes, reservoirs, estuaries and
lagoons as well as basic and applied research
on freshwater and brackishwater aqua-
culture with a view to increasing fish
production.

The Institute has three Divisions namely,
the Riverine and Lacustrine Division,
Estuarine Fisheries and Brackishwater
Aquaculture Division and Freshwater
Aquaculture Division with centres located
all over the country including the Eastern
States. The Riverine and Lacustrine Fishe-
ries Division conducts research op capture
fisheries relating to rivers, lakes, reservoirs,
beels etc. The Estuarine Fisheries and Bra-
ckishwater Aquaculture Division conducts
research relating to ecology and manage-
ment of fisheries of estuaries and lagoons and
brackishwater aquaculture. The Freshwater
Aguaculture Division is concerned with all
aspects of research in pond culture. Two
Krishi Vigyan Kendras, one Trainers Training
Centre and an Operational Research Project
also function under the control of the
Institute.

The Institute’s total budget is apportioned
amongst the different research centres of the
Institute according to their needs and funds
are released from time to time based on the
requests received from the research centres,
for the operation of the research projects at
each centre. The break-up of the expendi-
ture incurred on different activities Statc-



107 Writte:: Answers

wise, is not maintained by the Institute.

(b) The major achievements in promoting
fish cultivation include the development of
technologies for induced breeding and
hatchery and nursery management for
production of quality fish seed of carps,
integration of carps in paddy-cum-fish
culture, pig-cum-fish culture, duck-cum-fish
culture and culture of fish in cages and pens,
sewage fed fish culture, seed production for
giant freshwater prawn, trout, mahasecer,

air-breathing fishes and frog seed production.

Brackthroughs have been achieved in breed-
ing the commercially important riverine cat
fish and breeding of Indian major carps in
the plains in shallow depressions. Based
on the studies conducted on the ecology
of reservoirs, the Institute was able
to suggest management measures for increa-
sing the production in reservoirs. The
Institute also studied the dynamics of
riverine fishery resources, biology of com-
mercially important fishes, effect of fishing
on structure and abundance and yield of
fish stocks. Spawn prospecting was carried
out in a number of States and spawn
collection gears and methods of operation
have been standardised. These. technologies
have been widely extended by the Institute
through its training and transfer of techn-
ology programme.

(c) Yes, Sir. The research programmes
of the Institute are proposed to be streng-
thened in the areas of riverine and reservoir
fisheries and coldwater fisheries in general
but actual location of the expanded activities
would depead on the availability of
infrastructural facilities and other resources
made available by the States.

Harringhatta Cattle Project

33. SHRI ZAINAL ABEDIN : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether ICAR Governing Body
recommended closure of Harringhatta
Cattle Project at their meeting held in June,
1984 even though in September and
December, 1983 it had found Council head-
quarter senior officials’ recommendation
for continuation of the project for three
years acceptable ; if so, the reasons for
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Governing Body’s changed decision ;

(b) whether senior officers of Harring-
hatta had presented details, which were
considered by August 1983 Project Workshop
chaired by DDG (AS), to show that survival
and reproduction rates at other continuing
centres were worse than at Harringhatta ;
and

(c) whether Government propose to
appoint a high powered committee to
examine the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The func-
tioning of the Harringhatta Cattle Project
Unit was discussed in the Governing Body
meeting held on 30th June, 1984 and the
proceedings are being processed further.

In the earlier meetings of the Governing
Body, the performance of the project unit
had been discussed and the factual position
presented. The recommendations of the
Mid Term Appraisal Committee of the
Project were considered by the Governing
Body in its meeting held in September, 1983.
The Committee had recommended on its
evaluation up-to 1981, the continuance of
the project for 3 years with strict monito-
ring.

(b) The performance of the project unit
was presented by the senior officers of the
Harringhatta at the Annual Workshop held
at Hissar in August, 1983. It was the
recommendation of the different working
groups which were presented in the plenary
session chaired by the Deputy Director
General (AS). The survival aad reproduction
rates in other continuing centres reported
were not worse than at Harringhatta.

(c) No, Sir.

Performance of National Dairy Institate,
Karnal

34. SHRI PITAMBAR SINHA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether performance of Nationa
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>

Dairy Institute, Karnal deteriorated from
1980 onwards ; if so, the monthly number
of cows in milk, dry cows, wet average,
number of cows culled and died, separately
genetic group-wise from 1 January 1980 to
1 July, 1984 ;

(b) the year-wise expenditure made on
feeds and fodder and corresponding revenues
received from cattle herd of National Dairy
Institute, Karnal vis-a-vis at IVRI between
1980-81 to 1983-84 ; and )

(c) the corrective measures Government
propose to take at National Dairy Institute,
Karnal and at IVRI and when inclusive of
fixing responsibility for lapses?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) :(a) No, Sir.
Theie has been no deterioration in the per-
formance of National Dairy Research Insti-
tute, Karnal from 1980 onwards. There
was some fluctuation in respect of the milk-
ing average from month to month during
this period, which is normal on account of a
number of factors that effect both the repro-
duction and production performance e.g.
stage of lactation of animals, availability of
green and succulent fodder and physical en-
vironmental stress. However the overall
performance reflected from the percentage
of cows in milk, wet average and overall
average in the herds being maintained at
NDRI did not show any significant change.

(b) No separate account on the expen-

g
(i) #fwa
(ii) ®rgw
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%
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diture incurred on feeds and fodder is being
maintained at NDRI and IVRI.

(c) The perform’ance of these institutions
are reviewed regularly and appropriate
corrective measures taken whenever found
necessary.

Ty AEGA ©T AW A I
f b ARl G
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A Aafow qfa /=0 78 Iq3 ) a1 FA
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&7 aegel & gawr govear faawor ger
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fafeaa sqara %‘t A war A aFar §)
feeelt g dvwar gu F) da1 FW@ F H-

- T, AT HT T TG FEG

National Seminar on Sugar Industry
for Review of Sugar Policy

37. SHRI ANAND SINGH ¢
SHRI MADHAVRAO SCINDIA :

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether at the National Seminar on
Sugar Industry, a demand was made for a
thorough review and revision of the sugar
policy, so as to eliminate the problems
arising out of fluctuations in sugar pro-
duction leading to frequent glut and
shortages ;

(b) if so, precise nature of the demand
voiced at the seminar for overhauling the
sugar policy ; and

(c) the Government’s decision thereon ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) and (b). At a seminar on “Sugar
Industry—Retrospect and Prospect™ orga-
nised by the Indian Sugar Mills Association
in New Delhi on 21-5-1984, discussions
were held on a wide range of topics includ-
ing sugar policy. While certain suggestions
were made, mainly relating to sugarcane
development, no demand, as such, was made
for dispensing with the present Government
policy of partial control on sugar witha
dual pricing system.

(c) Does not arise in view of the answer
given to parts (a) and (b).

an ffe M g A s AAF AT
afewfedl 1 da w1& agrn ST

38. ot AW wx arm : Far fAwfor AT
ATATR WAl I A7 F) FTF A v

(%) :-rj% #A199 ¥ aret gegar fAzwr.
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sy N Fg fawi F g Q awt § fraa
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FJNHT AT F 718 2w fKWE;
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Reorganisation of Agricultural Prices
Commission

39. SHRIMATI VIDYA CHENNU-
PATI : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether Government propose to
reorganise the Agricultural Prices Commis-
sion, in view of the dissatisfaction prevailing
among the farmers who are agitating for
remunerative prices for their produce ; and

(b) if so, the steps taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.
For ensuring rec:unerative prices to the
farmers for their agricultural produce, the
Commission always recommends “the price
policy which is conducive to the overall
interest of the farmers, by taking into
account all available data on the cost of pro-
duction of the crop, chaoges in input prices,
input-output price parity, emerging demand
and supply situation, inter-crop price parity,
effect on cost of living and such other
cognate matters.

(b) Question does not arise.

Assistance for Tista Irrigation Project
: for 1983-84

40. SHRISUNIL MAITRA : Will the
Minister of IRRIGATION be pleased to
state :

(a) whether any Central Assistance was
provided for Tista Irrigation Project for the
year 1983-84 ;

(b) if so, how much ; and

JULY 23, 1984

Written Answers 116

(c) the exact date of when the money
was disbursed to the State ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) to (c).
During 1983-84 an additional Central assis-
tance of Rs. 5 crores was released on
29.2-1984 to West Bengal for Tista Pro,ect.

Review of N.C.R. Project

41. SHRI RAM SWARUP RAM :
SHRI DIGAMBER SINGH :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether the National Capital Region

_ Project has been reviewed and any plans

drawn up for the development of Delhi and
the surrounding townships including the
areas of U.P. ;

(b) if so, details of the same and the
funds allotted for the project ;

(c) by what year, the above plans are
expected to be completed ; and

(d) theextent of Central Government's
financial involvement in the implementation
of the project ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) Yes, Sir. The
National Capital Region Project has becn
reviewed and steps are being taken to draw
up the plans for the entire region.

(b) to (d). The details will be known only
after approval of the plans and project in
the light of the review.

Ifea aea gwm & Arew &
aeafa o w1 faam
42, = AART AT A :
o arfora ware dgan

a1 | A amfoe gfa @ ag Tq=
F1 FOT N fE
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Dredging of River Beds and other
measures to check Floods

43. SHRI BASUDEB ACHARIA : Will
the Minister of IRRIGATION be pleased to
state ;

(a) whether Government are serious to
check the recurrent floods which take pre-
clous hum:.n lives, lives of cattle, damage the’
cr(:jps and properties worth crores of rupees ;
an

SRAVANA 1, 1906 (SAKA)

* during the

Written Answers 118

(b) if so, yvhat steﬁs Government have
taken for regular dredging of river beds and
other preventing measures to check floods ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA): (a) and (b). The
Central and the State Governments are
seized of the flood problem. A substantially
increased outlay of Rs. 1045.10 crores has
been provided for the flood control sector
6th Five Year Plan com-
pared to the expenditure of Rs. 976
crores for this sector during all the ear-
lier Plans put together. Statcs have taken
varjous flood control measures to tackle the
flood problem and about two million hectare
is likely to be provided reasonable protec-
tion during the Sixth Plan period.

The dredging of river beds for removal of
silt is not considered to be a techno-econo-
mically viable proposition. However, the -
other preventive measures both structural
such as construction of embankment,
drainsge channels, bank protection and
river training works, and anti-erosion works
as well as non-structural such as flood fore-
casting, disaster preparedness etc. are being
undertaken for this purpose.

Value of Electronic Equipment Imported
for Asian Games A

44. SHRI K.T. KOSALRAM : Will the
Minister of SPORTS be pleased to state :

(a) ‘the total value of sophisticated electro-
nic equipment imported for the Asian
Games held in New Delhi ; and

L] '

(b) how they are being safely preserved

now ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT) : (a) and (b). The
requisite information is being collected
from the concerned agencies and will be laid
on the Table of the Sabha.

Irrigation Potential during Sixth Plan

45. SHRI RASA BEHARI BEHERA :
Will the Minister of IRRIGATION be pleas-
ed to state ;
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(a) the ultimate irrigation potential of
country ;

(b) how much hectares are to be covered
under major and medium irrigation projects
during Sixth Five Year Plan period ;

(c) whether Government will achieve its
target during Sixth Five Year Plan ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) The ulti-
mate irrigation potential of the country is
estimated to be of the order of 113 M. Ha.

(b) to (d). The targetted additional irriga-
tion potential from major and medijum irriga-
tion projects during the Sixth Five Year Plan
is 5.74 M. Ha. The likely achievement is,
however, expected to be around 4.46 M. Ha.
The main reasons for shortfall are :—

(i) Large escalation in cost of projects
due to rise in cost of labour, material,
equipment etc.

(ii) Proliferation of projects under cons-
truction resulting in allocation of
inadequate financial, managerial,
material and technical resources to
them.

(iii) Lack of thorouih investigation by the
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States before taking-up some of the
projects.

(iv) Difficulties in land acquisition.

(v) Non-availability in required quantities
of materials like cement, steel, explo-
sives, machinery, spares, foreign ex-
change etc. .

Schemes of HUDCO

46. SHRI R.R. BHOLE : Will the Minis-
ter of WORKS AND HOUSING be pleased
to state :

(a) the number of new schemes approved
by HUDCO in the year 1982-83 and 1983-84
and how many of them have been implemen-
ted ; and

(b) the amount allotted for each scheme
and the State-wise details thereof ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b). The
number of Schemes sanctioned by HUDCO
during 1982-83 and 1983-84 were 516 and
617 respectively. Details of HUDCO's loan
component for these schemes are given in
the statement attached. The implementation
of the schemes is done by the HUDCO's
borrowing agencies to whom the schemes
have been sanctioned.

Statement

State-wise HUDCO loan sanctions during 1982-83 and 1983-84.

State/UTs. - HUDCO loan sanctions (Rs. in crores)
' 1982-83 1983-84
1 2 3
Andhra Pradesh v22.17 29.31
Assam — 1.28
Bihar 6.15 6.02
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1 2 3
Gujarat 22.07 22.79
Haryana 4.11 12.45
Himachal Pradesh 0.73 2.26
Jammu and Kashmir 0.14 0.27
Karpataka 13.20 11.95
Kerala 12.17 18'.37
Madhya Pradesh 6.49 8.83
Maharashtra 26.62 33.36
Manipur 0.50 -_—
Nagaland - -—
Orissa 8.62 5.10
Punjab 8.62 8.80
Rajasthan 41.12 25,38
Tamil Nadu 18.37 22.15

, Uttar Pradesh 26.42 + 36.99
West Bengal 0.59 2.26
Chandigarh 3.24 2..65
Delhi - 1.89
Goa, Daman and Diu - -
Pondicherry - 0.67
A.N. Islands — 0.09

Total 221.33 252.47%

e ot i — e DO

Excludes Rs. 31.46 lakhs for HUDCO~World Bank co-financed Urban
Development Project at Madhya Pradesh and includes Rs 16.30 grores
throneh Rankine Sector Funds.
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Cost of flats of Mayur Vihar increased
by DDA.

47. SHRICHHOTEY SINGH YADAV :
SHRI RAJNATH SONKAR
SHASTRI :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether as the people were reluctant
to move in Trilokpuri which DDA origin-
ally developed as a resettlement colony dur-
ing Bmergency was renamed as Mayur Vihar

in 1982 ; .

(b) whether flats were sold to employees
of various Public Sector Undertakings hav-
ing offices in Delhi raising price of LIG flat
from Rs. 49,000 to Rs. 66,000 and MIG flat
from Rs. ¢6,000 to Rs. 85,000 without any
extra input ;

L)

(c) whether no soil testing was made to
determine if a housing colony could be deve-
loped on land and houses are sub-standard,
unhealthy and the colony lacks basic
amenities ;

(d) if so, rationale
cost of flats ; and

in charging higher

(e) the reasons for constructing tenements
without soil testing and action taken with
regard to sub-standard houses and lack of
basic amenities ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) No.

(b) DDA have reported that the emp-
loyees of the Public Sector Undertakings
were charged the cost as uniformally fixed
for all and no extra charge was made from
them.

(c) The soil testing was done before doing
the construction work and the foundations
of the buildings were designed accordingly.
The houses are not sub-standard and basic
civic amenities have been provided in the
colony.

JULY 23, 1984
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(d) Does not arise, in view of reply to
part (b) above.

(¢) Does not arise, in view of reply to
part (c) above.
Awards to Farmers for adopting latest
Agricultural Technology

48. SHR! DEEN BANDHU VERMA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are considering
to award farmers also besides scientists who
have adopted the latest agriculture techno-
logy in their farming in order to give en-
couragement to farmers ; and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
Central Government have already instituted
the following awards of cash prizes and titles.
Under the *“All India Crop Competition™
cash awards of Rs. 5,000/-, Rs. 3,000/- and
Rs. 2,000/- are given to the respective out-
standing First, Second and Third prize winn-
ing farmers adopting latest technology in
oilseeds and pulses namely Bengal Gram
(Rabi), Groundnut (Kharif), Rapeseed/
Mustard (Rabi) in each of the three catego-
ries i.e. Irrigated areas, Unirrigated areas
and Command Area Development Project.
In addition the first prize winners in each
category are conferred with a title of ‘Krishi
Pandit’ ina particular oilseed and pulse
crop.

Similarly under the Scheme *“All India
Fruit/Vegetable « Shows and Udyan Pandit
Competitions”, cash awards of Rs. 5,000/-
and Rs. 2,000/- are given to the First and
Second winning fruit orchardist in each of
the eleven fruits respectively. The title of
‘Udyan Pandit’ in particular fruit alongwith
Certificate and Bronze Medal are also
awarded to the First Prize winning orchar-
dist in each fruit. Apart from these, about
100 cash prizes with commendatory certi-
ficates are also awzrded to the winning fruit
exhibits displayed in each of the All India
Fruit/Vegetable Shows being organised in
different parts of the country every year sa
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an incentive for growing quality Fruits/
Vegetables by adopting latest agricultural
technology.

(b) Does not arise.

Action taken on Audit Report of
Asian Games

49. SHRI KRISHNA CHANDRA
HALDER : Will the Minister of SPORTS
be pleased to state :

(a) whether Government have since receiv-
ed audit report on New Delhi Asian Games ;

(b) if so, reaction of Government to the
said audit report ;

(c) the follow-up action taken on the said
audit report ; and

(d) if no follow-up action has been taken,
the reasons for the same ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT) : (a) Yes, Sir.

(b) to (d). Government have taken note
of the report. Audit authorities have been

appraised of the follow up action as per nor-
mal procedure.

ATH € GITATT FFTA § AT
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—
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New strains developed in millets in Ranchi
Agriculture University

s1. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether any new strains have been
developed in millets in Ranchi Agriculture
University ; and

(b) if so, the names of the strains ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANAj : (a) Yes,
Sir. The Scientists working at Bitsa Agri-
cultural University have developed some
new strains of millets during the past few
years.

(b) These strains are BR-1 and BR-2
(carly maturing) A 404 and A 407 (Late
maturing) of Ragi and V-15 and V-17 of
little millets (Panicum miliare). These are
being extensively tested.

Utilisation of Irrigation Potential

52. SHRI R.N. RAKESH : Will the
Minister of IRRIGATION be pleased to
state @

(a) whether irrigation potential created
over the years is not being utilised fully due
to non-availability of distribution network
(Times of India, 21 June, 1984) ; and

(b) whether only 50 per cent of the target
for electric pumpsets has been achieved so
far under Sixth Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) Factors
like non-construction of field channels, lack
of land-levelling, shaping eic. have resulted in
lag in utilisation of the irrigation potential
created.

(b) Up to March, 1984, about 56% of
the Sixth Plan target for electric pumpsets
is likely to be achieved.

Damage to Pulses by Insects and Pests

53. SHRI CHANDRA PAL SHAILANI :
Will the Minister of AGRICULTURE be
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pleased to state :

(a) whether Government’s attention has
been drawn to the news-item appearing in
the daily ‘Hindustan' dated 26 June, 1984
captioned ““Har Varsh Kiron Se Ek Hazar
Krore Ki Dalen Barbad" (Pulses worth Rs.
One thousand crores damaged by insects
and pests every year) ;

(b) if so, the remedial steps proposed to
be taken by Government in this regard ;
and

(c) the details of the schemes proposed
to be implemented by Gcvernment for
increasing the production of pulses in near
future ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) Yes, Sir.

(b) The Directorate of Plant Protection
Quarantine and Storage, Government of
India, has been organising roving pest
surveys on pulse crops for pest monitoring
and forewarning with a view to advising
timely and need based plant protection
measures in collaboration with the concerned
State Departments of Agriculture, cach year
during Kharif/Rabi seasons. The survey
teams move at every 10 days’' interval
through intensive pulse growing belts in the
States during crop seasons to detect pest
and disease build up and advise State
Departments and the farmers for taking
timely pest and disease control measures.

In order to help the farmers, the Govern-
ment is providing financial assistance for
the control of pests of pulses under the
Centrally Sponsored Scheme for the Control
and Eradication of Pests and Diseases of
Agricultural Importance including Weed
Contro} in Endemic Areas. The Central
share of subsidy is 25% towards the cost of
pesticides and Rs. 3 per acre for ground
operations. The State Governments con-
cerned also provide matching subsidies,
In respect of the Union Territories, how=ver,
the entire subsidy is borne by the Centre.
The annual releases of Central ,share of
subsidy, however, depend on the funds
approved in the Budget.

(¢) For increasing the production of
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pulses, the Central Government have been
implementing various development program-
mes through the Centrally Sponsored/
Central  Sector Schemes. Under the
Centrally Sponsored Scheme for Deveiop-
ment of Pulses, assistance is provided to the
farmers by way of subsidies on certified
seeds/truthfully labelled seeds, rhizobium
culture, plant protection chemicalls/
equipments and operational charges, laying
out demonstration, production of breeder/
foundation seeds, irrigation charges and also
publicity for the production of pulses during
summer so as to motivate the farmers to
adopt the improved package of practices.
Under the Central Sector Scheme on Minikit
Demonstration of Pulses, seed packets are
distributed free of cost to the farmers for
popularising the improved varieties and of
achieving a larger area coverage. Under
another Central Sector Scheme for Quality
Seed Production of Pulses varieties of all
India importance, funds are provided for the
multiplication of breeder seed of short
duration/improved varieties. Under this
Scheme, funds are also provided for the
training programmes to the extension
workers who in turn transfcr the technology
to the farmers.

Prom 1983-84, a Centrally Sponsored
Scheme for Assistance to the Small and
Marginal Farmers for Increasing Agricul-
tural Production has been started. Under
this Scheme, minikits comprising seeds,
fertilizers and rhizobium culture are supplied
to the farmers (small and marginal).
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Indian Flag Vessels added to the Fleet of
Deep-Sea Fishing Vessels -

55. SHRI S.A. DORAI SEBASTIAN :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that only 11 Indian
flag vessels have so far been added to the
fleet of deep-sea fishing vessels against a tar-
get of 350 vessels in the Sixth Five Year
Plan, which has now been scaled down to
200 vessels ; '

(b) the contribution of deep-sea fishing
to the total marine fish production ; and

(c) the steps proposed to be taken for
increasing deep-sea fish production ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.
A target of additional 300 deep-sea fishing
vessels was fixed during the Sixth Plan
period. This target was subsequently revised
to 200. The break-up is as under :

Chartered : 100
Imported : 40
Indigenous : 30

Obligatory
purchase

against

charter : 30

200

By March 1984, about 83 chartered foreign
fishing vessels operated in Indian Exclusive
Economic Zone. In addition, 16 Indian flag
vessels have so far been acquired during the
Sixth Plan period by the Indian entreprene-
urs including three deep sea fishing vessels
which arrived a few days back.

(b) The contribution of deep-sea fishing
to the total marine fish production of 15.32
lakh tonnes for the year 1983 is estimated to
be about 1%.
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{c) The following are some of the impor-
tant steps taken up to develop deep-sea
fishing :

(i) Augmentation of fishing fleet through
the charter of foreign vessels, joint
ventures, import and indigenous cons- |
truction.

(ii) Provision of loans on soft terms for
purchase of fishing vessels to the
extent of 95% of the cost of indi-
genous vessels and 909 of the cost of
imported vessels which is to be repaid
in 15 annual instalments excluding
one year of moratorium.

(iii) Grant of subsidy of 33% on the cost
of indigenously constructed
vessels.

(iv) Intensification of fishery survey thro-
ugh larger and more sophisticated
vessels.

(v) Augmentation of training facilities to
meet manpower rcquirements.

(vi) Assistance for the construction of fish-
ing harbours at major and minor
ports and of landing and berthing
facilities at smaller fishing centres.

(vii) Regulation of fishing by the foreign
vessels through enactment of Mari-
time Zones of India.

(Regulation of Fishing by Foreign Vessels)
Act, 1981 and the rules framed under it to
deal effectively with the problem of poaching
in our water by unauthorised vessels.

Total Expenditure on Ninth Asian Games

56. SHRI NIREN GHOSH : Will the
Minister of SPORTS be pleased to state :

(a) whether the audited accounts of the
New Delhi Asian Games reveal that the
total expenditure incurred for conducting
the games stood at Rs. 100 crores ;

(b) if so, whether this figure includes the
money spent on construétion of several
flyovers in the Capital ; and

(c) .if so, total cost of constructing fly-
overs ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT): (a) According to
the Comptroller and Auditor General’s Re-
port for 1982-83, Government released Rs.

JULY 23, 1984

Wristen Answers 132

62.43 crores on holding of IX Asian Games
including expenditure on construction/
renovation of different stadia, purchase of
sports equipment ahd other organisational
expenditure. It includes release of Grants-
in-aid of Rs. 8.16 crores on organisation of
the conduct of Asian Games.

(b)and (c). No, Sir. The construction
of flyovers, over-bridges, widening of riads,
etc. were not Asiad projects but were the
normal development programmes of the
concerned agencies some of which were ad-
vanced, so that they could be useful during
Asiad °82.

Total Expenditure on Ninth Asian Games

57. SHRI SOMNATH CHATTERJEE :
Will the Minister of SPORTS be pleased to
state :

(a) whether the audit report of the Ninth
Asian Games indicates a total expenditure
of Rs. 100 crores as the total cost of two
week festival ;

(b) if so, whether the said amount is in
accordance with the Government’s estimated
cost for the purpose ; and

(c) if so, what was the estimate of Govern-
nient for this purpose ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT): (a)to (c). Accord-
ing to the Comptroller and Auditor
General’s Report for 1982-83, Government
released till September 1983 Rs. 62.43 crores
as against estimated expenditure of Rs. 54.83
crores on holding of Ninth Asian Games
including expenditure on construction/reno-
vation of different stadia, purchase of sports
equipment and other organisational expendi-
ture. It includes release of Grants-in-aid of
Rs. 8.16 crores on organisation of the
Games.

Threat to Kharif Prospects due to with-
drawal of Credit Facilities
8. SHRI HARIKESH BAHADUR:
Will the Minister of AGRICULTURE be
pleased to state ¢

(a) whether Government’s attention has
been drawn to the news report in Hindustan
Times dated 28 June, 1984 concerning serious
threat to Kharif prospects ;

(b) whether itis a fact that part of the
problem has been created by the ‘arhatias’
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and the withdrawal of credit facilities to the
farmers by the Bank ;

(¢) whether any Member of Parliament
bad written to Government on the subject
and if so, details thereof ; and

(d) what stéps Government have taken so
far including setting up of cooperatives, to
eliminate the middle-men ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.
Government are aware of the news report
dated 28th June, 1984.

(b) Banking institutions have not with-
drawn credit facilities to farmers. The re-
ported activities of ‘arhatias’ are not likely
to have any adverse effect on Kharif produc-
tion as suitable arrangements have been
made to ensure adequate credit support and
supply of agricultural inputs to the Punjab
farmers during the current Kharif season.
The National Bank for Agriculture and
Rural Development has already sanctioned
Rs. 98.25 crores to Punjab State Coopera-
tive Bank to meet the credit requirement of
the farmers and the amount sanctioned is
expected to go upto Rs. 122.50 crores
shortly. Commercial Banks have also been
advised to step up their loaning programme.

(c) No such letter seems to have been re-
ceived in the Ministry of Agriculture.

(d) Institutional arrangements have been
built up in the cooperative sector for market-
ing of crops with 129 primary cooperative
marketing socicties at Mandi level, 12
Central Cooperative Marketing Societies at
District level and the State Cooperative
Marketing Federation at State level.

Appointment of Animal Energy Board

59. SHRI UTTAM RATHOD : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether itis a fact that Government

are considering to appoint an Animal Energy
Board ; and

(b) ifso, the details of the plans drawn
up in this regard ?

THE MINISTER OF STATE IN THE
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MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.

(b) Does not arise.

Funds for Sportsmen for getting Coaching
in Foreign Countries

60. SHRI SATYAGOPAL MISRA :
SHRI SATYASADHAN CHAKRA-
BORTY :

Will the Minister of SPORTS be pleased
to state :

(a) whether Government sanction funds
for budding sportsmen and sportswomen for
getting expert coaching in foreign countries
to improve their skill and performance ;

(b) if so, details of some such sanctions
made in the recent past ; and

(¢) if no such sanctions have been made
so far, the reasons for the same ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT) :(a) Generally coaching
and training to sportsmen and sportswomen
is provided at home rather than by sending
them abroad. The Netaji Subhas National
Institute of Sports, Patiala endeavours to
further improve the quality of its training/
coaching by inviting foreign coaches and
also by sending its coaches for specialised
training abroad.

(b) During the year 1983, 4 junior bad-
minton players accompanied by a 'coach
were sent to Hong Kong for receiving train-'
ing/coaching from 31st July to 9th August,
1983. An expenditure of Rs. 27,690/- was
incurred by the Central Government towards

their passage cost. o

(c) Does not arise.

Illegal Cutting of trees in Madhya Pradesh

61. SHRI SUBHASH YADAV: Wil
the Minister of AGRICULTURE be pleased

to state :

(a) whether Government are aware that
there has been illegal cutting of trees on a
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very large scale in Madhya Pradesh during
the last three years ;

(b) whether Government propose to
increase the plantation in that State and
prohibit illegal cutting of trees ;

(c) whether Madhya Pradesh is far behind
in the plantation due to lack of funds ; and

(d) whether Government propose to pro-
vide additional funds for the purpose and if
50, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
Government are aware of the illicit cutting
of trees in forests in a few districts of
Madhya Pradesh.

(b) Yes, Sir.

(c) The plantation activity has been step-
ped up recently as is evident from the
following :

JULY 23, 1984

Year Trees planted
(No. in lakhs)
1981-82 2456
1982-83 2839
1983-84 2875

(d) Itis proposed to enhance the outlay
for the purpose during the Seventh Five Year
Plan.

Dredging of River Beds in Maharashtra
to prevent floods

62. SHRIMATI PRAMILA DANDA-
VATE : Will the Minister of IRRIGATION
be pleased to state :

(a) whether it is a fact that floods are caus-

ing great devastation and damage to property
and human lives in the country every year ;

(b) whether there are demands from the
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people, especially from Sindhudurg from
Maharashtra to ensure the dredging of river
beds ; and

(c) whether Government have sought any
financial assistance from International Fund-
ing Institutions to finance projects to dredge
shallow rivers to prevent flooding of rivers ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) Floods, in
India, is a natural phenomenon due to its
climatic conditions as about 90 per cent of
the total average annual flows are carried by
various rivers during the four months of
the monsoon season. Encroachment of flood
plains due to pressure of population and
other developmental activities is also an-
other factor for flood damage and human
suffering.

(b) and (c). The Government of Maha-
rashtra has not submitted any proposal for
dredzing of the rivers beds in Sindhudurg
areas. Therefore the reply to part (c) does
not arise.

Floods in Konkan region of Maharashtra

63. PROF. MADHU DANDAVATE :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that during the
recent devastating floods in Ratnagiri and
Sindhudurg  districts of the backward
Konkan region of Maharashtra there was a
heavy destruction of agricultural lands on
the banks of the overflowing region ;

(b) if so, whether Central assistance was
given for rehabilitating the agricultural lands
which were badly damaged ; and

(c) if so, the quantum of Central assis-
tance given for the purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) As per
information furnished by the Government
of Maharashtra the extent of damage due to
recent devastating floods in Ratnagiri and
Sindhudurg Districts is as under ;
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Name of the Districts

No. of cultivators

Area of Agricultural

affected affected land affected
1. Ratnagiri 3574 461.25 hectares
2. Sindhudurg 1792 201.00 hectares

(b) and (c). No request for Central assis-
tance has been received from the Govern-
ment of Maharashtra so far. However, the
State Government has intimated that sufferers
are being paid subsidy from their funds as

per prescribed norms for the resowing opera- -

tions. The State has a margin money of
Rs. 457 lakhs.

Ownership rights to allottees of DDA flats

64. SHRI MOHAMMAD ASRAR
AHMAD : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether DDA (Declhi Development
Authority) flat allottees do not possess
ownership rights over their flats even after
they have paid the full cost of the flats ;

(b) whether the allottees have to pay
ground rent to DDA in perpetuity ;

(c) whether the allottees of flats and Resi-
dents Welfare Associations have made
several representations to confer full owner-
ship rights to the allottees and do away with
the ground rent system ; and

(d) if so, the reaction of Government in
this regard ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) In accordance with
the present policy of the Government, flats
are allotted by DDA on lease hold basis.

(b) Yes.

() DDA has reported that some repre-

sentations from the Resident Welfare Asso-
ciations have been received for the full
ownership rights to allottees.

(d) The matter is under consideration of
the Government.

Cost Escalation of Rajasthan Canal

66. SHRI SATISH AGARWAL :
SHRI RAM VILAS PASWAN :

Will the Minister of IRRIGATION be
pleased to state :

(a) whether Government’s attention has
been drawn to the news item appearing in
‘Jansatta’ dated 30 June, 1984 wherein it
has been stated that the cost of construction
of Rajasthan Canal has increased by more
than 15 times than its original estimates ;

(b) if so, what was the original estimate
and what will be total expenditure now on
its completion ;

(c) how many times these estimates were
revised ; and

(d) whether Central Government will
make sufficient funds available for its early
completion ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a)to(c). The
cost of Rajasthan Canal Project according
to original estimate (1957) was Rs. 66.46
crores. Rajasthan Government have in-
formed that according to present estimate
(at 1983 price level) the cost of Project is
Rs. 917.44 crores. The increase in cost is
reported to be due to enlargement of scope
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and benefits from the Project besides the
geceral price rise. Government of Rajasthan
have intimated that the project estimates
were revised five times.

(d) Irrigation being a State subject, the
project has to be financed by the State
Government from its own resources.

Proposal from Maharashtra for Ujani
Pump Storage Scheme, Solapur

BHAUSAHEB THORAT :
of IRRIGATION be

67. . SHRI
Will the Minister
" pleased to state :

(a) whether the Government of Maha-
rashtra have submitted a project report
regarding Ujani Pump Storage Scheme in
Solapur district for Central Government’s
clearance ; and

(b) if so, the reaction of Ceptral Govern-
ment to the said project ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
Presumably the reference is to Ujani Hydro-
electric Project of Maharashtra (1x12 MW
capacity). The preject report was submitted
by the Government of Maharashtra to
Central Electricity Authority in March 1982
for technical examination. The report has
since been techno-economically cleared by
the Central Electricity Authority and is
under consideration of the Planning Commi-
ssion for investment decision.

Rationalisation of Delhi Rent Control Act

68. SHRI MADHAVRAO SCINDIA :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether Government have taken
steps to draft and introduce a comprehensive
legislation to rationalise the Delhi Rent
Control Act and to lay down a model rent
control legislation for adoption in various
States/Union Territories with a view to en-
suring equity and fair play not only to the
tenant but also to house-owners, to give a
" boost to house building activity and to elimi-
nate litigation normally resorted to with the
object of securing a fair return for the hous-
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ing facility by and large in line with the
prices trend ;

(b) if s0, the details thercof ; and

(c) the reasons for the delay in rationalis-
ing the rather unrealistic provisions of the
existing law ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :

_(a) to (c). Proposal to amend the Delhi Rent

Control Act, 1958 is being examined. An
amending Bill will be introduced in Parlia-
ment as soon as the details are finalised.

Rent Control is a State subject. It is,
therefore, for the State Governments to
amend their respective state legislations.
There is no proposal to lay down a Model
Rent Control legislation for adoption by
State Governments/Union Territories.

Sale of Fertllisers by IFFCO in Orissa

69. SHRI NITYANANDA MISRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the name of the cc-operatives which
have taken up the sales of fertilisers in
Orissa in 1983-84 ;

.(b) the per hectare consumption of ferti-
lisers in Orissa during that year ; and

(c) the details of the total gquantity of
fertilisers sold by Indian Farmers Fertilisers
Co-operatives (IFFCO) in Orissa during that
year ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Orissa
State Co-operative Marketing Federation and
Oilseeds Growers Federation, with their
allied agencies, are the two main Coopera-
tives which.have taken up the sales of ferti-
lisers in Orissa in 1983-84,

(b) The estimated per hectare consump-
tion of fertilisers in Orissa in 1983-84 was

13.7 kilogram of nutrients.

(c) The quantities of fertilisers sold by



144 Written Answers

Indian Farmers Fertiliser Cooperative Ltd.
in Orissa during 1983-84, are given below :

SRAVANA 1, 1906 (S4AKA)

( '000 tonn&)
N P K
7.2 2.3 1.3

Irrigation from Western Kosi Canal

70. SHRI BHOGENDRA JHA : Will the
Minister of IRRIGATION be pleased to
refer to the reply given to Unstarred Question
No. 4886 on 26 March, 1984 regarding talks
with Nepal about multipurpose dams and
state :

(a) whether the House had repeatedly
been assured through answers to Questions
that irrigation from the Western Kosi Canal
would begin to the east of river Bhutahi
Balan by 30 June, 1984, to the east of river
Kamla and west of Bhutahi Balan by June,
1985 aud west of river Kamla upto the end

by June, 1987 ;

(b) if so, whether this time schedule is
being adhered to if not, reasons for delay
and steps to enforce adherence to the time

schedule ;

(c) whether land acquisition to the west
of river Kamla has been completed and
construction of structures begun ; and

(d) if so, details thereabout and if not,
specific steps including provision of funds
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
In reply to Lok Sabha Unstarred Question
No. 8379 on 23.4.1984 it had been indicated
that the Western Kosi Canal upto Bhutahi
Balan will be completed by June 1984 and
the next reach upto River Kamla by June
1985 and further reach after Kamla crossing
by June 1987. Bibar Government has inti-
mated that Kosi Control Board has since
revised the target dates for completion of
Western Kosi Canal as under ;
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Upto Bhutahi Balan

crossing June, 1985
From Bhutahi Balan to

Kamla crossing June, 1986
From Kamla river to tail Target date

under review

The delay is largely due to problems of
land acquisition,. demands for additional
structures in Nepal reach, untimely supply
of cement and constraints of financial re-
sources. Government of India bas requested
the Bihar Government to expedite the

works.

(c) and (d). The State Government is tak-
ing necessary steps to acquire land West of
river Kamla. Information separately on
acquisition done west of the river Kamla is
not available. However for the Main Wes-
tern Kosi Canal in Bihar area, 880 ha. has
already been acquired and further acquisi-
tion is in progréss. As regards structures
for the arca West of river Kamla, the design
data is being collected by the Project autho-

rities.

Bihar Government is to provide necessary
funds in the Annual Plans to complete the
project in a time bound manner. The bud-
get allocation made by the State Government
for 1984-85 is Rs. 18 crores.

wAtew AT ¥1w § wEETl & ey
& v it ) wear

71. =0 foa meo amt:
=t 7w Tag e

Fa1 wfq /3 ag aq@ & FI7 w5 .

(%) #a1 2 GATE 1984 T FATE 3T
a0 ¥ 7grE) & fred & feay a A ek

fead =g ga ;

(@) ¥ G R UT FIEARAF
qaat § qfeard #1 fradt aen & faef
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qgraar @ §, a1 quf s A 5 AR
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(a) wrQ auf, graed R G-
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WA ® dard gaafe gaw ) FARE
TXFIT A Fag ggraar i & fag i
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AT amfes ofa @t ag qad N g
w30 N

L ]

(%) 7t fergearw dad fafie gra
greafa of gar 3T & geAl A FAEq,
1984 ¥afg M af g, s

(@) afz gi, ot acaey s FATE ?

ez ifAe fawm ¥ aqn &g SR Am-
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|t Tw) @ (¥) s (&) Ay
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frr sy s fanm gru gwg fag
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af, 1984 A gawfa & G &1 yeq ag
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a1, 1984 F a9 AT arvagar mrg

Assistance to Small and Marginal Farmers

73. SHRI K. RAMAMURTHY : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether the first instalment of Rs. 35
crores to be given as assistance to the small
and marginal farmers at all over the country
has been released ; and

(b) if so, the State-wisc break up of the
amount ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
An amount of Rs. 34.84 crore has been re-
leased as the first instalment of the Central
share in 1984-85 under the Scheme for Assis-
tance to Small and Marginal Farmers in
Increasing Agricultural Production. The
State and Union-Territory-wise break-up of
this amount is as per Statcment attached.
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Statement

Stare|U.T.-wise break-up of the first ins-
talment of Central Share released under
“the Scheme for Assistance to Small and
Marginal Farmers in Increasing Agri-
cultural Production during 1984-85.

(Rs. in lakhs)

SRAVANA 1, 1906 (SAKA)
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S.No. States/U.Ts. Amount Released
1 2 3
1. States -
1. Andhra Pradesh 221.70
2. Assam 92.46
3. Bibar 405.03
4. Gujarat 150.42
5. Himachal Pradesh ' 41.61
6. Haryana 64.17
7. Karnataka 120.75
8. Kerala 104.19
9. Madhya Pradesh 316.02
10. Maharashtra 204.24
11. Manipur 17.94
12. Nagaland 14.49
13. Orissa 216.66
14, Punjab 81.42
15. Rajasthan 162.84
16. Sikkim - 276
17. Tamil Nadu 260.82
18. Tripura 11.73
19. Uttar Pradesh 612.03
0. West Bengal 231.15
Total T s

11.  Union Territories

1. Andaman and Nicobar

Islands 6.90

2. Arunachal Pradesh 66.24
3. Chandigarh 1.76
4. Dadra and Nagar Haveli 1.76
5. Delbi 6.90
Goa, Daman and Diu 16.56

7. Lakshadweep 6.90
8. Mizoram 27.60
9. Pondicherry 5.52
Total 140.14
Grand Total 3:8:_;‘-7

Damage Due to Breach in Bhakra Main
) Canal

74. SHRIB.V.DESAI :
SHRI NARSINH MAKWANA :
SHRI RAGHUNATH SINGH
VERMA :
SHRI DAULAT RAM SARAN :
SHRI CHATURBHUYJ :
- SHRI VIRDHI CHANDER JAIN :

Will the Minister of IRRIGATION be
pleased to state :

(a) whether it is a fact that Union Govern-
ment have sanctioned Rs. 1 crore to gap the
breach in the Bhakra main canal as a result
of the sabotage by extremists ;

(b) if soy whether the breach in Bhakra
posed a serious threat to cotton and paddy
crops in Haryana ;

(c) if so, what was the total damage
caused bv this breach and in what nerind
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the breach was completed and the total ex-
_ penditure involved ; and

(d) whether Union Government handed
over the security arrangement of Bhakra
Dam to the army on 30 June, 1984 ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) to (c). The
Punjab Government have repaired the breach
in the Bhakra Main Canal which occurred
on 6th June, 1984 at a cost of about Rs. 1.50
crores. After repairs of the breach water
was let in the canal on 10th July, 1984. As
a result of the breach supply of irrigation
water to crops in Haryana could not be re-
leased till the breach was repaired. The
Government of Haryana have reported that
the damage to the crops in Haryana as a
result of the breach is about Rs. 113 crores.

(d) Itisreported that security arrange-
ments of Bhakra Dam were not handed over
to the Army.

News Item Captioned “Forests Facing
Decimation”

"9:. SHRIT.R. SHAMANNA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether the news item ‘Forests Facing
Decimation® in the Deccan Herald, Banga-
lore, dated 28 June, 1984 stating that Indian
forests are used contrary to the National
Forest Policy, has come to the notice of
Government ; and

(b) if so, the effective steps proposed to
be taken to protect and develop the national
wealth of the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI1 YOGENDRA MAKWANA) :
(a) Yes, Sir.

(b) The Qovernment is aware of the
need for conservation of the forests of the
country, and is constantly exploring all
avenues for achieving this objective. The
steps proposed to be taken in this direction
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(i) Revision of the National Forest Policy
adopted in 1952 ;

(ii) Strict enforcement of the Indian
Forest Act 1927, the Forest (Conser-
vation) Act, 1980 and other State Acts
relating to protection of the forests ;

(iii) Proposing suitable legal provisions to
seck deterrent punishment for illegal
fellings encroachments etc. ;

(iv) Massive tree plantation within and
outside forest areas.

Assistance Sought by Kerala for Sea
Erosion Problem and Completion of
Irrigation Projects

76. SHRI CHIRANIJILAL SHARMA :
Will the Minister of IRRIGATION be
pleased to state :

(a) whether itis a fact that Kerala has
sought an assistance of Rs. 27 crores from
the Centre for tackling its serious problem
of sea erosion and for completing three of
its old irrigation projects ; and

(b) if so, decision taken thcreon ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) and (b).
Minister (Irrigation), Government of Kerala
has on 2nd July, 1984 requested for a Central
assistance of Rs. 27 crores for three irri-
gation schemes, for construction of new sea
walls and for emergent protection and refor-
mation of sea walls. Government of India
has not taken a decision in this regard.

ag &7 wraww § afrafaaang

77. =t Tqa fag awt:
it fara wewr awi

a1 @y &Y amfor gfa w0 ag qr
I &G fF

(%) smraz awd f& gaz g2w a%
Feq TSaY ¥ g@ a§ s fraray @ W@y
a1 famw & afgwifay/sdafal ad
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SHE AT F1 F10 YE A FA ¥ v
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Major Constraints Impeding Agricultural
Prodaction in Orissa

81. SHRI NITYANANDA MISRA:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware of
the major constraints impeding Agricultural
production in Orissa ;

(b) if so, the efforts being made by the
Centre to overcome those constraints ; and

(c) the details of the strategies that have
been evolved and adopted to achieve in-
creased production in Orissa during the
Sixth Plan ?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) and (c). The broad strategies adopted

for jncreasing agricultural production in the
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State are (i) Increasing the area under
various crops and raising the crop produc-
tion through better land utilisation ; and
(ii) Increasing the productivity of various
crops through better adoption of the latest
technology of higher production.

The various steps taken to overcome cons-
traints and to increase crop produ«tion are
enumerated below :

(1) Stabilisation of crop production in

drought prone areas through dry farm-
ing techniques ;

(2) Motivation of farmers of rainfed areas
to diversify the upland paddy areas to
other drought tolerant crops such as
pulses, oilseeds, and millets ;

(3) Popularisation of mixed cropping
practices ;

(4) Popularisation of early sowing and
transplanting of paddy through rais-
ing advanced Community Nurseries
in places where it is possible ;

(5) Sale of seeds of high yiclding varieties
at subsidised rates and free distri-
bution of seed minikits among farmers
for increasing coverage of area under
high yielding varieties programme ;

(6) 1mprovement of Soil Fertility ;

(7) Efficient and effective controliof pests
and disecases ;

(8) Popularisation of improved agricultu-
ral implements ;

(9) Judicious and efficient use of irrigation
water ; and

(10) Transfer of technology through re-
organised extension system --Training
and Visits including training of
farmers and extension workers.

Amount due from Madi:ya Pradesh for
Narmada Irrigation Project

82. SHRIR.P. GAEKWAD : Will the
Minister of IRRIGATION be pleased t0
state ¢
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(a) whether it, js a fact that Gujarat
Government have to recover a large sum
from Madhya Pradesh Government as its
share towards implementation of Narmada
Inigation Project ;

(b) if so, the amount due and the date
from which it is due ; and

(c) reasons for delay in payment of said
dues to Gujarat ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) and (b). The
share cost of Government of Madhya
Pradesh towards the expenditure incurred
on Sardar Sarovar Project upto March 1984
was Rs. 43.07 crores. An amount of Rs.
19.68 crores has been paid by the Govern-
ment of Madhya Pradesh to the Government
of Gujarat. The balance amount of Rs.
23.39 crores is still due to be paid.

(c) The Government of Madhya Pradesh
have not been able to make the payments
due to financial constraints.

Proposal to give Awards to Medal Winning
Athletes in Olympic 1984

83. SHRI A.K. BALAN : Will the Minis-
ter of SPORTS be pleased to state :

(a) whether Government have any
proposal to give awards for the medal
winning athletes in the Los Angeles
Olympics 1984 ; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT) : (a) and (b). The
stage for considering awards to medal
winning athletes in the Los Angeles
Olympics will be recached when such medals
have been won.

Constitutions And Bye-Laws of Agencies
Functioning for D.D.A.

84. SHRI ATAL BIHARI VAJPAYEE :
« Will the Minister of WORKS AND
HOUSING be pleased to state :
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(a) whether agencies functioning for
DDA Flats have constitutions and bye-laws
of their own duly approved by their general
bodies and filed with DDA and whether
certified true copies thereof have been
supplied to each member ;

(b) whether each such agency is filing
annual statements of income and expenditure
duly approved by the general bodies to
DDA as required under DDA regulations ;

(c) particulars of agencies which have
neither duly adopted constitutions nor have
even submitted annual statements of income
and expenditure to DDA nor have supplied
certified true copies of bye-laws to members
nor held annual general body meetings ; and

(d) steps proposed to be taker: to ensure
that all agencies function in accordance
with their constitutions and there is no
misuse of funds of the allottees ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b). Yes.

. (¢) Does not arise.

(d) From time to time requests are made
by DDA to all the agencies for performing
efficiently all functions entrusted to them in
accordance with their constitution and bye-
laws under DDA’s (Management and
Disposal of Housing Estates) Regulations,
1968.

Fall in the Use of Fertilizers

85. SHRI CHINTAMANI JENA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether it is a fact that there is a fall
in use of fertilizers in the country ;

(b) if so, the reasons therefor ;

(c) what has been its effect on the
production of agricultural products ; and

(d) what measures are being taken to
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popularise the use of fertilizers in the
country to increase the production ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) to (c).
Instead of fall, the consumption of fertilisers
has registered an impressive growth rate
during 1983-84 resulting in record levels of
foodgrains/agricultural production.

(d) A statement indicating the steps
being taken to increase the consumption of
fertilisers is laid on the Table of the House.

Statement

Steps being taken to increase fertiliser
consumption

(i) Adequate and timely availability of

fertilisers through domestic
production and import has been
ensured.

(ii) An Intensive Fertiliser Promotion
campaign in selected districts where
consumption potential exists and
at present the consumption is low,
has been launched. The number of
districts covered under the scheme
has been raised from 67 in the year
1981 to 104 from 1982.

(iii) Delivery of fertilisers upto Block
Headquarters on Government
account all over the country has
been ensured.

(iv) The distribution margin to the
distributing agencies was increased
by about 229 w.e.f. 15.8.1981. This
has been further increased w.e.f.
20.5.1983.

(v) The quantum of short term loans to
the States for purchase and
distribution of inputs, including
fertilisers has been raised from
Rs. 136 crores in 1979-80 to
Rs. 200 crores in 1980-81 as also
1981-82 and to Rs. 250 crores in
1982-83. 1t has further been raised
to Rs. 260 crores in 1983-84.

(vi) Subsidy on Phosphatic and Potassic

(vii)

(viii)

(ix)
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Fertilisers to thesmall and marginal
farmers is made available on the
rate of 259 and 3334% respectively
and to Tribal farmers @ 0% under
Integrated Rural Development
Programme.

In order to ensure easy availability
of fertilisers near the Consuming
Centres, the number of sale points
were raised from 1.11 lakh on
30.11.1981 to 1.37 lakhs on 31.1.1984.

The prices of all varieties of
fertilisers have been reduced by
about 73% w.e.f. 29.6.1983.

Favourable cost-benefit ratio has
been ensured by increasing the
support prices of crops to reflect
the increase in fertiliser prices.
Whereas in 1982-83 4.19 kg. of
Paddy were needed to buy one kg.
of nitrogen nutrient, at present only

.3.54 kg. will be needed as a result

of reduction in price of fertilisers
w.c.f. 29.6.1983 and enhancement of
the support price of Paddy.

(x) A scheme at a cost of Rs. 250 crores

(xi)

(xii)

has been sanctioned to assist the
small and marginal farmers, of
which distribution of fertiliser
minikits constitutes an important
component.

It has been decided to sell over two
year old stock of FCI to the farmers
on a 109 rebate. This would be in
addition to 749 reduction in prices
of all varieties of fertilisers allowed
by the Government on 29.6.1983.

Inputs fortnights were observed
before the two main cropping
seasons for making fertilisers and
other inputs and credit available to
the farmers adequately and timely.

Production and Export Policy of Sugar
8. SHRI CHINTAMANI JENA: Will

the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) thzannual demand of sugar in the

country :'



157 Written Answers

(b) the approximate quantity of sugar
likely to be produced in the country during
the current year ;

(c) whether it is a fact that thereis
decline in sugar production this year ;’ if so,
the steps that are being taken to meet the
demand ;

(d) the quantity of sugar likely to be
exported during the current year ; and

(¢) whether Government will consider to
review the export policy of sugar during the
current year to avoid shortage of sugar
within the country ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. MsS.
SANJEEVI RAO) (a) The internal
consumption of sugar in the country
during the sugar years 1981-82 and 1982-
83 was 57.11 and 64.6] lakh tonnes res-
pectively and it is expected to go upto
about 75-78 lakh tonnes in the current sugar
year 1983-84,

“(b) and (c). Sugar production in the
country in the current 1983-84 season is
expected to be around 59 lakh tonnes as
against 82.32 lakh tonnes in 1982-83 season.
This decline in sugar production is mainly
due to fall in the production of sugarcane

due to natural factors such as drought in_

previous year in some States namely Andhra
Pradesh, Tamil Nadu, Karnataka and
Maharashtra and late rains in certain parts
of the Northern region. Since there wasa
‘large carryover of over 46 lakh tonnes of
sugar at the beginning of 1983-84 season,
despite the decline in production it has been
possible to keep the availability of sugar at
proper  levels. Moreover, to check
speculation and hoarding and ensure
adequate availability of sugar at reasonable
prices to the consumers, contracts have been
entered into for the import of 3.54 lakh
tonnes of sugar.

To keep the sugar production at desired
levels the payment of remunerative cane
prices to the growers by sugar factories is
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being ensured besides making available
adequate credit facilities to the factories
enabling them to liquidate the cane prices
arrears expeditiously.

(d) Government have for the present
decided to export about 3.09 lakh tonnes of
sugar during the year 1984.

(e) Yes, Sir. The export policy of sugar
during the current year 1984 keeping in view
the domestic requirement of sugar is

constantly under review of the Govern-
ment,
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Responsibility of DDA to Carr ;, out
Repairs etc. in the Flats Leased

88. SHRI N.K. SHEJWALKAR : Will
the Minister of WORKS AND HOUSING

be pleased to state :

(a) whether the DDA is responsible for
the carrying out of repairs ete. in the flats
leased by it ;

(b) if not, whether the different allottees
of different floors are supposed to do it
themselves ;

(c) whether complaints are pending re-
garding non-repairs of flats by the allottees
during the years 1983 and 1984 ; and

(d) action, if any, taken on these com-
plaints ; if not, reasons thereof ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY 'OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a)- No.

(b) Yes.

(c)and (d). Does not arise in view of
reply to part (b) above.

Registration of MIG Plots Under
Rohini Residential Scheme

89. SHRI N.K. SHEJWALKAR : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) the number of registered persons for
MIG plots under the Rohini Residential
Scheme in Delhi as on 1 July, 1984 ;

(b) of them, how many are for 60 sq.
metres only and how many for 50 sq. metres
only and how many are for either of them
with preference for 90 sq. metres ; when
they are expected to get the plots ; and

(c) of the plots available how many are
reserved for SC and ST communities in each
of the categories and how many SC and ST
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people are the applicants for them as on 1st
July, 1984 ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) The total nuber
of registered persons in MIG category for
plots under Rohini Residential Scheme is
25891 as on 1.7.1984.

(b) Almost all of them have given their
first preference for 90 sq. metres plots and.
also second preference for 60 sq. metres
plots, 3806 registrants have been allotted
plots so far in this category. Itis proposed
to allot the plots to the remaining registrants
in a phascd manner during a span of
5 years.

(c) 25% of the plots are reserved for S.C.
and S.T. registrants in EWS/Janta, LIG and
MIG categories. The total number of re-
maining S.C. and S.T. registrants in these
categories is 1182 as on 1.7.84.

Allocation of Funds to West Bengal
Under TRYSEM

0. SHRI SANAT KUMAR MANDAL :
Will the Minister of RURAL DEVELOP-
MENT be pleased to state the assistance
made available to West Bengal Government
during the current year under the Training
of Rural Youth for Self-Employment and
the amount carmarked for the Scheduled
Castes in the State and the achievements of
the programme in that State ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA): Funds
for the implementation of TRYSEM are
met out of the funds earmarked for Inte-
grated Rural Development Programme
(IRDP). For the current year, a total allo-
cation of Rs. 2680 lakhs has been made for
IRDP in West Bengal. Funds for TRYSEM
will be drawn out of this total allocation.
During the current year, funds have not
been rclcased so far to district agencies’ in
West Bengal, pending completion of stipula-
ted formalities. As per IRDP guidelines at
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least 309% of coverage of beneficiaries, and
30% of the subsidy and institutional funds
provided under IRDP (including TRYSEM)
should go to Scheduled Caste and Scheduled
Tribe families.

From year 1980-81 to 1982-83, 5069 per-
sons were trained under TRYSEM. Of this,
1532 persons got s¢lf-employment.

Allocation of Foodgrains and Edible Oils
to West Bengal for P.D.S.

91. SHRI SANAT KUMAR MANDAL :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether the allocation of foodgrains
ana edible oils made for issue through the
public distribution system in West Bengal
is far less than the demand of the State
Government ;

(b) whether in view of the unprecedented
floods that had played havoc with the people
in the State resulting in large-scale ruination,
Government will consider the need of in-
creasirg the quantity of foodgrains and
edible oils to be made available to West
Bengal and if so, by how much ; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a) The Government of West
Bengal is at present allotted 2,36,000 tonnes
of foodgrains per month for public distri-
bution system against its demand for 2,80,000
tonnes. The allocation of foodgrains from
the Central Pool is only supplemental in
nature. .

As regards edible oils, the State Govern-
ment had indicated its requirement at
1,26,000 tonnes for the current oil year
1983-84 (November, 1983 to October, 1984),
against which they have been allotted
96,500 tonnes during the period from
November, 1983 to July, 1984. In addition,
a quantity of 16,500 tonnes was also allotted
for sale in small packs in Calcutta city.

(b)and (). No request for additional
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allocation of foodgrains or edible oils, on
account of recent floods has so far been
received from the State Government.

Surveys for Peninsular River Develop-
ment Component

92. SHRI K. MALLANNA : Will the
Minister of IRRIGATION be pleased to
state

(a) whether it is a fact that work relating
to surveys and investigations for the Penin-
sular river development component of the
national perspective water resources develop-
ment has begun ; and

(b) if so, the details regarding its proe
gress ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
The National Water Development Agency
which was set up by Government of India
in July 1982, for the surveys and investi-
gations  of the schemes envisaged in the
Peninsular river development component of
the national perspective plan has started its
activities. The Agency has established its
Headquarters at New Delhi and field offices
in the concerned States. The Agency has
been collecting hydro-logical and hydro-
meteorological data of the river basins.
Toposheet studies for identification of possi-
ble storage sites and inter-connecting links
have been taken up, Collection of land use
data and water utilisation data and water
balance studies are also in progress. Field
surveys on certain storage sites have-also
been started.

Export of Logs from Andamans

93, SHRI MANORANJAN bHAKTA :
Will the Minister of AGRICULTURE be
plcased to state :

(a) whether Government are aware that
there is strong public resentment for export-
ing timber logs from Andamans ;

(b) whether the Congress Conference
held in February, 1984 had passed resolu-
tions to stop eaport of logs and to start
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wood based industries for generating more
employment ;

(c) if so, the action Government have
taken to stop the export of timber logs from
the Islands ; and

(d) whether the logging proposal in North
Andaman by the Forest Development
Plantation Corporation which is pending with
Government of India for a long time has
been considered, if not, how much time it
will take to decide the issue ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) Some
local newspapers have made comments
against export of timber logs from
Andaman to mainland depots.

(b) Yes, Sir.

(c) The resolution passed by the Confe-
rence has been brought to the notice of
Andaman Administration. Moreover only
surplus quantity of timber logs after
meeting the full requirement of local wood-
based industries is being exported to
mainland depot.

(d) The proposal has been finalised and
is awaiting clearance of Public Investment
Board.

Construction of Dam on Kalpong River
in North Andaman

94, SHRI MANORANJAN BHAKTA :
Will the Minister of IRRIGATION be
pleased to state ¢

(a) whether Government are aware
about the proposal for construction of a
dam on Kalpong river in North Andaman ;
and

(b) since how long the proposal is
pending with his Ministry and what action
has been taken in the matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) and (b).
Proposal for construction of a dam on
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Kalpong River has been under correspon-
dence with the Administration of Union
Territory of Andaman and Nicobar Islands
from 1977, Originally the projecct was
conceived as a multi-purposc project with
hydel power and irrigation benefits. As the
proposal was not found viable, an alterna-
tive proposal purely for hydel power was
formulated. The proposal consists of bams
on the two forks of the Kalpong River and
provides for hydel power generation with an
installed capacity of 3 units of 1750 KW. The
scheme is estimated to cost Rs. 721.39 lakhs.
Central Water Commission had offered
certain comments on the civil works of this
hydel Project and the U.T. Administration
has since sent replies to the various com-
ments in June 1984 and the project is
presently under further consideration by the
Central Electricity Authority.

Setting up of Civil Supplies Corporation
in A and N Islands

95. SHRI MANORANJAN BHAKTA :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether Government have received
any proposal from the A and N Administra-
tion for setting up of a Civil Supplics
Corporation ; and

(b) if so, when the proposal was received
and what action has been taken in the
matter considering the urgency of effective
supplies of essential commodities to the
people of these far flung Islands ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. MsS,
SANJEEVI RAO) : (a) Yes, Sir.

(b) The proposal for setting up of a
Civil Supplies Corporation in Andamasm
and Nicobar Islands was received in the
Ministry of Food and Civil Supplies in
February, 1984. Ministry of Food and Civil
Supplies have already conveyed their views
on the proposal to the Ministry of Home
Affairs.
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Skim Milk Powder Received from
Awmerica

96. SHRI K. PRADHANI : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the quantity of skim milk powder
(SMP) so far received from America for
‘Operation Flood’ and the quantity expected
to be received during this year ;

(b) how this SMP is proposed to be
utilized ; and

(c) whether some part of it received
through Calcutta Port will be allocated to
Orissa, particularly for the use of weaker
sections of the society, if so, the details
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) In
accordance with the agreement entered into
between the Indian Dairy Corporation
(IDC) and the Cooperative League of
U.S.A. (CLUSA), the CLUSA will donate
20,000 M.T. of SMP from the U.S.A. for
crcation of a  buffer stock. Between
18.5.1934 and 22.6.1984, as per the bills of
lading, 9958 M.T. of Skimmed Milk Powder
have arrived at Indian Ports, of which 6886
M.T. have been cleared till 19.7.1984. The
second lot of 10,000 M.T. is expected during
September and October, 1984,

(b) The 20,000 M.T. skim milk powder
(SMP) donated by CLUSA will be utilised
by IDC for creation of a buffer stock.

(¢) The SMP will be allotted by the
IDC to the various milk schemes, including
those in Orissa, in accordance with the
prescribed norms for issue of pooled stock
of commodities to the milk schemes.

Allocation of Edible Oil to Orissa

97. SHRI K. PRADHANI : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

_(a) the quantity of imported and
lndi.gcnous edible ojl allocated to Orissa
during the current year, the quantity
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supplied so far and that expected to be
made available during the remaining part of
current year for issue through public distri-
bution system, particularly in the backward
tribal areas in the State, where thereisa
shortage of this essential commodity ;

(b) whether this quantity is far less than
the demand made by the State Government ;
“and

(c) whether he will consider the desirabi-
lity of increasing its allocation for the
backward State of Orissa ; and

(d) if so, by how much and if not, the
reasons therefor ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. M.
SANJEEVI RAO) : (a) The Central
Government does not have any direct
control with regard to the marketing of
indigenous edible oils. The imported edible
oils only are being allocated to States/Union
Territories by Central Government. The
allocations of imported edible oils made by
the Central Government in favour of Orissa
and lifted by them during the current oil
year 1983-84 till July, 1984 have been as
under :—

(Qty. in M. Tonne)

0il Allocation Lifting
(From (From
Nov., 83 to Nov., 83
July, 84) to 7th
July, 84)
RBD Palmolein 6,400 3,942
RBD Palm oil 600 Nil
Soyabean oil (R) 500 Nil
Rapeseed oil (R) 20,500 6,342
28,000 10,284

Total

Itis too early to make the forecast of
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quantity of imported edible oils which will
be allocated to Orissa during the remaining
part of the cutrent oil year 1983-84, because
the allocation of imported edible oils is
decided on a month-to-month basis on
consideration of various factors, such as,
realistic assessment of the demand made by
the State, consumption pattern, availability
of indigenous edible oils within the State/
region, availability of stocks with S.T.C.
and the pace of lifting of edible oils allocated
earlier and other relevant factors. The
allocation of imported edible oils by Central
Government is made to State Governments
but its further distribution to different areas
including backward and tribal areas is made
by the State Government concerned.

(b) Tbe allocation of imported edible
oils to States/Union Territories is supple-
mentary in nature and it is intended to
bridge, to the extent possible, the gap
between the availability of indigenous edible
oils and their demand. It is not intended
to meet the entire demand for edible oils
of any particular State/region.

(c) and (d). The allocation to Orissa
has already been increased substantially.
It is 28,000 Mts. during the period from
November, 1983 to July, 1984 as against the
allocation of 14,000 Mts. made during the
whole of last oil year 1982-83 (November,
1982 to October, 1983). By and large, the
quantity of imported edible oils supplied to
Orissa is considered adequate.

Projects/Districts in Orissa Covered by
Livestock Production Programme

98. SHRI K. PRADHANI : Will the
Minister of RURAL DEVELOPMENT be
pleased to state :

(a) whether it is a fact that the number
of Projects/Districts covered under Special
Livestock Production Programme as on 31
March, 1983 launched by his Ministry in
Orissa is far less than those covered in other
States, when Orissa is a very backward and
poverty ridden State in view of its predomi-
nant tribal population ;

(b) if so, the reasons therefor ; and

(c) the steps being taken in this behalf to
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cover more Projects/Districts in Orissa,
particularly in the tribal areas, during the
current year ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRIHARINATHA MISRA) :(a) to(c).
In Orissa, there are 10 projects under Special
Livestock Production Programme- 4 for
cross-bred calf rearing, 2 for piggery
production, 3 for poultry production and 1
for sheep production—covering 7 districts.
These arecas were selected based mainly on
the recommendations of the National
Commission on Agriculture. For extension
of the programme to new arcas the State
Governments have to furnish a project
report which will bo considered by the
Government of India in consultation with
Planning Commission etc. No such
proposal was received from Orissa.

Investment in Irrigation Sector during
Sixth Five Year Plan

99. SHRI LAKSHMAN MALLICK :
Will the Minister of IRRIGATION be
pleased to state :

(a) whether it is a fact that investment
in the irrigation sector, during Sixth Five
Year Plan is likely to fall short of the
targets ;

(b) if so, to what extent ;

(c) whether the Planning Commission
has suggested some measures to be taken in
this regard ; and

(d) if so, the details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) to (d).
The outlays for all the States and Union
Territories for Annual Plan (1984-85) which
is the last year of the Sixth Plan have not
been finalised. However, investment in ¢hs
irrigation sector during the Sixth Five Year
Plan is likely to fall short of the approved
outlays owing to constraints on financial
resources.

The State Governments have been urged
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to allocate maximum possible funds for
completion of ongoing projects.

New Policy for Sugarcane Production

100. SHRI DIGAMBER SINGH :
SHRI CHHOTEY SINGH
YADAV :

'SHRI MANGAL RAM PREMI :

Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether in view of the decline in the
area under sugarcane and the diversion of
supplies for gur and khandsari having been
mainly responsible for the lower sugar
output, Government will consider the
necessity of adopting a new policy to
maintain cane production at 185-190 million
tonnes and announce remunerative prices
for cane and accept the recommendations of
the Agricultural Prices Commission in
regard to the minimum price for cane ;

(b) if not, the reasons therefor ; and

(¢c) the action Government propose to
take to sustain growth in sugar production
and prevent the repetition of the mistakes of
the carlier years ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a)to(c). The decline in sugar-
cane and consequently sugar production has
been primarily due to natural_ factors
consisting of drought affecting a large
number of States in the South as well as
Maharashtra and a shift in the agro-
climatic conditions in Northern States
resulting in greatly reduced recoveries.
Floods in some arcas of the country also
contributed to this decline in production.
The concerned States have not reported any
large scale diversion of sugarcane to gur and
khapdsari manufacture which are in’ the
‘un-organised sector.

The Central Government fixes only the
statutory minimum price of sugarcanc
payable by sugar factories. The prices so
fixed take into account an eclement of
femuneration. In actual practice, however,
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the growers get much higher prices, either
under the advice of the State. Governments
or under the Bhargava Sharing Formula
enshrined in the Sugarcane (Control)
Order, 1966. The prices fixed by the
Central Government are only minimum
prices below which no sugar factory can
p2y. They are meant primarily to protect
the growers against exploitation in times of
glut in the market.

The recommendations of the Agricultural
Prices Commission on sugarcane pricing
policy for 1984-85 season are under consi-
deration and a decision will be taken after
taking into consideration various factors.

For 1984-85, the sugarcane production
targets have been fixed at 180-185 million
tonnes. The targetted pyoduction is to be
achieved by adopting, mamly, ths following
strategy :—

(i) production and distribution of

quality seed cane ;
L[]

(ii) expansion of area under irrigation ;
(iii) larger application of fertilisers ;

(iv) efficient management of ratoon

crop ;

(v) adoption of intensive plant protec-
tion measures ;

(vi) transfer of technology ; and

(vii) training of personnel.

Payment of Arrears to Sugarcane
Growers

101. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) the arrears of payment to sugarcane
growers in States, State-wise during 1981-
82, 1982-83 and 1983-84 with uptodate

position in regard to each ;

(b) the amount made available by
Central Government to each State Govern-
ment to clear the arrears in each of these
States and how much of the arrears had
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been cleared in cach State as a result

thereof ; and

(c) the steps now being taken to clear
the arrears completely and the details
thereof and by what time this will be fully
cleared or nearly cleared ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (MR. M.S. SANJEEVI
RAO): (a) State-wise position of cane
price remaining uonpaid, as on 1.6.84, for
1981-82, 1982-83 and 1983-84 seasons is
given in the statement attached.

(b) No amounts in the shape of loans
ctc. have been made available by the
Central Govermment to any of the State
Governments specifically for clearance of
cane price arrears. However, U.P., Bihar
and Andhra Pradesh Governments obtained,
last year, ‘ways and means’ advances of Rs.
40 crores, Rs. Scrores and Rs. 15 crores
respectively, in the context of high arrears
in these States. As a result of this and
other measures, the cane price arrears for
the 1982-83 season got reduced considerably
in these States. Comparative position of
cane price dues for the 1982-83 season as on
15-9-83 and 1-6-84 is given below :—
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(Figures in Rs./lakhs)

State Cane price for 1982-83
season remaining un-
paid as on
15.9.83 1.6.84
U.P. 8160 141
Bihar 3900 . 788
Andhra Pradesh 662 26

(c) Ensuring payment of cane price dues
in the direct responsibility of the State
Governments who have the necessary field
organisations and powers to enforce such
payments. The Central Government
monitors the position from time to time.
The Central Government has also been
taken steps aimed at improving the liquidity
of the industry to enable it pay the cane
price. These steps include liberalisation of
bank credit facilities, maintenance of buffer
stock and judicious monthly releases of
free-sale sugar. Rebate in excise duty is also
granted when considered necessary. The
percentage of cane price arrears for 1983-84
season, as on st June 1984, to the total cane
price comes to about 10.5, which position is
not unsatisfactory. With the crushing
operations almost over, the percentage of
arrears is likely to drop at an accelerated
pace.

Statement

Statement showing State-wise position of cane price remaining unpaid, as on 1.6.84, for
1981-82, 1982-83 and 1983-84 seasons.

(Figures in Lakh/Rupees)

State Amounts of cane price remaining unpaid as on 1.6.84 for
the seasons
1983-84 1982-83 1981-82
1 2 3 4.
1. Andhra Pradesh 22.44 25.97 104.21
2. Assam 28.08 0.93 0.06
3. Bihar 2215.68 788.17 25.24
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1 2 3 4
4. Goa —_ -— -
5. Gujarat 278.20 122.98 17.03
6. Haryana . 300.76 1.09 0.18
7. Karnataka 63.64 71.78 3.60
8. Kerala 0.10. 0.05 0.02
9. Madhya Pradesh 133.91 0.08 0.02
10, Maharashtra 173.45 173.95 11.94
11. Nagaland —_ 27.46 —_—
12. Orissa 0.63 0.23 -
13. Pondicherry 0.66 0.09 0.03
14. Punjab 77.81 0.38 0.22
15. Rajasthan 71.68 — -—
16. Tamil Nadu 414.65 30.97 1.51
17. Uttar Pradesh 9150.08 141.06 83.74
18. West Bengal 7.80 21.20 0.48
All India 12939.57 1406.39 248.28

Veterinary Facllities in Rural Areas
during Sixth Plan

102. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of AGRICUL-
TURE be pleased to refer to the reply given
to Uostarred Question No. 3496 on 19
March, 1984 regarding veterinary facilities
in rural areas during Sixth Plan and state :

(a) the number of veterinary dispensaries/
hospitals sanctioned for each State during
the current financial year (the last year of
the Sixth Five Year Plan) ;

(b) if so whether any State Government

have demanded any increase in the allocated
number and if so, the details thereof ; and

(c) whether it would be ensured that the
States open all the institutions allotted to
them during the year 1984-85 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
number of veterinary dispensaries/hospitals
planned for sanction by each State during
the current financial year are shown in the
Statement attached.

(b) No, Sir.
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(c) State Governments arc making sanctioned by them during the year
all efforts to open institutions to be 1984-85.

Statement

Number of Veterinary Dispensaries| Hospitals planned for sanction during 1984-85

Sl. State Veterinary Veterimry
No. Hospitals dispensaries
1. Andhra Pradesh ) Nil 100
2. Assam N.A. N.A.
3. Bihar N.A. N.A.
4, Gujarat Nil Nil
5. Haryana 25+ N 25
6. Himachal Pradesh 5 32
7. Jammu and Kashmir N.A. N.A.
8. Karnataka N.A. N.A.
9. Kerala * 50 Nil
10. Madhya Pradesh N.A. N.A.
11. Maharashtra Nil Nil
12. Manipur N.A. N.A.
13. Meghalaya Nil 2
14. Nagaland ) N.A. N.A.
15. Orissa N.A. N.A.
16. Punjab Nil Nil
17. Rajasthan Nil 200
18. Tamil Nadu N.A. N.A.
19. Tripura N.A. N.A.
20. Uttar Pradesh 2 ' 62¢
21. West Bengal N.A. N.A.
22. Sikkim Nil Nil

Total 106 421

*Sanctioned

**Conversion of Stockmen Centres/Dispenisaries into Hospitals.
NA-Not available,
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Schemes from Himachal Pradesh Pend-
ing Permission for Clearance for Cutting
of Trees

103. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) the names of the schemes like the
construction of roads, drinking Water
Supply, Irrigation, rural electrification etc.
which have been referred to Government of
India for special clearance/permission for
the cutting of trees upto 30 June, 1984 by
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Himachal Pradesh Government during the
past three years ; and :

(b) the names of such schemes among
them as have since been cleared and the
likely date by which the remaining schemes
would be cleared ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Details of schemes received by the Central
Government under Section 2 of the Forest
(Conservation) Act, 1980 are given in the
statement attached.

Statement

Type of District Name of Scheme Remarks
Scheme
1 2 3 4

Road - Construction of Road from Proposal received was
Pinjore to Malla to village incomplete. State Govt. asked
Banin. to submit complete proposal.

Allotment of -_— Allotment of land to land- -do-

land to landless less

Halipad Chamba Construction of temporary Approved. Letter issued on
Halipad 31.1.83

Tr. line Una and 132 KV transmission line Approved. Letter issued on

Hamirpur from Hamirpur to Hoshiar- 30.12.83

pur

Tr. line Sirmur 132 KV transmission line  Approved. Letter issued on
from Giri Nagar to Solan. 21.4.83

Tr. Line Simla 66 KV transmission line Approved. Letter issued on
from Kadharghat to Malgi. 28.8.82

Tr. line Simla Laying of Electric transmis- Approved. Letter issued on
sion line from Jatogh to  21.6.83
Bharari.

Work Shop  Simla Construction of a Work Rejected. Letter issued on
Shop-cum-Showroom for  6.5.83.
automobile dealership

Vfterinary Mandi Construction of Veterinary Approved. Letter issued on

Dispensary Dispensary 12.12.82
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School Mandi Construction of Primary Approved. Letter issued on
School. 21.12.82
Road Kangra Widening of PWD Pathan- Approved. Letter issued on
kot-Chakki Mandi Road. 22.12.82
Mining Mandi Mining of limestone by M/s Rejected. Letter issued on
Pratap Cement Works Ltd. 22684
Hospital Mandi Construction of a Hospital  Additional information sought
by the Animal Husbandry from the State Government
Department. on 7.2.83 which is still awai-
ted.
Laboratory Kulu Setting up of a Laboratory Approved. Letter issued on
by the Min. of Defence. 1.10.83
Tr. line Solan/ Laying of transmission line  Additional information sought
Bilaspur by Beas Construction Board.  from the State Govt. on
30383 within 3  weeks.
Reminder issued on 6.3.84.
Reply is still awaited.
Water Supply Una Water Supply Scheme Additional information sought
' from the State Govt. on 4.4.83.
Reminder issued on 6.3.84
cply is still awaited.
Factory Kangra Pine Needle Based Fibre Approved. Letter issued-on
board factory 13.5.83
Tr. line Simla Laying of transmission line Approved. Letter issucd on
from Jutogh to Bhava. 19.9.83
Road Bilaspur Mallari-Kallar-Sarahli Khud Approved. Letter issued on
bridge road. 20.6.83
Road Bilaspur Talai Deotsidh Road Additional information sought
from the State Govt. on 5.7.83.
Reminder issued on 6.3.84.
Road Kulu Shamsher Jalon Pass. Road Additional information sought
. from the State Government on
27.6.83, which i still awaited.
Canal Mandi Balh Valley Canal Addl. ioformation sought
from the State Govt. on
27.8.83. Reminder issued on
, 6.3.84. Reply is still awaited.
Tower Hamirpur  Microwave Tower by P and T.

Approved. Letter issued on
3.11.83
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1 2 3 4

School Kangra Chinmaya Tapovan Trust, Rejected. Letter issued on
Sidh Bari 6.12.83

Tr. line Kinnaur Malyotidhar-Nethpa 66 KV Approved. Letter issued on
transmission line. 5.12.83

wus stand Kulu Himachal Road Transport Approved. Letter issued on
Corporation. 4.2.84

Road Kangra Amb-Challa-Tibri Road Additional information sought
from the State Govt. on
6.1.84.

Road Hamirpur Jandrana to Joreamb Road Add\. information sought from
the State Govt. on 7.4.84
within 3 weeks. Reply is still
awaited.

Quarry Kinnaur Sanjay Vidyut Pariyojana Addl. information sought
from the State Govt. on
30.5.84.

Paper Mill Hamirpur Setting up of a paper Mill. Rejected.  Letter issued on
14.3.84

Training Sirmur Setting up of a Training  Addl. information sought

Centre Centre by the Police from the State Govt. on

Department. 20.5.84 within 3 weeks. Reply
awaited.

Water supply Una Sidh-Chalot water supply  Approved. Letter issued on

Scheme. 11.7.84

Mining Mandi SPBP Tea Industry. Addl.  information sought
from the State Govt. on
10.2.84. Reply awaited.

Road Bilaspur Alignment of Road for Kol Rejected by the Advisory

Cement Plant Kangra

Hydro Electric Chamba

Project.

Dam Project

Setting up of a mini Cement
Plant by M/s Jai Narain Pvt.
Ltd.

Chamba Hydro Electric

Project.

Committee in its mecting held

on 2.6.84. Letter is being
issued.
Addl. information sought

from the State Govt. on
19.6.84. Reminder on 9.7.84.

The proposal has since been
considered by the Advisory
Committee and is under con-
sideration.
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Completion of Construction of Balconies
of Government Quarters in Aram Bagh
Area

104. SHRI HIRALAL R. PARMAR:
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether balconies of Aram Bagh
quarters allotted to Government employces
have not yet been completed even after a
lapse of more than six months ;

(b) whether development work of the
area is also lying in the position as it six
months back; and .

(¢) remedial measures proposed in the
matter and the target dates fixed for comple-
tion of the above work ?

THE DFPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
( SHRI MOHAMMED USMAN ARIF):
(a) Balconies of the quarters, which are in
occupation, have already been completed
except for minor finishings which are likely
to be completed in a couple of months time.

(b) and (¢). No. 3 parks have already
been developed. Sincc a number of works
“are in progress in the area, materials,
machinery and labour huts have been put
by the contractors in the spaces earmarked
for the parks. The parks will be redeveloped
immediately after all the construction work
in the area is completed. It is likely to take
about an year.

Housing Facilities to Roral Poor

10S. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of WORKS AND
HOUSING be pleased to state : ’

(a) whether Government are aware of
the growing dissatisfaction among the rural
masses due to lack of housing facilities for
them ;

(b) whether a very substantial portion
of the funds made available by the Centre
and also by the State Governments is being
utilised for building houses for the urban
poor and only a small amount is given for
the rural poor converting cities into slums
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and rendering villages poorer ;

(c) if so, whether Government propose
to enforce strictly the land ceiling laws in all
States so that the surplus land could be
distributed under a proper plan to the rural
poor and they are assisted to build their
houses ; and .

(d) if so, the steps contemplated in this
regard ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b). With a
view to ameliorating the lot of rural poor,
the scheme of Rural House-sites-cum-
Construction Assistance to the rural land-
less workers has been included in the New
20-Point Programme. This scheme is also
a part of the Minimum Needs Programme
and an amount of Rs. 353.50 crores was
earmarked for the scheme during the Sixth
Plan period as against Rs. 55 crores in the
Fifth Plan.

(c) and (d). The Urban Land (Ceiling
and Regulation) Act, 1976 is not applicable
to rural areas.

Allocation Madc to Small Farmers
Development Agency, Marginal Farmers
and Agricultural Labourers Agencies

106. SHRI H.N. BAHUGUNA : Will
the Minister of RURAL DEVELOPMENT
be pleased to state :

(a) the amount allocated for Small
Farmers’ Development Agency, Marginal
Farmers and Agricultural Labourers’ agen-
cies separately during 1970-71 to 1979-80 ;

(b) the amount actually spent out of the
amount allocated for the farmers develop-
ment ;

(c) if less amount has been spent out of

the allccated amount, the reasons therefor ;
and

(d) the State-wise number of farmers in
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the country benefited from these schemes ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA): (a) Rs.
217.59 crores was released from 1970-7i to
1979-80 by the Government of India to
various Small Farmers Development Agency
(SFDA), Marginal Farmers and Agricultural
Labourers (MF and AL) agencies. Apart
from this State Governments were also to
release Rs. 19.20 crores as their counter-
part share during 1979-80. No separate
break up between SFDA/MFAL agencies is
being given as there was only a composite
agency from 1975-76.

(b) Rs. 231.64 crores.

(c) The shortfall of about Rs. 5.15 crores,
which is negligible, was mainly due to credit
and infrastructural constraints.

(d) A statement is attached.

Statement
Cumulative number of beneficlaries

under SFDA/MFAL upto 31.3.1980.
(Including SF, MF and AL)

SRAVANA 1, 1906 (S4AK4)

Total number of
beneficiaries upto

Sl. Name of the
No. State/U.Ts.

31.3.1980
1 2 3
1. Andhra Pradesh 440528
2. Agsam 117342
3. Bihar 1060197
4. Gujarat 183112
5. Haryana 200868
6. Himachal Pradesh 195863
7. Jammu and Kashmir 132604
8. Karnataka 322484
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1 2 3
9. Kerala 245832
10. Madhya Pradesh 53212
11. Mabharashtra 337320
12. Manipur 21745
13. L;eghalaya 11675
14, Nagaland 64681
15. Orissa 570476
16. Punjab 127697
17. Rajasthan 354056
18. Sikkim 1872
19. Tamil Nadu 909954
20. Tripura 86109
21. Uttar Pradesh 1633095
22, West Bengal 859964
23. A and N Islands -
24. Arunachal Pradesh -
25. Chandigarh -
26. D and N Haveli —_
27. Delhi 13364
28. Goa, Daman and Diu 35858
29. Lakshadweep -
30. Mizoram -
31. Pondicherry 12551
Unexplained figures 687
- Total (All India) 7965695
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Delay in Execution of Sunei and Kalo
Irrigation Projects

107. SHRI MANMOHAN TUDU : Will
the Minister of IRRIGATION be pleased to
state :

(a) ti)e reasons of delay in the exccution
of Sunei and -Kalo medium irrigation pro-
jects in Mayurbhanj district ;

(b) the steps taken to expedite the execu-
tion of the above mentioned irrigation

project ; and

(c) by which year these projects are
expected to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a)to (c). As
reported by Government of Orissa, Kalo
Irrigation Project has been completed during
1982-83 and no unusual delay occurred on
this. Full irrigation potential has also been
created.

In regard to Sunei Project, the major
works were started during 1978-79 and is
scheduled to be completed by March 1986.
The State has reported that no delay has
occurred in this case also and that all
effective steps are being taken to complete
this project as per schedule. The project is
also receiving IDA Assistance. The project
has started giving partial benefits from
1982-83.

Consumption and Import of Chemical
Fertilizers

108. SHRIMATI JAYANTI PATNAIK :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the quantum of chemical fertilizers
consumed in different States in 1983-84 ;

L4
(b) whether Government have imported
chemical fertilizers to meet the growing
demand of farmers ;

(c) if so, the total quantum of chemical
fertilizers imported in 1983-84 ; and

(d) the details thercof ?

JULY 23, 1984
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
estimated consumption during 1983-84 is
77.92 lakh tonnes of nutrients.

(b) to (d). The quantity of fertilizers

imported in 1983-84 nutrientwise is given
below : '

(In lakh tonnes)

Nutrient Quantity
»
N 6.56
P 1.43
K 5.56
Total 13.55

States Affected by Heavy Rains and
Cyclones

109. SHRIMATI JAYANTI PATNAIK :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the States which are affected due to
heavy rains and cyclone in last three
months ;

(b) the extent of damage caused to those
States ; and

(c) the details of the Central assistance
provided and relief measures qndcrtaken in
those States ?

THE MINISTER OF STATE IN THE
MINISTRY OF . AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) According
to available information the States of Assam,
Bihar, Kerala, Manipur, Orissa, Tripura,
West Bengal and Uttar Pradesh have been
affected by floods/heavy rains. The Govern-
ment of Orissa reported damage due to
cyclone, which occurred in the end of May
and beginning of June, 1984.
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(b) Information is given as statement
(See Cols. 195-196).

(c) Every State Government has got
‘margin money’ at its disposal to meet the
situation caused by natural calamities.
Central assistance is sanctioned on receipt
of required information from the State in
the form of memorandum and after a visit
of Central Team for an ‘on-the-spot’ study
of the situation. States submit their
memoranda after they have exhausted the
margin money available with them.

The State of Tripura has submitted a
memorandum in the month of June, 1984
seeking Central assistance amount to Rs.
11.06 crores for flood relief which was raised
to 12.44. A Central Team has visited the
State from 27th to 30th June, 1984 after
receipt of a memorandum from Tripura.
The report of the team is awaited. However,
pendiog the issue of final sanction of Central
assistance a sum of Rs. 1 crore has been
sanctioned as ways and means advance on
ad-hc: basis to the State Government for
neeting the emergent relief expenditure.

A memorandum secking Central assis-
tance of Rs. 159.00 crores has been received
from Government of Kerala only on {8th
July, 1984 which is being processed. However,
1 sum of Rs. 5.00 crcres has been sanctioned
as ways and means advance on ad hoc
basis on 12th July, 1984, 10 mect the emer-
gent expenditurc pending the visit of the
Central Team and sanction of a ceiling of
Central assistance.

No request for Central assistance or
memorandum has been received from any
other affected State so far.

The concerned State Governments have
taken all the necessary relief and rehabilita-
tion measures in the affected arehs which inc-
luded evacuation of people to the safer places,
opening of relief camps, erection of tempo-
rary shelters, distribution of free ration,
grants for repairing of damaged houses,
ex-gratia assistance to the kith and kin of
deceased, supply of polythene sheets, clothes
and utensils, providing sanitation and
medical coverage both in the relief camps
and flood affected areas, supply of food-
srains by helicopters.

SRAVANA 1, 1906 (SAK4)

Written Answers 194

Reduction in Target of Foreign Charter
Boats

110, SHRI SUBHASH CHANDRA
BOSE ALLURI : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether it is a fact that the Planning
Commission has directed his Ministry to
reduce the target for foreign charter boats
from §50 to 100 in the Sixth Plan ;

(b) the reasons for such a reversal of
carlier targets ; and

(c) whether Government have any plans
to reduce this total to a smaller figures in
view of the opposition of various sectiony of
fishing communities ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
The Sixth Plan target for introduction of
additional deep sea fishing vessels was
revised after inter-departmental consultation:
from 300 to 200 numbers of such vessels,
keeping in view the various constraints
faced by the fishing industry. Against tbe
revised target, the number of vessels under
the charter programme was reduced from
150 to 100.

(c) No decision to further reduce the
target of chartered vessels has been taken.

Promotion of Silviculture

111. SHRIMATI JAYANTI PATNAIK :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have laid greater
empbhasis on the promotion of Silviculture ;

(b) if not, whether any such scheme is
proposed in the Central Sector to encourage
forest farming ; and

(c) the details of the programme of

. Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):

(a) Yes, Sir.
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(b) Does not arise.
(c) The details of the schemhes which

SRAVANA 1, 1906 (SAF A)

Written Answers

lay emphasis on Silviculture are as

under :

Sixth Plan Outlay

Sl. Programme (Rs. in crores)
No. State Central Total
Sector Sector
(i) Forest Research 6.44 12.00 18.44
(ii) Working Plan 2.03 — 2.03
/
Funds for Command Area Development THE MINISTER OF STATE OF THE

Programme

112. SHRIMATI JAYANTI PATNAIK :
Will the Minister of IRRIGATION be
pleased to state :

(a) the amount earmarked by the Govern-
ment for the development of Command
Arcas in the country during the Sixth
Plan ;

(b) the amount invested so far for
implementing the Command Arca Develop-
ment Programme (State-wise) ; and

(c) the details of the programme proposed
in this regard for the Seventh Plan ?

MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) The Sixth
Plan envisages a total outlay of Rs. 857
crores for the Command Area Development
Programme in the Statc and Central
Sectors.

(b) Statewise information is given in the
Statement attached.

(c) The Working Group of the Planning
Commission on CAD for the Seventh Plan,
has had detailed discussions with the State
Governments on the programme proposed
in the Seventh Plan. The Working Group
will be submitting its report shortly.

Statement

Statewise expenditure and central releases 1980-81 to 1984-85

(Rs. in lakhs)
S.No. State Expenditure
State Sector
80-81 to 83-84 Total Central Sector
82-83 Anti- Releases 1980-81
cipated to 1983-84
1 2 3 4 5 6
1. Andbra Pradesh 1935.22 1100.00 3035.22 1528.36
2. Assam 45.24 40.00 85.24 39.60

198 -
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1 2 3 4 5 6
3. Bihar 939.60 650.00 1589.60 1394.20
4. Goa 1026 7.50 17.76 18.29
5. Gujarat 475.42 470.00 945.42 1098.84
6. Haryana 3375.67 2110.00  5485.67 266.08
7. Jammu and Kashmir 340.70 186.00 526.70 111.62
8. Karnataka 1432.82 1000.00 2432.82 945.37
9. Kerala 85.42 84.50 169.92 " 188.19
10. Madbya Pradesh 4283.65 2185.00 6468.65 1555.62
11.  Maharashtra 1418.28 1150.00 2568.28 1821.14
12. Manipur 17.18 22.00 39.18 22.10
13.  Orissa 657.80 110.00 768.80 808.10
14. Rajasthan 338241 1962.62 5345.03 2259.59
4
15. Tamil Nadu 116.52 ©19/.01 313.53 398.48
16.  Uttar Pradesh 4092.00 1600.00 5692.00 6038.96
17. West Beogal 237.95 100.00 337.98 264.86
18. Himachal Pradesh _— 10.00 10.00 -
19. Punjab 1917.00 580.00 2497.00 —
Total 24763.15 13564.01  38327.06 18759.94
State Affected by Floods (a) the States affected by floods in recent
weeks ;
113. SHRI K. LAKKAPPA :
SHRI GIRIDHAR GGMANGq: (b) the extent of damage and loss of
23‘;} EQ?IQKASASSQUBEY : human lives, crops, cattle and other proper-
SHRI SATYENDRA NARAIN tics caused llil different States, State-wise, by
these floods ; and
SINHA :
SHRI RAVINDRA VARMA : (c) the Central assistance provided to
SHRIRAMLAL RAHI : the States for relicf operations ?
SHRI RASABEHARI BEHERA : pe
SHRI BAPUSAHEB
THE MINISTER OF STATE IN THC

PARULEKAR :
MINISTRY OF AGRICULTURE (SHRI

SHRI RAMAVATAR SHASTRI : .
SHRI UTTAM RATHOD : YOGENDRA.\ MAK\{VANA) : (a) According
) to available information the States of Assam,
Will the Minister of AGRICULTURE be Bihar, Kerala, Manipur, Orissa, Tripura,
pleased to lay a statement showing ; West Bengal and Uttar Pradesh have



201 Written Answers

[

been affected by floods in recent weeks.

(b) The extent of damage caused to life
and property as reported by the affected
States, is given in the Statement attached
(See Cols. 203-204). ‘

(c) Every State Government has got
margin money at its disposal to meet the
situation caused by natural calamities.

Central assistance is sanctioned on receipt of .

required information from the State in the
form of memorandum and after a visit of
Central Team for an ‘on-the-spot’ study of
the situation. States submit their memoranda
after they have exhausted the margin money
available with them.

The State of Tripura has submitted a
memorandum in the month of June, 1984
sceking Central gassistance amount to
Rs. 11.06 crores for flood relief which was
raiscd to Rs. 12.44 crores. A Central Team
has visited the State from 27th to 30th June,
1984 after receipt.of a memorandum from
Tripura. The report of the team is awaited.
However, pending the issue of final sanction
of Central assistance a sum of Rs. 1.00
crore has been sanctioned as ways and
means advance on ‘ad-hoc’ basis to the
State Government for meeting the emergent
relief expenditure.

A memorandum seeking Central assis-
tance of Rs. 159.00 crores has been received
from Government of Kerala only on I8th
July, 1984 which is being processed.
However, a sum of Rs. 5.00 crores has been
sanctioned as ways and means advance on
ad-hoc basis on 12th July, 1984, to meet the
emergent expenditure pending the visit of
the Central Team and sanction of a ceiling
of Central assistance.

No request for Central assistance or

memorandum has been received from any
other affected State so far.

Losses due to Floods
114. SHRI A. NEELALOHITHADASAN
NADAR : Will the Minister of
IRRIGATION be pleased to state :

(a) whether losses due to floods in the
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<ountry bave been the highest in the last
year and if so, full details of these losses as
compared to previous years ({lewstime
dated 18th June, 1984) ; and

(b) whether Government propose to
tackle the problem at the basic level by
halting deforestation through sale of fuel
at subsidised rates in rural areas ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) The
statement showing the flood damages of
1983, which was the highest compared to
the maximum in the previous years (1953 to
1982), as reported by the State Governments
is enclosed (SeeCols. 205-206).

(b) Afforestation measures are expect,
to be complementary measures of flood
control. The Government is seized of the
problem ‘of deforestation and taking all
possible measures to halt the trend.

Some of the States have alrcady
implemented the scheme of sale of fire wood
through the agency of forest dcpartment at
subsidized rates or on ‘no profit no loss’
basis to prevent the clandestine removal of
the fire-wood from the forests.

Floods in Tributories of Vansadhara

115. SHRI GIRIDHAR GOMANGO :
Will the Minister of AGRICULTURE be
pleased to state : )

(a) whether Government are aware that
in the month of June, 1934 therc was heavy
rain in Koraput and Ganjam Districts and
consequent flood in tributories of river
Vanasadhara in Orissa ;

(b) if so, the details thereof ;

(c) the measures taken by Central
Government so far and the funds provided
for flood damage works in details ; and

(d) the schemes and programmes

" proposed by that State to check the flood in

tributories of river Vanasadhara 2
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Statement
Statement showing damages during 1983 and the previous maximum damages during the
period 1953-82
Sl Item Damages Maximum during Remarks
No. during the period
1983 1953-82
(with year)
1. Area affected in lakhs ha. 153.68 281.1 (1982)
2. Population affected in lakh 608.86 704.5(1978)
3. Damage to crops
(a) Area in lakh ha. 76.18 99.6 (1978)
(b) Value in Rs. lakhs 1,27,991.99 91,108.1 (1978)
4. Damage to houses
(a) Nos. 2290884 3507242 (1978)
(b) Value in Rs, lakhs 30,661.68 38,386.9 (1982)
5. Cattle lost Nos. 1,53,086 6,18,248 (1979)
6. Human lives lost Nos. 3,275 11,316 (1977)
7. Damage to public utilities in
Rs. lakhs 87,342.94 74,065.5 (1982)
8. Total damage to crops,
Houses & Public utilities. 2,45,996.61 1,71,392.1 (1982)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) :
(a) and (b). Yes, Sir.

As per information furnished by Govern-
ment of Orissa, the extent of damage till the
end of June, 1984, is as under :—

(i) Name of the Districts affected :

Ganjam and Koraput.

(ii) Villages affected : 359
(iii) Loss of Human lives : 8
(iv) Houses damaged :

Fully : 59
Partially : 356

(V) Area sand cast : 1251 hectares.

-(c) There is no request from the State
Government of Orissa for Central assis-
tance. However, the State Government
have reported that they have taken the
following relief measures :—

: 1.87 quintals
of rice.

(i) Emergent relief
given for one day

Beneficiaries covered : 302 adults
142 children.

(ii) Distribution of house building
grant is in progress. Rs. 10,700/-
are so far reported to have been
disbursed.

Rs. 57.00 lakhs have been
sanctioned out of the State’s margin

(iif)



207 Written Answers

money for repair and restoration
works.

(d) Information is being collected and
will be laid on the Table of the House.

Fall in Rural Employment Generation

116. SHRI B.D. SINGH :
SHRI RAJESH KUMAR SINGH :

~ Will the Minister of RURAL DEVELOP-
MENT be pleased to state :

(a) whether it is afact that there has
been a successive drop in the rural
employment generation over three years ;
and

(b) if so, the details thercof stating the
comparative drop in the rural employment
generation during the last three years (year-
wise) and the extent to which the rural
employment generation is anticipated to fall
short of the Sixth Plan target ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOP-
MENT (SHRI HARINATHA MISRA) :
(a) and (b). Employment generated under
National Rural Employment Programme
during the year 1980-81 and the 3 successive
years is as under :—

JULY 23, 1984

Year Employment generated
(in million mandays)

1980-81 . 413.58
1981-8? 354.52
»l982-83 351.20
1983-84 302.02 (Provisional)
The drop in employment generation

during the last 3 years as compared to the
year 1980-81 is mainly because of the
introduction of material component to the
extent of 409, in the year 1981-82 (which
was raised to 50% from middle of 1983-84),
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stress on taking up more and more durable
works and rise in minimum wages payable
to workers in most of the States. However,
the Sixth Plan targets of employment
generation of 300-400 million mandays per
annum has consistently been achieved under
the programme during all these years and it
is likely to be achieved during the year 1984-
85 also.

Scheme for Growth of Village Forests

117. KUMARI PUSHPA DEVI
SINGH : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether Central Government have
prepared any scheme under which steps have
been taken for the growth of village forests
in any particular or different States ;

(b) if so, the funds earmarked for such
scheme in the Sixth Plan, allocation made
to different States during the above plan
period ; and

(c) the specific achievement made in the
growth of village forests in different States ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No-
scheme has been drawn up exclusively by
the Central Government for village forests.
However, rural fuelwood plantation under
the Centrally sponsored scheme on Social
Forestry' fulfils the objective of village
forests.

(b) and (c). There being no specific
Central scheme on village forests, these
questions do not arise.

Sanjay Sagar Medium Irrigation Project
(M.P.)

!
118. SHRI PRATAP BHANU
SHARMA : Will the Minister of IRRIGA-
TION be pleased to state :

(a) whether it is a fact that Sanjay Sagar
medium irrigation project in Vidisha
District of Madhya Pradesh has been cleared
by Union Government under World Bank
assisted projects ;
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(b) if so, the details thereof ; and

(¢) if not, what are the reasons for
delay ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA): (a) to (c).
Sanjay Sagar (Bah) Irrigation Project on
Bah river in Vidisha district in Madhya
Pradesh has been included in the list of
irrigation projects to be taken up with the
World Bank assistance under the line of
credit for the Madhya Pradesh Medium
Irrigation Project. The detailed project
report has been submitted by GOMP for
technical approval of Planning Commission
and thereafter it will be submitted for
acceptance of the World Bank Credit.

Proposal to sct up National Fisheries
Corporation

119. SHRI P.K. KODIYAN : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether Government have a proposal
inder consideration to set up a National
Sisheries Corporation ; and

(b) if so, the details of the proposal and
he steps being taken it this regard ?

THE MINISTER OF STATE IN THE

AINISTRY OF AGRICULTURE (SHRI
({OGENDRA MAKWANA) : (a) and (b).
'The Government have approved, in
irinciple, to the setting up of Rashtriya
vatsya Nigam Ltd.,, as a public sector
indertaking under the Central Government.
"he main objectives of the Nigam would be
o exploit the deep sea marine fishery
ssources and to undertake commercial
shing operations. Steps have been taken
d work out the details of the capital invest-
rent etc. for seeking approval of the
‘ompetent Authority.

Implementation of Rohini Housing
Project

!20. SHRI P.K. KODIYAN : Will the
finister of WORKS AND HOUSING be
leased to State :

(®) whether it is a fact that not much
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headway has been made in the implementa-
tion of Rohini Housing Project which was
started 3 years ago ; and

. (b) if so, the present position of the
prcject and the steps being taken to transfer
the ownership of the plots to the individuals,
tooperatives, etc. and to provide other
infrastructural facilities like electricity,
water and sewerage, in the area ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) and (b). No,
20389 plots of different categories viz. MIG,
LIG, and EWS/Janta have been allotted
by the DDA under Rohini Scheme by draw
of lots during the last 3 years. Land has
also been allotted to 130 Group Housing
Societies out of which 117 Societies have
already been given possession of land.
Letters for giving possession in respect of
10322 plots have also been issued by DDA.

In ploted areas, all the service facilities .
like, water supply, electricity and sewerage
are in progress and will be available at the
doorsteps of all the allottees by the time
they complete the construction of their
houses on the allotted plots. 7 electric
substations have also been engaged. The
services already completed are as follows :—

Service Approx. length in Kms.
Roads 160 Kms.
Water supply lines 120 Kms.
Sewer lines 100 kms.

The Road network has already been
nrovided in the society area and sewerage
work is in progress. The water supply
scheme has already been submitted for
approval of the MCD.

Expansion of Consumer Cooperatives

121. SHRI LAKSHMAN MALLICK :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state ; £,
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(a) whether it is a fact that Government
are in favour of quick expansion of consu-
mer co-operatives in order to alleviate the

sufferings of the common lot, particularly
the vulnerable sections of society ; and

(b) if so, .the facilities extended by
Government throughout the country so far
as the question of the public distribution
system is concerned ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a) Yes, Sir.

(b) The Central Government is imple-
menting a Centrally-sponsored Plan Scheme
for development and strengthening of urban
consumer cooperatives from 1971-72.
Financial assistance is being provided to
State Governments/U.Ts. to assist urban
consumer cooperatives for :—

(i) Setting up retail outlets, including
Department Stores ;

(ii) Setting up of consumer industries ;
(iii) Rehabilitation of weak wholesale/
central consumer  cooperative

stores ; and

(iv) Strengthening of State Level
consumers Federation and market-
ing-cum-consumer Federations for
diversification and expansion of
their business.

The Central Government is also operating
a scheme for distribution of consumer
articles in the rural areas through N.C.D.C.
Under the scheme margin money is being
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provided to the primary agricultural
cooperative credit societies and LAMPS in
the tribal areas.

Assistance is also being provided to the
National Cooperative Consumer’s Federa-
tion for strengthening its activities, including
the consultancy and promotion cells,

State Governments and Union Territory
Administrations have been advised to give
preference to the cooperatives in the allot-
ment of fair price shops and to streamline
consumer cooperatives net-work.

Allocation of Funds to West Bengal for
Anti-Poverty Programmes

122. SHRI CHITTA BASU: Will the
Minister of RURAL DEVELOPMENT be
pleased to lay a statement showing :

(a) the allocations for N.R.E.P., Rural
Landless Employment Guarantee Program-
me, I.R.D.P. and for other anti-poverty
programmes for West Bengal for 1982-83,
1983-84 and 1984-85, against the proposals
made by the State Government ;

(b) the amount already spent till date ;
and

(¢) the employment generated till date ?

THE MINISTER OF STATE OF THE.
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) : (a)to (c).
A statement showing allocation of funds,
amount spent and employment generated
under the major anti-poverty rural develop-
ment programmes being implemented in
West Bengal during 1982-83, 1983-84 and
1984-85 is placed on the Table of the
House.

Statement

Statement showing allocation of funds, amount spent and employment generated under the
major beneficiary oriented rural development programmes being implemented in West
Bengal during 1982-83, 1983-84 and 1984-85.

(Rs. in lakhs)

Programme/Year Central Expenditure incurred No. of benefi-
allocation out of total funds ciaries/employ-
of funds available including ment generated

e N State share N
1 2 3 4
P e 1-——’-“
LR.D.P
MR82-83 1340.00 656.96 95607
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1 2 3 4
1983-84 1340.00 1908.58 236150
1984-85 1340.00 Not Available. 33194
(Upto April, 1984)
N.R.EP.
1982-83 1414.00 3401.80 360.22
lakb mandays
1983-84 1555.00 2190.59 285.00
(Upto Feb., 1984) lakh mandays
1984-85 1774.00 Not Available, Not Available.
RLEGP.@
1983-84 770.00 Not Available. Not Available,
1984-85 3850.00 -do- -do-

@ Scheme introduced in August, 1983.

Sarvey on the Implementation of I.R.D.P.

123. SHRI HARIHAR SOREN : Will
the Minister of RURAL DEVELOPMENT
be pleased to state :

(a) whether the survey on the implemen-
tation of Integrated Rural Development
Programme in Sixth Plan has been comple-
ted ; and

(b) if so, the State-wise progress in
details ? ’

THE MINISTER OF STATE OI' THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA) : (a) No
specific survey under LLR.D.P. has been
taken up by this Ministry.

(b) A statement showing the State-wise
Progress in LR.D.P. in the first four years
of the Sixth Five Year Plan is attached
(See Cols. 215—220).

Allocation of Funds to States during
1984-85 Under ARWSP

124. SHRI HARIHAR SOREN : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) the amount earmarked in 1984-85
towards Accelerated Rural Water Supply
Programme in 1984-8S ;

(b) the amount allocated to Orissa for
implementing Accelerated Rural Water Sup-
ply Programme in 1984-85 ;

(c) the other States and Union Terri-
tories getting Central assistance for the
above purpose ; and

(d) the details of the allocations made
to those States and Union Territories ?

THE DEPUTY MINIiSTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):
(a) to (d). The required information is given
in the statement attached (See Cols.
221—-224),
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Statement

ARP Allocation—1984-85 Figure in Lakhs

S. No. State Allocation Releasos 1st
Instalment
1 2 3 4

1. Andhra Pradesh 743.23 370.00
2. Assam 981.03 490.00
3. Bihar 1046.10 " 52000
4. Gujarat 500.74 250.00
S. Haryana 364.70 180.00
6. Himachal Pradesh 378.90 188.00
7. Jammu and Kashmir 1801.56 900.00
8. Karnataka 950.19 475.00
9. Kerala 1121.430 560.00
10. Madhya Pradesh 1669.56 834.00
11. Maharashtra 975.40 , 475.00
12. Manipur 158.36 75.00
13. Meghalaya 602.11 300.00
14. Nagaland 20718 153.00
15. Orissa 1062.38 530.00
16. Punjab 276.00 135.00
17. Rajasthan 3363.83 1680.00
18, Sikkim 272.39 135.00
19. Tamil Nadu 943.53 470.00
20. Tripura : 149.75 74.00
2l. Uttar Pradesh 4091.16 2045.00
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1 2 3 4
22. West Bengal 1931.93 965.00
23. Andaman and Nicobar Islands 56.56 28.00

- 24, Arunachal Pradesh 157.77 —_—
25. Chandigarh - -
26. Delhi — —
27. Dadra and Nagar Haveli -— —_
28. Goa, Daman and Diu 51.07 25.00
29. Lakshadweep —_— —
30. Mizoram 17.67 8.00
31. Pondicherry 25.60 12.00

Total 240,00.00 118,77.00

g1 &1 'qq AW

125. st 0w A v san iy
wal 9g a1 A FI7 F A 6

(%) 7o aTFIR &1 F qATE § 9F @
%1 g 9o faaifea w30 ;

(=) afz g, @ 7 & fram 7=
fraifea fear s ; @i

() afe 7€), at 5aF Far U § ?

it g § Twom Wt (oft anex
awarr)  (F) A (7) g § qF g R
awda 7eq # fraifa 53 & fag e
g1U g gewia 9arq fear srar § 1 e,
T GUHTA AR g q=1agi § fa=an-
fame ®37 § T® awa v J1aAT )

3 WY, wae gars ¥ arifews awon §

qeg-Aifa &1 agor 7 91 @ g fagom
oaw (1 Faga, 1984 ¥ 30 faamy,
1985) ¥ fag g & sfawifa a7a
TN RIS GO 19 JATE, 1984 Y
L

T #Y qrarer feew & 132 se ufa

" feew & adma afawnfa o7 #1 agwe

137 %o ufa fagzw, afgar feen & adwmra
136 %o gfa fggesr 1 141 %o wfy
faazer aur aga afgar foew & adwra 140
%o gfa faaear #Y 145 w02 afa fagea ¢
faarmar g

AT T ITA HT AFE

126 it g0 FATC TTAR < FA7 gy
A3 gg a1y A FT F N 6

(%) #aT 2% 1980 & FAF A¥ @A
FT I1ET 93 WT ¢ T 5T YA K
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ageft Wit a3 W Y ;

(@) #arag @ § fF @re fawro &t
Frfgs feald & Fgare IR av agr g,
afe agen d sAY gE 5 AR

() afz gi, & &% #ar F107 § ?

gft warem § v SR (st A
agatr) (%) @A § SERT #
1982-83 ¥ gV F a9 1 BIEFHT 1980-81
§ & «arat gfg 1 =@ @ § A
1983-84 % 2T 1506 At Hed 27
FT JeqTEA G A FINTATTL N 74 IF F
IJaTeT ¥ gAY afaw e 1 @rETal #Y
afasrfa & it gfg gE 3

(=) s, 7di
() stomt &) Y
w2 AMAT W ags

127. s g0 €AR s ;a1 wfw
A a7 Sq1A & T & fF .

(%) a8 1981-82 X 1982-83 &
AT, A, wEHI, WA oife G W
HATAT HY FAT-HTA FA At age (e

#)gt,

(@) #n 2§ 1982-83 ¥ &7 TSl #Y
7 aget 1 ¥ HITUFA INIET AT
Hﬁl’t;

() afz gi, @t 7 IaTET A ¥ F}T
F170r § 3R Fq1 gawr H07 Al #
gafed srETAl AR I T S9Ny 7
HTAT AT %A § ; AR

(%) afx gr, aY gwwTT Grr TR K
qafeq sqqear 7 HIA F #q7 FOE ?
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wfw dxem § wow A (st e
awarar) : (F) 1981-82 & 1983-84 aF

¥ fagura a9t & T @2 1w AT AT
F AT AT TEE :—

(000 #redr zaY &)

FqT 1981-82 1982-83 1983-84

(13-7-84

% feafa)

SE 1L 207.8 172.0 20.5

qFHT 8.1 — 19.8

Laui| 4.6 —_ —

m — — 0.7

anr 220.5 172.0 41.0

(@) %% gral £t @iz FTHaT 9T g
9GT INT F T § 4 oY § aqr AIIR
geu 31 feafa sgga §1F 9T ITaw ax-
1A FfFol T g FA F fag 94
w3 1 59 AT FT 1983-84 F argviA
F ¥ qar F9ar

() 1982-83 F A W ara wng
QT T FH IqIEA Jeqd: a8 ST F
Qa1 937 F FII07 gaT 41, 7 fif IAET AR
Heq ATITA FY IqAHAT 7 ZA FY FAT Y |

(7) ser @ A a1
qTAT O agA

128. =it g8 HHIT WrATT ¢ FAT Q@MY

- dte amfew gfa /=) 7 qard ) 3 FG

f&:

(%) qw & ad 1981-82 3T 1982-83
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¥ aq-are ol ToUAR frad gaTe Mg 2 3
& A (a1) F age 2 af o ;
(@) %1 a4 1981-82 F AT H AW femrer sraw o o
g:z-sshrmﬁ F4 gt gf weg A e 53 36
, Fatzw 163 12
(w) afz g7, AYawa ®r goar & faay
mﬂﬁg{ﬂtmmﬂ?mi? I Mo avo
e form dam wmw A AW g gy 368 183
fow qfa somem § ST HEt (TroqHoTRo
ot T1a) : (F) OF faaew daw AT 25 Ao
(w)shrgtt wfrgz TTo —
() aTHR g ATAW/AT F G sér 130 61
F ¥ fag w1¢ Aea fraifa 78 feg ag
T qorra 3110 3231
forgoor qoreqT_T 35 34
faqurT wlawr 1981-82 &1 1982-83 & afasarg 575 423
AT =Ta (1A & fgew d g .
m)ﬁmﬂq} ITT 92W 726 559
(8o et 2A) qfeqat e 45 14
. FLUTISA W 3 aAqo
Tsq/qg 1981-82 1982-83 .
wifga s_w (31710) démz ' —_ 2
1 5 3 qrfres 6 1
o afas wia 7334 7029
ATY AW 1100 1627
a4 5 (are)—3rafram
il 3 Mo —500 MTA A J F7 |
fagrz 49 4
faewit § et o1t w1 sraEa
T 19 6
129. =it Trw sna TEY : Fav Famior ok
ghaaron 883 713 @aw® wat 4g aq1s F 31 &4 5
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(%) 721 T & wgw  f5 a7
@ ast F Aua agare fmay A
faeett & svenfire carel & faw sraeq faar
q1,;

(=) 3% @ frad safaqay #1 cane andi-
fea frg o ; &l

() S s & g AT & A
av) safaqal & core aafeq 7 39 & Far
F107 § 1T qeraray ST AT 7

o« fawn §, fwio st snam e
A aqrawdig wd fawm A 9w w0 (s
aferen@) : (F) 3o fRwra (feest
swrad) ¥ gfaa fear § fs 1970 & a9
feeeit & g safyqal 1 Areaafas @@
FamT g A8 @ faegia stenfas e
& faq sraga fapar | wgt 9% oo fasma
SIfa® 30 F1 q¥ary § IAT FATET THIgAL
&Y JFET A § eqrarafa FF & fag
aafeas cqi2l & srdeq & fag 1970 aar
1976 FMITA A AN T 5@ T A T
fAaTHT 16417 MATTIT AT L A |

(&) Sev fazmara g snafeq avn-
frg e} &) dwar 330 21 faeeY fawrw
qifa®sTor gru 412 gHIEA F awlas
wTe Arafea g g

(1) st frwrrera gIr % ATARAT A
faeelt # gom eaifyd & & fag adeq a
O & geu w10 freafafaa §

(1) 17 sz o7 seq g ¥ a9 ofa
gy AL 4 |

(I1) 37& grar A & af af@raang
sqagg AgY 4T

(111) sa/m1=d fagad 9x ATASH
% ) U
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faseft fasra srfa®or 99 sragwl
q fa=re A T a%r :—

(1) % sRad fag gu @e 93
fagarT a8t ¥

(11) s qrg feeet awre faom v
qAIgqq TG 911

(111) fsr% qfeax ¥ eqrAIFafea FAT
anafera agt 4r)

(1v) fo=giv sfaa &7 & sndea ax
feg )

(v) foegia sz & fag 1976 & S
dAfea & IaT § Nfaaw w1 30
sfama st 78 favar 1)

Jha Committee Report on Operation
Flood II Profect

130. SHRI SURYA NARAYAN SINGH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the Jha Committee appointed
to enquire into the Operation Flood II pro-
jects has submitted its report ;

(b) if so, the details thereof ; and

(c) if not, when it is expected ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.

(b) Does not arise.

(c) The period for submission of report
has been extended upto 31.10.1984.

srafrow @et & fag 99 ag famfeal
- wrEm

131. =it saare fag :
&t YA FrAWT !

FT & WY qF FATA FY FIT F G 6
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(%) Fam ATHTTF1 64T 3 YATE, 1984
F AW xR W q3 6 9% “faenfeal
& gus A fawars” wivs § ywifoa anr-
IR H AR feamar mary ;

(@) afz g, @ T aTaTe fawifeal L3
gUF 9T qrafal ® e FN AR
faardY 17 fadiawar i &« F A1A-
WHAT AN IR AT GA-GTH AG@A F
ATEIR GUF 54 FA § g s
FUM ; AR

(o) afx g, &Y acavare ST FAT g7

& frrn & 99 R (s st g ):
(%) i, g1

(=) e (n) wre qfafam ¥ @3 I
ST ANafers ¥ F gew A sfamor
fafrdi & win ¥ @ gew Ay wfgar
fgfedi & fag @@ A A HY I9-
gF qgIAw #YE I A1 sHEar F 4

arfs faenfsal & fag NaF AIGTLHT gang

SqFEqT F AT FH | TIHTLGIU GUF ITLHFE
qrasd ag) aarg af v fafad & ama)-
s ¥ ag gfaa frar § fe faenfeat &1 &
T gas yark d it N faend A A

1§ W fasmaa ad #1 21
AT w1 I HT [

132. =t wqure fag wsaw @ sar wfi
Wt ag qan F1 F & fr

(%) 7 1983-84 ¥ ER17 N 7 T
ferar SeaTe garm ok ag fad qe wran
qqT IGF VGITT I FT AT 3T ;

(@) feaan afqwa e darmd & e
T ; AR
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(7) S%a wafy & DA wAw qTA H
LGERIUE NS (R ORI e

wf g § wow A (s Qi
"EATN) : (F) £V USA A yred et &
FETT O JEq1A} G 9T ag FHIT qANAT
AT ¢ fF 1983-84 F 1T e FT IeAT-
& qANA 125 1@ A T g g
¥ qarare € Usal § A WA & T TW
T F1 farorg quy a9 a1 ¢, aa: @
T G GEY A THT HIAT qoW TG & |

(@) W Wt & @ AU g A FA
AATF AR A HE g JrAwd IINey
8 &1 qaify ag srara A war § fe
2w ¥ Seaifa wawa 35 sfawa arg N
WeTT ¥ @ aar

(7) % faaewt gaw g (fae w@w
233—236) 1

O FIAAE W@

133. =it srqut™ fag wsaq: 1 @
v awrfew qfa =t ag aary A 301 54
fE:

(%) @R g¥ a¥ W § USHAR
fara A @A R IeFT §A 759 Fpaan
a1 ; @

(@) ¥ %1 90w @z § ¥ fegar g
QT AT § AT qedad) 37 FAT § ?

gawnfae fawrn ¥ agr @ &z am-
fow afa wamera § 3o | (310 qwo gwo
qsit ) @ (%) =1 g wtaw § 17
garg, 1984 aF A A qewAT 1 wE
age F1 3 NY fagr svar & .—
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SRAVANA 1, 1906 (SAKA)

Tsq /99 gAY @Y T mxf H
wifaq 2w (gstre wed &)
fagre 37
KSR Ao
gfaaron 1757
S JUT W 7
qEg qaw 83
qoTa 4937
roreaT 217
AT RW 2099
qfeawt grer o
faeeit 3
@ 9158

Ao = 500 HITA A A FH

F@iF afran w7 37 & arg § G
FTEAF A A Tvd & A A qav A
qrgar ) agrfe, aIER gra faaifa A
w§ feen gaed) HAN $T7 A v 72 T
staa feew &1 Ag 152/- %o ufq feqes
F FYAIH NG qed T AT WAT
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(@) FT&FF qra 91 faqua olaw &
a7 3ga feg o A & erw # afy 1g-
7 & q # A gae w1 A gd )

fafaa stk afafaa gfe wfa

134. =it yaqw fag weaw : 3ar fawd
|t 9 qqTA HT FYUHA ¥ '

(%) <@ awa 2w ¥ fafaa wfe gt «r
Fo frasr g § qur 3a% faq fa=id &
F31T Q197 IIAY § AN 5 qrgAt § fafaq
g &1 srqT-sw aqIrd ©d @ foaar

¢
(@) @ gwa afafaq gfa &1 &
feaar g ; A

(w) s ast § famrd gfagrd -
oo & F qfa ¥ feay afafaa dx ¥
faars & o qur g7 g § AverAr
FrafT AT ?

fawd dwem & wea A (s Tw
frare fauf): (5) s (@) faard &
a1yl quT A1 AT 7 FY Wiy gq fafaq
#fy gfv & &7 § gafuq s sy w=1-
a7 & snfas ax wifeas! fRmag gra
g#1fua feg o § 1 a¥ 1980-81 & fog
Iqaey Faax wisy (wafaw) frsrgan

-

wx fafwas gedge &

a1gq qra & fafaq &= g § fraw fafaa
& %1 wfawa
1 3
gt 15.3 39.4
ag 3.2 8.3
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1 2 3
TAHRY 9.5 24.5
o g 8.2 21.1
AT qIYg+ 2.6 6.7
ga (fraa) 38.8 100.00
fafaa &x

S a6 ¥ QA 2w ¥ arar war fraw d Fafaa @7 101.5 fafeam gatac &1

() A @ at & fafwa fear o
aret &= o amfas offeafaay, samay
% guesa weTwl, gfaeTe &1 gvam &R
¥ frgTAY #Y aeaar arfe o fAdT Fm

gt faeeht ¥ mreifaal w1 frafaa
* fEm AT

135. =it waqe fag w59 :
= W wET

Far1 faufor 3 ararm w5 a8 qq &
FaT 4 f@ ¢

(F) s, 1984 & 7, 1984 a% #
arafy % A qdf feselt (qgaT Qi &)
# g feat eyt faafaa qar d9T &1
w$ qar fzgray, 1984 aw fwadr &k
Fratial #t frafaa aur g fear sraar ;
M

(@) 57 senfaal «t faafag @ F
mads #41 § aur Q&Y feaAy srenfaai §
Wt g7 wal § g &I § g o e
a% frafua/daz A fearar a1 @ ok
g7 seifadl #1 faadt afgs 3 aF 399-
@sy & F1 faa & aqr go g9y ¥ sava
sarg?

&« fawm §, fwin st smam dwrem
A qq ety e fawmr § 39 A (s
afeawmm) : (%) feet fasrg mifasor
R fewelt A fraw & qarar @ f5 saaQ,
1984 ¥ 97, 1984 a& &\ safg & Aa
ggAI F &A1 ¥ 5 sAfuza wrAfaa
#) frafua fear a1 9#71 81 A alk gafyg-
Fa sraifaa) 81 frewz, 1984 a5 fag-
faa feg s T yEa@ B )

(7) s@R g 3 ARy Jq feg ag
g f5 fest & qafaga safan st faad
30-6-77 & 16-2-77 q% T FAW:
fegrawt stz arfufsas g wifaw §,
frafaa w faar smo ) feesht fawra wify-
FI 7 qaaT g fF I9% FArfas &
Feaqid agAT QI @A) § 87 AAfaF Freil-
fral & & 82 grafuga w1afay 71 frafaq
FT fam w77 § AR 3 wranfagi v Frafaa
7§\ frar o & #4ifE @A frafaadisor
FY wal & qu 7 fRar g1 g A FA)-
frat 1 frafaq s & a A ar fasre
fear st &1 feeslt e faam & gfaa
fear & f5 176 aafaga safaat (wgd
WA A 168 AT qror WigaRr § 8) H
¥ 172 s=faga srenfaay 1 frafaa fear

C AT AT § AR AT 4 wrfaal w faafaa
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agY far s awr #AfE A fagfadisw
FY o g Ag T

2. feeeht fasra sifaswnr &y faes
AT fara &Y farad QA 5T & af g fs
rawifil v fasrg gwd &1 qEan
FW X gafag wardtg wifaseen g
fraffed srq mat #Y qur &7 9T § @@
frafaa 1 of smfaza safaal § gasg@
gfaed giar 3

Distribution and Price of Vanaspati
and Ediblc Oils .

136.  SHR1 ANAND SINGH : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(a) whether despite the recently launched
scheme for sale and distribution of vanaspati
and edible oils introduced from June 1, 1984
the prices of these items continued to soar
higher and higher in the retail market ; and

(b) if so, the details of the new scheme,
the steps taken so far in pursuance thereof
and the results achicved so far, indicating
the rise/fall in prices of various items since
January, 1984 ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a)and (b). The prices of vanas-
pati packs and imported edible oils distri-
buted through Public Distribution System,
have been revised w.e.f. 24.5.1984. The
scheme introduced from June 1, 1984 relates
to the packing of vanaspati and edible oils
in accordance with Packaged Commodities
Rules, 1977 laying down various pack sizes.
As per these Rules vanaspati and edible oils
will be packed in pack sizes of 20 kg, 15 kg,
10 kg, 2 kg, 1 kg, 1/2 kg. etc.

In so far as the prices are concerned, these
have shown 2 uniform trend w.c.f. 24.5.84.
For vanaspati, io particular, a uniform all
India maximum retail price (local taxes
extra) has been introduced for all pack sizes,
Whi.ch will be printed/marked on the vanas-
Pati pack.
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Decline in Production of Sugar

137. SHRI ANAND SINGH :
SHRI SURYA NARAYAN SINGH:
SHRI MOHAMMAD ASRAR
AHMAD :
SHRI MADHAVRAO SCINDIA :

-

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that the sugar
production during the current seasons has
gone down enormously ;

(b) if so, the monthly production of sugar
during the current season so far and the .
comparative figures for the last two pro-
duction seasons ;

(c) the reasons for large scale reduction
in the production of sugar ; and

(d) what was the commitment for exports
of sugar during the current secason and how
far the same has been complied with and
what are the comparative figures for the
previous two seasons ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) and (b). Sugar production in
the current 1983-84 season is expected to be
about 59 lakh tonnes as against 82.32 lakh
tonnes in 1982-83 season. The monthly pro-
duction of sugar during the current season
so far and the comparative figures for the
last 2 seasons are given in the enclosed
Statement.

(¢) The main reason for decline in sugar
production in 1983-84 season is the fall in
the production of sugarcane dve to natural
factors such as drought in previous year in
some States like Andhra Pradesh, Tamil
Nadu, Karnataka and Maharashtra. More-
over, late rains in northern region delayed
the maturity of cane which resulted in low
recovery in the case of many factories in
that region.

(d) Under the International Sugar
Agreement, 1977, India’s export quota for
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each of the calendar years 1982, 1983 and
1984 is 6.5 lakh tonnes. The actual quantity
exported in 1982 and 1983 was 4.67 lakh
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tonnes and 7.24 lakh tonnes respectively
whereas in 1984 the quantity exported upto
11.7.1984 is 2.26 lakh tonnes.

Statement

Statement showing Monthwise production of sugar during 1983-84, 1982-83
and 1981-82 seasons upto 30th June.

(Lakh Tonnes)
_N;;l;th 1983-_;4~ | 1982-83 1981-82
e e -
October 0.25 0.99 0.56
November 2.82 5.09 5.64
December 10.78 11.86 11.73
January 13.90 14.61 14.10
February 12.82 14.21 13.54
March 10.46 14.74 14.03
April 5.44 11.93 11.57
May 1.78 6.64 8.18
June 0.32 1.73 .4

Rules and Regulations to Cheek Encroach-
ment by Foreign Fishing Vessels

138. SHRI ANAND SINGH :
SHRI MADHAVRAO SCINDIA :

Will the Minister of AGRICULTURE be
pleased to state :

(a) the details of the rules and regulations
to ensure that foreign fishing vessels do not
encroach into the territorial waters of India ;
and

(b) whether Government propose to
amend or modify the same to effectively
prevent encroachment into the territorial
waters of the country by foreign fishing
vessels ; if 5o, the details in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) Rule
12 of the Maritime Zones of India (Regu-
lation of Fishing by Foreign Vessels) Rules,
1982 inter alia provides that ‘no foreign
vessel shall undertake fishing operations
within the territorial waters of India unless
otherwise specifically permitted for any
specialised type of fishing. In the permis-
sions of charter issued by the Ministry, it
has been made clear that the chartered
foreign vessels shall operate only bsyond
the territorial waters.

Recently, the Rule has been amended
(May, 1984) by which foreign fishing vessels
operating under charter shall fish beyond
the territorial water or in depths beyond 40
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fathoms, whichever is farther from the

shore.

Section 12 (a) of the Maritime Zones of
India (Regulation of fishing by Foreign
Vessels) Act, 1981 provides that whoever
contravenes the provisions of any permit
(of charter) shall he punishable, where such
contravention relates to the area of opera-
tion or method of fishing specified in such
permit, with fine not exceeding rupees five
lakhs ; and

Section 13 (1) of the Act provides that
where any person is convicted of an offence
under section 10 or section 11 or section 12,
the foreign vessel used in or in connection
with the commission of the said offence,
together with its fishing gear, equipment,
stores and cargo and any fish on board such
ship or the proceeds of the sale of any fish
ordered to be sold under the second proviso
to clause (a) of sub-section (4) of section 9
shall also be liable to confiscation.

(b) Final Decision on further amend-
ments to the Act/Rules has not yet been

taken.

Distress Sale of Wheat

139. SHRI ANAND SINGH : Will the
Minister of FOOD AND CIVIL SUPPLIES

be pleased to state :

(a) the quantum of procurement of wheat
made this year in each of the wheat produc-

ing States ;

(b) the targets of wheat procurement in
respect of each State ;

(c) whether Government are aware that a
number of farmers had to make distress sale
of wheat at prices which are lower than the
support prices fixed by Government in the
absence of purchase made by State and
Central Government machinery ; and

(d) if so, how much of wheat is estimated
lo have been sold by the farmers under
distress 7

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS,
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AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. MsS.
SANJEEVI RAO): (a) A Statement is
attached,

(b) Since procurement of wheat at
support price takes place under voluntary

offers by the farmers, no target of procure-
ment of wheat is fixed,

(.c) and (d). No report of distress sale of
Fair Average Quality Wheat has been
received.

Statement

Statement showing procurement of wheat
in whear producing States during 1984.-85
Rabi Markeiing Season

Position as on 17-7-1984

States Procurement
(°0CO tonnes)
Bihar 36.8
Gujarat 0.2
Haryana 1775.5
Jammu and Kashmir 7.0
Madhya Pradesh 82.8
Punjab 4936.9
Rajasthan 216.6
Uttar Pradesh 2098.6
West Bengal 0.3
Delhi 2.7

Total : All India 9157.6

Allocation of Funds to Orissa Under
NREP

140. SHRI MANMOHAN TUDU :
Will the Minister of RURAL DEVELOP.
MENT be pleased to state ;
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(a) the amount allocated to Orissa in
the Sixth Plan (yearwise) towards implement-
ing National Rural Employment Progra-
mme ;

(b) the amount spent in implementing
NREP in Orissa in the above Plan period
(yearwise) ; and

(c) the number of beneficiaries in Orissa
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Written Answers 248

in that Plan period (yearwise) ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA): (a) to (c).
Funds allocated to Orissa for implementa-
tion of National Rural Employment
Programme, utilisations made therefrom and
the employment generated against th: same
are as under :—

Year Funds allocated Amount Employment
including the utilised gencrated
State share (Rs. lakhs) (in lakh
(inclusive of mandays)
the vatue of
foodgrains .
(Rs. lakhs)
1980-81 2117.25 1891.89 321.67
1981-82 1640.00 1448.85 194.31
1982-83 1730.00 1283.62 176 61
1983-84 1820.00 1160.59 127.98
(up to Feb., 1984)
1984-85 2072.00 Not reported 5.92

(up-to May, 1984)

Consumer Prices of Essential Commo-
dities

141. SHRI ATAL BIHARI VAJPAYEE :
SHRI SURAJ BHAN :

Will the Minister of FOOD AND CIVIL
SUFPLIES be pleased to state :

(a) the consumer prices in the market on
1 January, 19¢0, 1 January, 1983 and at
present of the cssential commodities i.e.
wheat, rice, sugar, dal (Mah), vanaspati
ghee, tea (loose), gram (white), salt (Tata),
coal, and cement ;

(b) how they have affected the lower
middle class and persons below and around
poverty line, specially in remote areas ; and

(c) steps taken by Government to con-

tain the inflation at the present level ?

THE DEPUTY MINISTER IN THE DEP-
ARTMENT OF ELECTRONICS AND IN
THE MINISTRY OF FOOD AND CIVIL
SUPPLIES (DR. M.S. SANJEEVI RAO) :
(a) The information is furnished in State-
ment-] and 11.

(b) and (c). Government is aware that
increase in prices of essential commodities
over a period of timc adversely affects the
common people. Government has taken
several measures to increase the supply ol
essential commodities and to check the rise
in their prices.  The main thrust of Govern-
ment policy is to increase the production of
vatious essential commodities. The Public
Distribution System through which several
essential commodities are being distributed
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is being expanded and strengthened. For
supplementing domestic production, some
essential commodities like edible oils, petro-
leum products and pulses are imported., The
allocations of levy sugar, imported edible
oils etc. for supply through the Public
Distribution System have been raised. Levy
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cement is given for construction and repairs
of residential buildings to people with lower
incomes. In order to curb hoarding and
blackmarketing, the State Governments are
enforcing the provisions of the Essential
Commodities Act, 1955 and similar legisla-
tions.

Statement-I

Retail Prices of Selected Commodities

(Rs. per kg)
Week-ending
Commodity 4.1.1980 7.1.1983 29.6.1984
1 2 3 4
Wheat
Bombay 1.46 (FP) 2.80 2.60
Calcutta 1.45 (FP) 1.80 (FP) 1.95 (FP)
Delhi 1.55 2.10 2.00
Madras 1.40 (FP) 2.79 ¢ 2.50
Rice
Bombay 240 3.40 3.60
Calcutta 1.90 (FP) 2.38 (FP) 2.46 (FP)
Dethi 2.20 ‘320 375
Madras 2.40 3.00 3.30
Sugar
Bombay 4.60 4.10 5.60
Calcutta 4.50 4.60 6.00
Delhi 4.80 4.60 5.75
Madras 4.80 4,10 5.10
Dal-Mah (Urad)
Bombay 5.00 5.50 8.00
Calcutta 4.20 5.00 6.70
Delhi 4.80 5.25 8.40
Madras 4.00 5.20 - 130
Vanaspati
Bombay 12.50 16.90 18.50'
Calcutta 14.00 18.65* 19.90
Delhi 11.40 14.20 16.35
Madras 13.50 17.50 18.00
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1 2 3 4
Tea
Bombay 18.00 22.00 38.00
Calcutta 20.00 NA 35.00
Delhi NA : 20.00 36.00
Madras 11.00 (¢ kg) 13.50 (4 kg) 17.90 (4 kg)
Soft coke (Rs per 40 kg)
Calcutta NA 21.00 26.00
Delhi 12.55 20.70 23.70
Kabli Chana
Delhi 4.85 (1.1.80) 6.25 (1.1.83) 5.70
Salt (Tata)
Delhi 0.95 (1.1.80) 1.20 (1.1.83) 1.15
N.A. Not available.
. Price relate to poly pack.
FP Prices relate to Fair Price Shop.
Statement-1 - incidentals sales tax and local levies as on

Prices of Cement
The f.o.r. price of cement exclusive of

1.1.1980 and that of levy (controlled) cement
as on 1.1.1983 and 1.7.1984 is given below :

Dated Price of cement Price of cement
per tonne per bag
Rs.
1.1.1580 454.13°
1.1.1983 638.88
1.7.1984 799.47

Note : The price of cement indicated as on 1.1.1983 and 1.7.1984 is the price of Portland
Pezzolana cement. The price of Ordinary Portland cement will be Rs. 15/- per
tonne more. On the basis of above prices, the retail price of cement in Delhi

inclusive of all taxes, incidentals and local levies would be as under :
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Rerail price of cement in Delhi

Date Price of cement Price of cement
per tonne per bag
Rs. Rs.
1.1.1980 548.96 27.45
1.1.1983 753.75 37.69
P.P.C.
1.7.1984 932.45 46.62

The prices indicated against 1.1.1983 and
1.7.84 are of levy cement over which there is
price and distribution control. From 28.2.82,
on account of partial decontrol of cement,
there is no price and distribution control
over a part of the production of cement
factories which is sold under non levy cate-

gory. However, the Cement Manufacturers
Association on behalf of cement industry
have given an understanding to the Govern-
ment that the non-levy cement will also be
sold in retail (exclusive of sales tax and local
levies) at prices not exceeding the ceiling
prices mentioned below :—

Area

Price per bag (excluding)
sales tax and local levies)

1. States of Maharashtra, Kerala,
J and K and North Eastern
Region.

2. All other areas

Rs. 64/- per bag

Rs. 60/- per bag.

Introduction of a Foreign Plant for
Fodder

142. SHRI MOOL CHAND DAGA:
Will the Minister of AGRICULTURE be
pleased to state : i

(a) whether Government's attention has
been drawn to news item captioned ‘‘intro-
duction of a foreign plant” appearing in
Bombay weekly ‘Commerce’ dated 5 Novem-
ber, 1983 ;

(b) if so, what steps have been taken to
study the impact of use of fodder, got from
the plant Leucaena on the livestock ;

() when Government were aware of the
bad effects of the same, why money was

being wasted towards such research at
Jhansi and Pune ; and

(d) whether any instances have been
brought to the notice of Government about
the usefulness of the plant in some form or
bad effects only have come to notice ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.
Government is aware of the news item that
appeared in the Bombay Weekly “Com-
merce” on introduction of the foreign Plant—
Leucaena leucocephala (Subabool) ;

(b) Intensive work has already been
undertaken under the All India Coordinated
Research Project on Forage Crops, at the
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Indian Grassland and Fodder Research
Institute, Jhansi and at some of the agricul-
tural universities on studying the impact of
feeding Leucania to animals. The prelimi-
nary studies on feeding show that the
palatability of this species is very high and
that the antmal weight gain is quite
substantial per unit of time.

(c) Government is aware of the presence
of toxic substance ‘mimosine’ in the leaves
and twigs of this plant.  Through the
adoption of appropriate varicties of this
plant, systems of production and forage
utilisation, the adverse effects of the toxic
substance can be overcome and substantial
animal gains can be achieved. On the basis
of the studies, it is recommended that the
total quantities of leucaena fodder in the
total feed for the animal, should not exceed
20-25%. However, the feeding of subabool
to poultry, is not reccommended. The other
uses of this plant such as for fuel, fertilizer,
gum and pulp and its utility in Agro-Forestry
Systems are being brought out by the BASF,
Urlikanchan, Pune and IGFRI, Jhansi.

(d) No instance of any adverse effect
because of feeding Subabool (Leucaena) to
cattle/Buffaloes has been reported to the
Government. The Government is fully
aware about its usefulness and due attention
is being given to this plant.
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Import of edible oil
143. SHRI MOOL CHAND DAGA :
SHRI AMAR ROYPRADHAN :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that State Trading
Corporation did not import edible oils
during the months of August-September
1983 ; if so, the reasons for the same ;

(b) the details of yearly import of edible
oils during the last three years, the name of
the country from which purchased and rate
at which purchased during the above period ;

(c) the reasons for the scarcity and price
hike in respect of edible oils and the steps
taken by Government to keep down the
prices and maintain adequate supply ; and

(d) on how many occasions there was
price hike during the last three years ?

THE DEPUTY MINISTER IN THE DE-
PARTMENT OF ELECTRONICS AND IN
THE MINISTRY OF FOOD AND CIVIL
SUPPLIES (DR. M.S. SANJEEVI RAO):
(a) No, Sir. The S.T.C. imported 1,02,000
MTs edible oils during August, 1983 and
1,51,000 MTs during September, 1983.

(b)

Financial Quantity imported Avcrage purchase price
Year (in lakh MT) (Rs. /M.T.)
1981-82 10.23 4872
1982-83 9.80 4259
1983-84 (Provisional) 12.17 5761

The oils are purchased on the basis of
tenders. The contracting parties are free to
ship the oils from any country. The pur-
chase price varies from contract to contract
and from oil to oil and as such it is not

possible to indicate price at which the oils
were purchased.

The names of countries from which edible
oils are normally shipped are given below :
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Name of Edible Oils

Countries from which oils are
normally shipped

S.B.O.

RSO
Palm Oil, Neutralised
Palm Oil and Palmolein

USA, Brazil and Europe
Canada, Europe

Malaysia and Indonesia

(c) There is no scarcity of edible oils in
the country as Central Government have
been making increased allocation of impor-
ted edible oils to the States/Union Territories
for issue through the public distribution
system and to the vanaspati industry for the
manufacture of vanaspati. These measures
have a sobering effect on the prices of
indigenous edible oils. lmported edible oils
are also being sold by the State Governments
and the Hindustan Vegetable Oils Corpora-
tion in small packs at fixed prices. The end
retail pricc of vanaspati, which is also a
cooking medium, has been fixed and is
uniform throughout the country.

Apart from the steps taken by the State
Governments to increase production of
oilseeds, the Central Government has taken
the following measures :—

(a) Exports of edible oils/oilseeds/oil-
cakes were strictly regulated in
consultation with the Ministries of
Agriculture and Commerce ;

(b) Stock limits of edible oils/oilseeds as
fixed in the Pulses, Edible oilseeds
and Edible Oils Storage (Control)
Order, 1977 at the level of the
manufacturer, wholesaler and retailer
were continued to ensure that corner-
ing of stocks did not take place.
Imported edible oils which had
hitherto been exempted from stock
limits were also brought within the
purview of the Storage Control
Order to ensure that therc was no
hoarding of these stocks ;

(c) The Prevention of Blackmarketing

and maintenance of Supplies of
Essential Commodities Act, 1980 is
being vigorously implemented in
order to check, inter-alia, black-
marketing in edible oils/oilseeds and
to deal firmly with traders indulging
in speculative trading in these essen-
tial commodities of mass consump-
tion.

(d) The vanaspati industry has been
forbidden to use groundnut and
mustard oils in the manufacture of
vanaspati so that these oils are availa-
ble for direct consumption.

(e) The use of minor oils has been made
compulsory in the manufacture of
vanaspati.

(f) Increased allocation of imported
edible oils is being made to the
vanaspati industry to relieve pressure
on indigenous oils and to ensure its
availability in sufficient quantity.

(d) Government have no control over
the indigenous edible oils. Their prices
vary from time to time. The issue price of
imported edible oils was revised on two
occasions, firstly in February, 1982 and
secondly in May, 1984. In the latter case
the increase was made by Re. 1/- per Kg.

g g tfa

144. = §& 5+ sAW :
=i gead KFIAT

=it aot /3
Fq7 &R WA A IATA FY FIT HL4 5 ©
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darrarMaER;

(@) afs gl @ saFrala Fard A

IY G9T F [T T T°® 9T F9 AR
g fear sraa ; s

(7) za® samE fagrs QA & ¥4
FIOTE?

o« fawma & 3g "N (st sme -
®a) : (F) A3 (@) T /9 Afa N
afan sy fear AT @WrE AR ma f aar
qed 9T T@ & AT |

(7) =& @y & wr§ yaafaw fawm=
TR
wrafors atfa s

145. st q® w77 Tom : FAT e sl
1g IAT FY FI F4 %

(%) 7% 1982-83 31X 1984 F AT
2w ¥ fra-feq cgrdi & armfas aifae
F1a fFg g ;

(@) =g WEA AR FEA TR
1T 37 T wAW: W feadt gaafn as
F ;AT

() TsaEIX Bar & feamr & @,
wigt g e fag gan g ?

wfu dowg § g W (sh o
a%amY) : (¥) 1982-83 T 1983-84
F T WM A AWET F DREF gAY
e} a9 &9 ST &A1 F araifas iy
FTaFw g frar aar §) .

(@) (1) FhTawwrE g @9 ;7 T
ga<fa &1 s AY fear war

t—

Written Answers 260
I W (919 TQ)
1982-83 971.82
1983-84 1285.44 -

(2) TsaaTwrd @ @S A Ty
gaufa w1RT dafua w4/
gy asql @M ¥ uwy farar
g & % gwT g2 9= 3@ faar

JTaar

(7) =aY gev faaTw § fag 7g &

faaTo
Tsa/aY T &7 Igr 1982-83
g §7 3 1983-84 ¥ T
amifas arfasy #4
aod fag g §
(@7 &)
1 2
1. S =W 59007
2. 9N 12000
3. fagiz 40338
4. TATA 52994
5. gfaaron 35000
6. fearaa 2w 25333
7. SFH T FEIT 8342
8. ®ARTH 40728
9. W 7935
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1 2

10. w859 s_™W 121574
11. WETU ' 82740
12. #aforgz 1910
13. d9T1e19 4290
14. ArmaE 7883
15. S&ar 40520
16. 9q 24188
17. qaEqE 28500
18. fafews 3450
19. afasarg 65323
20. frga 4192
21. 9w 2 81542
22. ofwaw Fm 34450.
23. AT q4T

fanlare fiv g 375
24. FRTAF SW 4504
25. AENE 200
26. TNIT AT AAT ZAA 962
27. feeeit 178
28. AT, TAF quT AT 513
29. fasirw 3155
30. aifexd 206

g9 @ 7,97,340
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Losses due to Floods in West Bengal

146. SHRI SANAT KUMAR
MANDAL :
SHRI AMAR ROYPRADHAN :
SHRIMATI GEETA MUKHER-
JBE :
SHRI PIYUSH TIRKI :

Will the Minister of AGRICULTURE be
pleased to state : .

(a) whether any assessment has been
made of the huge loss of life and property
caused in West Bengal by the recent deva-
stating floods ;

(b) if so, the outcome thereof ;

(c) the Central assistance—financial and
other—rendered so far and that expected to
be made available to the State to meet this
calamity ; and

(d) what- preventive measures are pro-
posed to be taken to meet such a situation
in the future which has very badly affected
the economy of the State apart from huge
loss in the rural areas rendering lakhs of
people homeless ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
As per reports received from the Govern-
ment of West Bengal, damages caused by
floods in the State are as under :

(i) Population affected : 54.11 lakhs

(ii) No. of districts affected : 11
(iii) No. of villages affected : 911
(iv) Total area affected : 15.48 lakhs ha.
(v) Cropped area affected : 3.27 lakhs ha.

(vi) No. of houses/huts

damaged : 190784
(vii) No. of human lives

lost : 19
(viii) No. of cattle lost : 347

(¢) No request for Central assistance



263 Written Answers

has so far been received from the State
Government. The State has a Margin
Money of Rs. 1360.00 Jakhs to render relief
. assistance.

(d) The State Government have provi-
sion of Rs. 200.00 crore for flood control
measures during the Sixth Five Year Plan,
out of which Rs. 72.97 crores are reported
to have been spent upto 31.3.1984.

[

Purchase of Sugar from International
Market

147. SHRIMATI VIDYA CHENNU-
PATI : Will the Minister of FOOD AND

CIVIL SUPPLIES be pleased to state :

(a) whether it is a fact that Government
propos¢ to buy sugar from international

market ;
(b) if so, the details thereof ; and

(c) what steps have been taken to in-
crease the internal production during the
current year ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF“ELECTRONICS AND
IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO) : (a) and (b). Government have
finalised contracts for the import of about
3,54 lakh tonnes of sugar for shipment by the
sellers upto October 1984. The entire con-
tracted quantity of sugar is expected to
arrive in India by November, 1984.

(c) To increase the production of sugar
payment of remunerative cane prices to the
growers by the sugar factories is being en-
sured. Moreover, to ecnable the sugar
factories to liquidate the cane price arrears
expeditiously, suitable measures have been
taken to improve the financial position of
the factories, for example, (i) credit facilities
are being made available to the sugar fac-
tories by the banking sector on liberal basis,
(ii) under buffer stock scheme, factories are
getting subsidy towards holding costs besides
100% credit on buffer stock quantity, (iii)
under the incentive scheme new factories/
expansion projects are being given the benefit
of higher freesale quota coupled with excise
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duty concession, etc.

Irregularities by S.B.I. in Disposal of
Tickets for Asiad

148. SHRI SUNIL MAITRA :
PROF. RUP CHAND PAL :

Will the Minister of SPORTS be ph ised
to state : '

(a) whether it is a fact that in the maint-
enance and disposal of tickets for the ASIAD
by the State Bank of India gross irregulari-
ties were detected ;

(b) if so, what are these irregularities ;
and

(c) what steps the Government have
taken for fixing up responsibility regarding
the above irregularities ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT): (a) No, Sir.

(b) and (c). Does not arise.

New Forest Policy

149. SHRI BHEEKHABHAI : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether the proposed new forest
policy will be an improvement over the
existing one ;

(b) if so, in which respects ; and

(c) if not, to what extent there is consen-
sus of opinion of States and Union Terri-
tories ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a)and (b).
Proposals for the revision of the Forest
Policy adopted in 1952 are under the active
consideration of the Government.

{c) The Central Board of Forestry on
which States and Union Territories are re-
presentcd by their Forest Ministers/Chief
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Administrators, has endorsed the broad
framework of the policy.

Production of Foodgraias

150. SHRI RAM SWARUP RAM:
Will the Minister of AGRICULTURE be
pleased to state :

(a) the quantity of foodgrains produced,
year-wise, during the last two years ;

(b) the target of production for 1984-85 ;

(c) whether the target for 1984-85 will
exceed that of the previous two years ; and

(d) the steps being taken to fulfil the
above target ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
quantity of foodgrzins produced during
the last two years is given below :

(In Million Tonnes)

SRAVANA 1, 1906 (SAKA)

1982-83 1983-84

128.4

(b) The target for production of food-
grains for 1984-85 is fixed at 153.6 million
tonnes.

(¢) Yes, Sir.

(d) A number of steps are being taken
by the Government towards the achievemcnt
of the targets fixed for 1984-85. These
include :

(i) Expansion of area under irrigation ;

(ii) Larger and efficient use of fertilisers ;

(iii) Increased distribution
seeds ;

of quality

(iv) Adequate plant protection measures
on expanded areas ;

(v

~

Expansion of area under high yield-
Ing varieties ;

150.6 (Provisional)

Written Answers 266

(vi) Greater emphasis on soil and water
conservation and improved dry land
farming practices ;

(vii) Transfer of technology through re-
organised extension system-training
and visits ;

(viii) Training o<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>